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Priority claimed from 08/11/2013; Application No. : 654261 ;Switzerland 

2931288    22/01/2015
[International Registration No. : 1205552]
IMD - International Institute for Management Development
Chemin de Bellerive 23 CH-1007 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications, including downloadable digital audio and video files, in the fields of 
economics and business, as well as management, marketing, administration, non-scientific research and human 
resources, intended to improve the performance of public or private corporations; pre-recorded magnetic or optical data 
media, especially compact disks, read-only memory compact disks (CD-ROMs), pre-recorded optical disks and digital 
versatile disks (DVDs), all featuring information in the fields of business and economics, as well as management, 
marketing, administration, non-scientific research and human resources, intended to improve the performance of public 
or private corporations; downloadable software in the form of software and micro-software for computers, laptops, tablets 
and smartphones.

Cl.16;Teaching and instruction manuals; books; printed publications; educational, instructional or teaching materials 
(except apparatus).

Cl.35;Business organization and management consultancy intended to improve the performance of public or private 
corporations; business information; business investigations; business management assistance intended to improve the 
performance of public or private corporations; commercial or industrial company management assistance for improving 
the performance of such businesses; compilation of economic and business data into a central database on behalf of 
public or private corporations; compilation of economic and business statistics; economic forecasting; efficiency 
experts; market research; market study; consultancy pertaining to personnel issues.

Cl.41;Arranging and conducting of seminars, workshops, conferences and theoretical and practical courses on 
economics and business, as well as management, marketing, administration, non-scientific research and human 
resources, intended to improve the performance of public and private corporations; provision of non-downloadable online
publications on economics and business, as well as management, marketing, administration, non-scientific research and 
human resources, intended to improve the performance of public or private corporations; provision of seminars, lectures, 
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educational and training programs through Internet courses.

Cl.42;Development, design and updating of software and micro-software.
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2998562    27/03/2015
[International Registration No. : 1240850]
GUANGZHOU AOZOOM AUTO LIGHTING CO., LTD
25th Building, No. 8 of Tieshanhe Road, Huashan Town, Huadu District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Optical character readers; sound locating instruments; global positioning system (GPS) apparatus; monitoring 
apparatus, electric; light dimmers (regulators), electric; chargers for electric batteries; magnifying glasses (optics); 
optical glasses; lighting ballasts; stage lighting regulators.

Cl.11;Vehicle headlights; lighting apparatus for vehicles; automobile lights; headlights for automobiles; lamp shades; 
lights for vehicles; anti-dazzle devices for automobiles (lamp fittings); lamps for directional signals of automobiles; 
lighting apparatus and installations; luminous tubes for lighting.

Cl.12;Rearview mirrors; reversing alarms for vehicles; safety seats for children, for vehicles; anti-theft devices for 
vehicles; anti-dazzle devices for vehicles; anti-theft alarms for vehicles; horns for vehicles; aeronautical apparatus, 
machines and appliances; cigar lighters for automobiles; direction signals for vehicles.
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2999514    26/03/2015
[International Registration No. : 1203278]
Milestone Systems A/S
Banemarksvej 50 G DK-2605 Brøndby Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in video surveillance.

Cl.42;Development, design, programming, updating and maintenance of computer software for use in video 
surveillance.
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Priority claimed from 19/03/2013; Application No. : VA 2013 00702 ;Denmark 

3000380    26/03/2015
[International Registration No. : 1214668]
Milestone Systems A/S
Banemarksvej 50 G DK-2605 Brøndby Denmark

Proposed to be Used
IR DIVISION
Cl.9;Photographic and cinematographic, measuring, signalling and checking (supervision) apparatus and instruments; 
apparatus for recording, transmission or reproduction of sound, images and data, magnetic data carriers, data processing
equipment; computer hardware and software for video surveillance.

Cl.42;Development, design, programming, updating and maintenance of computer software.

Cl.45;Advice and consultancy relating to security and protection of individuals, property and movables.
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Priority claimed from 16/09/2014; Application No. : 013261607 ;European Union 

3000715    23/09/2014
[International Registration No. : 1242601]
Projectplace International AB
Klarabergsgatan 60 SE-111 21 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs; computer programs for collaboration and management; computer 
programs for use in resource allocation and management, time and progress reporting, workload management and work 
prioritization, and user manuals and documentation supplied therewith; computer programs for task collaboration and 
management; computer software, namely, software for collaboration and task management; downloadable computer 
software used for task collaboration by enabling planning, scheduling and tracking, team collaboration and 
communications including messaging, reporting, notifications, integrated conferencing, meeting management, document 
creation and storage, document and file sharing, task management and database management; computer software, 
namely, software for task collaboration and management; downloadable mobile applications for all of the foregoing.

Cl.35;Business management services; consulting services in the field of business and management; business 
management services, namely consultation and advice for others in the fields of task planning and control, resource 
allocation and management, time and progress reporting, workload management, work prioritization, and business 
process management; business team management services; business management services, namely, team collaboration 
and communications including messaging, reporting, notifications, integrated conferencing, and meeting management; 
task management services for others in the fields of cloud computing services.

Cl.42;Software as a service (SAAS) services featuring software for collaboration and management; SAAS services for 
use in planning and control, resource allocation and management, time and progress reporting, workload management 
and work prioritization; SAAS services for hosting software for use by others for use in task planning and control, 
resource allocation and management, time and progress reporting, workload management, work prioritization, and 
business process management; software as a service (SAAS) services featuring software for task collaboration and 
management; customer support services, namely, consultancy relating to information technology (IT) as requested by 
customers via the Internet and telephone in the fields of task planning and control, resource allocation and management, 
time and progress reporting, workload management and work prioritization; software as a service (SAAS) services 
featuring computer software used for task collaboration by enabling document creation and storage, document and file 
sharing, planning, communications, and database management; computer programming services; cloud computer 
services; SAAS services; consulting services in the field of cloud computing; task management tools and collaboration 
tools for providing a website featuring online software tools for image editing; providing temporary use of online non-
downloadable software development tools for use in database management; rental of computer software over the 
Internet; development of collaboration tools online; granting of access to databases.
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Priority claimed from 01/12/2014; Application No. : 1661673 ;Australia 

3002824    18/03/2015
[International Registration No. : 1243828]
Myosa Pty Ltd
44 Siganto Drive Helensvale QLD 4212 AU

Proposed to be Used
IR DIVISION
Cl.10;Intra-oral appliances and devices, namely mandibular advancement splints (a medical device) and other intra-oral 
appliances and devices used to treat sleep disorders.

Cl.41;Education and training services relating to snoring and sleep disorders including such services associated with 
the use of medical devices for snoring and sleep disorders.

Cl.44;Medical and medical assistance services for the treatment of snoring and sleep disorders and use of medical 
devices for snoring and sleep disorders.
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Priority claimed from 20/06/2014; Application No. : 86316101 ;United States of America 

3002832    17/11/2014
[International Registration No. : 1243519]
Microsoft Corporation
One Microsoft Way Redmond, WA 98052-6399 United States of America

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for collecting, analyzing and displaying information and data generated by software 
applications, servers, network devices, security devices, firewalls and remote infrastructure; computer software for 
collecting, analyzing and displaying information and data regarding process events, registry events and network events 
on a network end point; computer security software; security information and event management software; computer 
software for identifying security risks and security threats.

Cl.41;Computer services, namely, providing newsletters on-line and via email for the purpose of providing advisories, 
bulletins, and news summaries in the field of computer and information security.

Cl.42;Computer services, namely collection, analysis and display of information and data generated by software 
applications, servers, network devices, security devices, firewalls and remote infrastructure; computer services, namely 
collection, analysis and display of information and data regarding process events, registry events and network events on 
a network end point; computer security services; security information and event management services; computer 
services, namely identification of security risks and security threats.

Cl.45;Monitoring of computer systems for security purposes; providing security threat management systems, namely, 
monitoring and tracking of security vulnerabilities and problems in computer software products, the internet, and 
computer networks.
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Priority claimed from 21/10/2014; Application No. : 013385448 ;European Union 

3006390    12/03/2015
[International Registration No. : 1244431]
Siemens Healthcare GmbH 
Henkestraße 127 91052 Erlangen DE

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for electromedical equipment.

Cl.10;Electromedical apparatus and equipment.
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3006426    11/12/2014
[International Registration No. : 1244528]
bioMérieux
F-69280 MARCY L'ETOILE France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products, reagents and media for monitoring, detection and identification of contaminants in industrial, 
agro-food, agro-veterinary, cosmetic, pharmaceutical products and the environment.

Cl.5;Chemical products, reagents and media for medical and veterinary diagnosis for detecting and identifying 
microorganisms, bacteria, viruses, yeasts, molds.

Cl.9;Diagnostic apparatus, instruments and kits not for medical use for monitoring, detection and identification of 
contaminants in industrial, agro-food, agro-veterinary, cosmetic, pharmaceutical products and the environment; 
apparatus, instruments and kits for biological sample analysis (other than for medical use).

Cl.10;Apparatus, instruments and kits for medical and veterinary use for detecting and identifying microorganisms, 
bacteria, viruses, yeasts, molds; apparatus, instruments and kits for medical and veterinary use for biological sample 
analysis.
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Priority claimed from 03/02/2015; Application No. : BO2015C000105 ;Italy 

3007308    05/02/2015
[International Registration No. : 1244248]
SOFINTER S.p.A.
Via Conservatorio, 17 I-20122 Milano (MI) Italy

Proposed to be Used
IR DIVISION
Cl.11;Heating apparatus and boilers for industry, and their parts.

Cl.37;Services of maintaining, diagnosing, optimization and transforming heating apparatus and boilers for industry.
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3007311    14/02/2015
[International Registration No. : 1244246]
Gülabi Gerez
Beethovenstr. 35 A 42655 Solingen Germany

Proposed to be Used
IR DIVISION
Cl.8;Table cutlery (knives, forks, spoons, table forks), cutlery, knives, scaling knives, cleavers, cheese slicers, non-
electric, spoons, budding knives.

Cl.21;Household or kitchen utensils, cooking pot sets, mess-tins, cauldrons, cooking pots, kitchen containers, kitchen 
utensils, graters for kitchen use, mixing spoons [kitchen utensils], spatulas [kitchen utensils], scoops [tableware], whisks,
non-electric, for household purposes, ladles, covers for dishes, trivets [table utensils], dishware, sifters [household 
utensils], soup bowls, tableware, other than knives, forks and spoons, services [dishes], pot lids, pots, tableware.
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Priority claimed from 04/12/2014; Application No. : 013529888 ;European Union 

3007344    25/03/2015
[International Registration No. : 1244288]
Kibion AB
Box 303 SE-751 05 Uppsala Sweden

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations; diagnostic reagents for medical use.

Cl.10;Diagnostic apparatus for medical purposes; analysers for medical use; apparatus for carrying-out diagnostic 
tests for medical purposes.
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Priority claimed from 13/11/2014; Application No. : 86453448 ;United States of America 

3007578    04/12/2014
[International Registration No. : 1244176]
W. L. Gore & Associates, Inc.
555 Paper Mill Road Newark DE 19711 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Protective clothing, namely, jackets and pants.

Cl.24;Fabric for the manufacture of outerwear, namely, jackets and pants.

Cl.25;Outerwear, namely, jackets and pants.

8039



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

3007579    21/10/2014
[International Registration No. : 1244148]
NISSUI PHARMACEUTICAL CO., LTD.
3-23-9, Ueno, Taito-ku Tokyo 110-8736 Japan

Proposed to be Used
IR DIVISION
Cl.1;Reagents for test of contaminating microorganism, other than for medical or veterinary purposes; reagent kits for 
test of contaminating microorganism, other than for medical or veterinary purposes.

Cl.5;Reagents for test of contaminating microorganism for medical or veterinary purposes; reagent kits for test of 
contaminating microorganism for medical or veterinary purposes.
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Priority claimed from 30/12/2013; Application No. : 2013-102613 ;Japan 

3008641    25/06/2014
[International Registration No. : 1244319]
STRIPE INTERNATIONAL INC. 
2-8, Saiwaicho, Kita-ku, Okayama-shi Okayama 700-0903 JP

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; goggles for sports; eyeglass frames; eyeglass lenses; contact lenses; eyeglass cases; 
containers for contact lenses; floating eyeglass retainers; parts and accessories for eyeglasses, namely, eyeglass cases, 
eyeglass chains, eyeglass cords, nose pads for eyeglasses; prerecorded audio discs for music, drama and animation; 
prerecorded videodiscs for music, drama and animation; digital books, downloadable; downloadable music files; 
downloadable image files.

Cl.14;Precious metals; precious stones and their imitations; semi-precious stones; gemstones; jewelry; paste jewelry 
as costume jewelry; diamonds; jewelry of yellow amber; ivory as jewelry; cloisonne jewelry; pearls as jewelry; beads 
made of ambroid also known as pressed amber; earrings; necklaces as jewelry; rings as jewelry; bracelets as jewelry; 
jewelry chains; brooches as jewelry; gem brooches as jewelry; pendants as jewelry; charms as jewelry; ornamental pins; 
stick pins; tie pins; tie clips; cuff links; badges of precious metal; medals; medallions as jewelry; key rings, being trinkets 
or fobs, of precious metal; jewelry cases in the form of caskets; boxes of precious metal; jewelry boxes; hat ornaments of 
precious metal; shoe ornaments of precious metal; clocks; watches; straps for wristwatches; watch bands; watch straps; 
watch chains.

Cl.16;Stationery and study materials, namely, paper stationery, notebooks, albums for holding photographs, envelopes,
writing pads, writing paper, writing implements, pens and pencils, ballpoint pens, felt tip pens, mechanical pencils, 
marking pens as stationery, pen cases, pen stands, clips for letters, erasers, seals being stationery, stickers, document 
files, binders, and ring binder dividers; rulers as stationery, namely, drafting rulers, square rulers, drawing rulers, and 
ungraduated rulers; stencils as stationery; labels, not of textile, namely, paper labels, address labels, adhesive labels, bar 
code labels, mailing labels, shipping labels; ink, namely, correcting fluids [office requisites], fountain pen ink cartridges, 
india inks, ink for writing instruments, ink pads, stamp inks; ink stands; paper knives for offices; paperweights; bookends 
as stationery; stamps as seals, namely, sealing stamps, self-adhesive decorative seals; stamps as office requisites, 
namely, address stamps, date stamps, impression stamps, marking stamps, ink stamps, postage stamps, rubber stamps; 
tape dispensers; adhesive tapes; memo boards; terrestrial globes; printed matter, namely, greeting cards, post cards, 
calendars, diaries, address books, wrapping paper, newspapers, maps; printed books and magazines in the field of 
current events news, sports, music, children's entertainment; paper and cardboard; towels of paper, namely, paper 
towels; table napkins of paper; hand towels of paper; handkerchiefs of paper; tissues; paper bags.

Cl.18;Attaché cases; backpacks; bags for sports; beach bags; boston bags; briefcases; business card cases in the 
nature of wallets; calling card cases in the nature of wallets; canvas bags for shopping; carry-on bags; coin purses; 
leather credit card cases; garment bags for travel; gladstone bags; gym bags; handbags; key cases of leather; mesh bags 
for shopping; leather notecases; pocket wallets; purses; rucksacks; school bags and satchels; shoulder bags; suitcases; 
tote bags; travelling bags; trunks being luggage; wearable strap-on pouches, namely, waist pouches; imitation leather; 
leather and fur, unworked or semi-worked; umbrellas; parasols; umbrella covers.

Cl.21;Dental floss; unworked or semi-worked glass, except building glass; gloves for household purposes; containers 
for household use; portable food or beverage containers; industrial beverage bottles of glass or porcelain; beverage 
bottles for kitchen use; beverage glasses; cooking pots and pans; non-electric coffee-makers; kettles; drinking cups; 
dishes and plates; salad bowls; dish covers; candy jars; decanters; lunch boxes; jugs; mugs; drinking flasks; thermos 
bottles; salt and pepper shakers; bottle openers; napkin holders; trays; ladles; cake servers; candlesticks; candle 
extinguishers; flower pots; watering cans; feeding vessels for pets; bird cages; clothes brushes; boxes of metal for 
dispensing paper towels; soap dispensers; glass goldfish bowls; toilet paper holders; flower vases; perfume burners; 
shoe brushes; shoehorns.

Cl.25;Clothing, namely, suits, dresses, coats, overcoats, jackets, rainwear, pants, trousers, shorts, jeans, skirts, 
blouses, shirts, T-shirts, tank tops; vests, sweaters, cardigans, underwear, pajamas, and nightwear; sweat suits; 
swimwear; ties; scarves; shawls; mufflers; gloves for wear; hand mittens; socks; tights; leggings; sock suspenders; 
stocking suspenders; braces for clothing; Japanese style clothing being kimonos; sashes; wedding dresses; masquerade 
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costumes; waist belts for clothing; headgear, namely, caps, shower caps, hats, head bands, and visors; footwear, namely, 
shoes, boots, sports shoes, sandals, beach sandals; slippers, japanese style clogs and sandals.

Cl.35;Retail and wholesale store services and online retail store services for clothing, footwear, headwear, handbags, 
athletic bags, backpacks, luggage, attache cases, briefcases, carry-on bags, key cases of leather, pocket wallets, purses, 
travelling bags, waist pouches, semi-wrought precious stones and imitations of precious stones, watches, clocks, 
eyewear, recorded compact discs, printed matter, books, paper, stationery, dental floss, containers for household use, 
portable food or beverage containers, beverage bottles for kitchen use, cooking pots and pans, non-electric coffee-
makers, kettles, tableware, lunch boxes, thermos bottles, bottle openers, napkin holders, trays, cake servers, perfume 
burners, shoe brushes, shoehorns, pharmaceutical, veterinary and sanitary preparations and medical supplies; 
advertising; advertising for sales promotion for others; presentation of goods on communication media for advertising 
purposes; auctioneering; import-export agencies.
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3009165    09/02/2015
[International Registration No. : 1210586]
TECHNIP
89 avenue de la Grande Armée F-75116 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, and agriculture, horticulture and forestry; unprocessed artificial 
resins, unprocessed plastics; fire extinguishing compositions; tempering and soldering preparations; chemical products 
used for preserving foodstuffs; adhesives for use in industry; thermoplastic elastomers as raw material; unprocessed 
artificial resins; unprocessed plastics; acetone; acetylene; steel finishing preparations; activated carbon; alkaline-earth 
metals; alkaline iodides for industrial use; alkaline metals; alkaloids; alcohol; aldehydes; alumina; aluminum alum; 
aluminum hydrate; aluminum acetate; aluminum silicate; aluminum chloride; aluminum iodide; sal ammoniac; 
ammoniacal salts; ammonia; argon; nitrogen; nitrous oxide; nitrogenous fertilizers; nitric acid; bacteriological 
preparations other than for medical and veterinary use; barium; barium compounds; barium sulphate; bases; concrete-
aeration chemicals; concrete preservatives, except paints and oils; biological preparations other than for medical or 
veterinary use; carbonates; carbon; carbon sulphide; chemical additives to motor fuel; catalysts; ketones; acid-proof 
chemical compositions; agricultural chemicals excluding fungicides, herbicides, insecticides and parasiticides; chemical 
products for facilitating the alloying of metals; combusting preparations [chemical additives to motor fuel]; fuel-saving 
products; soil fertilizers, fertilizers for agriculture; enzyme preparations for industrial use; unprocessed epoxy resins; gas 
purifying products; esters; ethane; ethers; ethyl alcohol; ethyl ether; fertilizing products; compositions for threading; 
filtering preparations for the beverages industry; filtering materials [unprocessed plastics]; filtering materials [chemical 
preparations]; filtering materials [mineral substances]; filtering materials [vegetable substances]; carbon for filters; 
flocculants; foundry binding substances, binding agents for the foundry; drilling muds; glycol ether; glycol; preparations 
for the separation of greases; graphite for industrial use; chemical additives for oils; hydrates; hydrogen; isotopes for 
industrial use; metalloids; salts from rare earth metals; salts of precious metals for industrial use; salts of alkaline metals; 
methane; anti-knock substances for internal combustion engines; foundry molding products; oxygen; phenol for 
industrial use; phosphates [fertilizers]; phosphoric acid; plasticizers; potash; potash water; potassium; metal hardening 
products, softening products [metal]; foundry sand; silver salt solutions for silvering, solutions for silvering; salts for 
coloring metals, salts for coloring metal; salts for industrial use; salts [chemical preparations]; protective gases for 
welding; welding chemicals; soldering fluxes; uranium.

Cl.4;Industrial oils and greases; lubricants; fuels (including motor spirit) and lighting fuel; fuel with an alcoholic base; 
benzene; benzol; vaporized fuel mixtures; carburants; non-chemical additives to motor fuel; electrical energy; petrol 
[fuel], benzine; ethanol [fuel]; diesel oil; fuel gas; solidified gases [fuel]; producer gas; gas for lighting; gasoline; 
lubricating oil; lubricating graphite; oil-gas; motor oils; mineral fuel; paraffin; petroleum ether; petroleum jelly for 
industrial purposes; raw or refined petroleum.

Cl.6;Common metals and their alloys; non-electric cables and wires of metal; metal products not comprised in the other 
classes, namely buildings of metal, building materials of metal, pipework of metal; pipes and ducts of metal, or 
comprising metal parts, rigid or flexible, for mining, extracting and transporting mineral materials and in particular 
petroleum and natural gas; unwrought or semi-wrought steel; steel alloys; steel strip; steel wires; steel pipes, steel tubes; 
steel buildings; fittings of metal for compressed air ducts; wire of common metal alloys, except fuse wire; aluminum; 
aluminum wires; mooring bollards of metal; floating docks of metal, for mooring boats; rings of metal, rings of metal; anti-
friction metal; silver solder; nickel-silver; reinforcing materials of metal for building; collars of metal for fastening pipes; 
clips of metal for cables or pipes; rods of metal for brazing and welding; reinforcing materials, of metal, for concrete; 
bungs of metal; mooring buoys of metal [mooring]; bolts of metal; brazing alloys; flanges of metal [collars]; non-electric 
cable joints of metal; manifolds of metal for pipelines; chains of metal; framework of metal for building; frames of metal 
[for building]; ducts of metal for central heating installations; chimney shafts of metal; pillars of metal for buildings; 
reinforcing materials of metal for pipes; water-pipe valves of metal; penstock pipes of metal; building materials of metal; 
transportable buildings of metal; containers of metal; chill-molds [foundry]; baskets of metal; ropes of metal; metal pipe 
bends; copper wires, not insulated; gutter pipes of metal; drain pipes of metal; water pipes of metal; scaffolding of metal; 
brackets of metal for building; wire stretchers [metal hardware]; floating containers of metal; foundry molds of metal; 
unwrought or semi-wrought cast iron; straps of metal for handling loads; slings of metal for handling loads; masts [poles] 
of metal; common metals, unwrought or semi-wrought; alloys of common metals; metals in powder form; ores of metal; 
sheet piles of metal; building panels of metal; ceilings of metal; floors of metal; metal trays; joists of metal; girders of 
metal; casings of metal for oilwells; containers of metal for storing acids; metal containers for compressed gas or liquid 
air, metal containers for gas under pressure; tanks of metal; springs [metal hardware]; metal stopcocks other than parts 
of machines, metal valves other than parts of machines; eye bolts; titanium; barrels of metal, barrels of metal; latticework 
of metal; hoppers of metal, non-mechanical; pipes of metal, tubes of metal; pipe muffs of metal; metal pipe couplings; 
drain traps [valves] of metal; reels of metal, non-mechanical, for flexible hoses; winding spools of metal, non-mechanical, 
for flexible hoses; nozzles of metal.

Cl.7;Machines, namely crushing machines [machines], robots [machines], and machine tools; couplings other than for 

8043



land vehicles; aircraft engines, engines for aerostations; grinding machines, sharpening machines; agricultural machines;
air condensers; compressed air engines; compressed air pumps; sizing machines; airplane engines; stands for 
machines; capstans; cowlings [parts of machines]; fuel economizers for motors and engines; fuel dispensing pumps for 
service stations; crankcases for machines, motors and engines; centrifugal pumps; derricks; loading ramps; boiler tubes 
[parts of machines]; control cables for machines, engines or motors; control mechanisms for machines, engines or 
motors; compressors [machines]; compressors for refrigerators; condensing installations; steam condensers [parts of 
machines]; catalytic converters; torque converters other than for land vehicles; hoppers [for mechanical discharging]; 
reduction gears other than for land vehicles; de-aerators [de-gassers] for drinking water, de-gassers [de-aerators] for 
drinking water; feedwater regulators; water heaters [parts of machines]; water separators; exhausts for motors and 
engines; electricity generators; electric motors other than for land vehicles; wind turbines; filtering machines; filters 
[parts of machines, motors or engines]; filter presses; foundry machines; drilling bits [parts of machines]; floating or non-
floating drilling rigs; blowing machines for the compression, exhaustion and transport of gases; aerators; cranes [lifting 
and hoisting apparatus]; hydraulic turbines; hydraulic engines and motors; hydraulic controls for machines, motors and 
engines; electromechanical machines for the chemical industry; exhaust manifolds for engines; handling apparatus [for 
loading and unloading]; metalworking machines, metalshaping machines; ore treating machines; mine borers; 
mineworking machines; tools [parts of machines]; pneumatic transporters; pneumatic tube conveyors; pneumatic 
controls for machines, motors and engines; pumps [parts of machines, engines or motors]; pump diaphragms; pumps 
[machines]; roller bridges; presses [machines for industrial use]; propulsion mechanisms other than for land vehicles; oil 
refining machines; jet engines other than for vehicles; regulators [parts of machines]; springs [parts of machines]; taps 
[parts of machines, engines or motors]; electric welding machines; gas-operated welding apparatus; electric welding 
apparatus; bellows [machines]; forge bellows, forge bellows; stopcocks [parts of machines], valves [parts of machines]; 
superheaters; superchargers; lathes [machine tools]; transmissions other than for land vehicles; conveyor belts, 
conveyor belts; conveyors; turbines other than for land vehicles; turbocompressors; mechanical reels for flexible hoses, 
mechanical reels for flexible hoses; steam engines; engines for air cushion vehicles; motors and engines other than for 
land vehicles; jacks [machines], jacks [machines]; vacuum pumps [machines]; vulcanization apparatus; rig bridges and 
parts thereof.

Cl.9;Apparatus and instruments for scientific, nautical, surveying, optical, weighing, measuring, signaling, verification 
[supervision], life-saving and teaching purposes; apparatus for recording, transmission or reproduction of sound or 
images; data processing apparatus and computers; extinguishers; electronic and scientific apparatus and devices for use 
in petroleum engineering; electrical apparatus for use in the field of petroleum engineering; instruments for controlling, 
switching, transforming, accumulating, adjusting or controlling electricity; electric accumulators; magnets; 
electromagnetic coils; air analysis apparatus; amplifiers; testing apparatus not for medical use; tape recorders; 
weighbridges; electric coils; holders for electric coils; terminals [electricity]; life buoys; marking buoys; directional 
compasses; sheaths for electric cables; electric cables; junction sleeves for electric cables; starter cables for motors; 
coaxial cables; cameras; video cameras; integrated circuit cards (smart cards); cathodes; life belts; photovoltaic cells; 
laboratory centrifuges; darkrooms [photography]; chemistry apparatus and instruments; chromatography apparatus for 
laboratory use; electric collectors; electric installations for the remote control of industrial operations; control panels 
[electricity]; commutators; electric apparatus for commutation; comparators; condensers [capacitors]; optical 
condensers; electric conductors; materials for electricity mains [wires, cables]; electric contacts; electric regulating 
apparatus; electric converters, commutators; current rectifiers; detectors; distillation apparatus for scientific use; 
distribution boxes [electricity]; distribution boards [electricity]; distribution consoles [electricity]; magnetic data media; 
optical data media; dosage dispensers, dosimeters; electricity conduits; electric ducts; electric connections, electric 
couplings; electric relays; electrolyzers; transmitters [telecommunication]; distance recording apparatus; time recording 
apparatus; gasoline gauges; optical fibers, light conducting filaments; fiber-optic cables; safety nets; electric wires; 
laboratory furnaces, furnaces for laboratory use; gas analysis apparatus; life jackets; laboratory trays; furniture especially
made for laboratories; lasers not for medical use; electric measuring apparatus; precision measuring apparatus; 
measuring instruments; measures; measuring apparatus; microprocessors; microscopes; breathing apparatus for 
underwater swimming; naval signaling apparatus; navigational instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigation apparatus; water level indicators; oxygen transvasing apparatus; particle accelerators; 
apparatus and instruments for physics; solar batteries; diving suits, wet suits, divers' apparatus; gloves for divers; divers'
masks; pressure measuring apparatus; pressure recorders; central processing units, central processing units; recorded 
computer operating system programs; protection devices for personal use against accidents; clothing for protection 
against accidents, irradiation and fire; protective helmets; protective face shields for workers; nets for protection against 
accidents; protective masks; cathodic anti-corrosion apparatus; protection devices against X-rays, not for medical 
purposes; protective helmets for sports; radar apparatus; life-saving rafts; radios; vehicle radios; cell switches 
[electricity]; voltage surge protectors; breathing apparatus except for artificial respiration; respiratory masks other than 
for artificial respiration; satellites for scientific use; diaphragms for scientific apparatus; life-saving devices, rescue 
devices; sonars; sounding apparatus and machines; sounding lines; probes for scientific use; marine depth finders; 
solderers' helmets; temperature indicators.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating and water 
distribution; burners; heating elements; hearths; cooling apparatus and installations, drying apparatus and installations; 
level controlling valves in tanks, immersion heaters; water softening apparatus and installations; hot air ovens; air 
cooling devices; air filtering installations; petrol burners, petrol burners; brackets for gas burners; faucets for pipes; solar 
thermal sensor [heating], solar thermal collectors [heating]; heat accumulators; heat regenerators; apparatus for loading 
ovens; boilers other than parts of machines; boiler pipes [tubes] for heating installations; feeding apparatus for heating 
boilers; hot water heating installations; heating boilers; heating apparatus for solid, liquid or gaseous fuels; electric 
heating apparatus; chromatography apparatus for industrial use; air conditioning apparatus; water pipe systems; control 
and safety accessories for gas pipes; desalination plants; desiccating apparatus; distillation apparatus; distillation 
columns; water distribution installations; water filtering apparatus; water cooling installations; pressurized water tanks; 
water sterilizers; water heaters [apparatus]; regulating and safety accessories for water apparatus; lighting apparatus and 
installations; gas scrubbing apparatus; evaporators; filters [parts of household or industrial installations]; coolers for 
furnaces; ovens, other than for experimental purposes, ovens, other than laboratory ovens; solar furnaces; refrigerating 
apparatus and machines; gas scrubbers [parts of gas installations]; gas spigots, gas burners; gas boilers; gas lamps; 
control and safety accessories for gas apparatus; gas condensers other than parts of machines; incinerators; laboratory 
burners; cooling installations for liquids; installations for processing nuclear fuel and nuclear moderating material; 
oxyhydrogen burners; diving lights; polymerization installations; heat pumps; water purifying apparatus and machines; 
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air-purifying apparatus and machines; refining towers for distillation; nuclear reactors, atomic reactors; refrigerating 
apparatus and installations; cooling apparatus and installations; regulating accessories for water or gas apparatus and 
pipes; mixer taps for water pipes; driers [apparatus]; coils [parts of distilling, heating or cooling installations]; fans [parts 
of air-conditioning installations]; safety accessories for water or gas apparatus and pipes; heat exchangers; flare stacks 
[oil industry]; thermostatic valves [parts of heating installations]; steam boilers, other than parts of machines; steam 
generating installations; steam accumulators.

Cl.16;Printed matter (printing products); photographs; instructional or teaching material excluding apparatus; plastic 
materials for packaging (not included in other classes), namely bags, sachets, films and sheets.

Cl.17;Semi-processed thermoplastic elastomers; raw or semi-worked rubber; synthetic rubber; insulating mineral wool 
[insulator]; adhesive bands not for medical, stationery or household use; compressed air pipe fittings, not of metal; 
floating anti-pollution barriers; watering hoses; water-tight rings; insulators for cables; non-conducting materials for 
retaining heat; boiler compositions to prevent the radiation of heat; clack valves of rubber; pipe gaskets; reinforcing 
materials, not of metal, for pipes; insulators for electric mains; cylinder jointings; elastic threads, not for use in textiles; 
waterproof packings; carbon fibers, other than for textile use; plastic fibers for non-textile use; fiberglass fabrics for 
insulation; threads of plastic materials, not for textile use; filtering materials [semi-processed foams or films of plastic]; 
chemical compositions for repairing leaks; soundproofing materials; insulating materials; insulating oils; substances for 
insulating buildings against moisture; foils of metal for insulating; insulating paints; insulators, insulation materials; 
seals; semi-processed plastic materials; connecting hose for vehicle radiators; compositions for preventing the radiation 
of heat; insulating refractory materials; padding materials of rubber or plastic, blocking materials of rubber or plastic, 
stuffing of rubber or plastic, filling materials of rubber or plastic; synthetic resins [semi-finished products], artificial resins
[semi-finished products]; flexible pipes, not of metal; hoses of textile material; pipe muffs, not of metal; junctions, not of 
metal, for pipes; valves of rubber or vulcanized fiber; fiberglass for insulation; rubber solutions; liquid rubber.

Cl.19;Building materials, not of metal; non-metallic rigid pipes for building; asphalt, pitch and bitumen; monuments, not
of metal; pipes and ducts not of metal or comprising non-metal parts, rigid or flexible, for mining, extracting and 
transporting mineral materials and in particular petroleum and natural gas; chimney lengthening pieces not of metal; 
cement for blast furnaces, refractory construction materials, not of metal, palisading, not of metal, drain traps neither of 
metal, or of plastic; mooring bollards, not of metal; floating docks, not of metal, for mooring boats; reinforcing materials 
not of metal for building; concrete; concrete building elements; shuttering, not of metal, for concrete; bituminous 
products for building; lumber; bricks; caissons for construction work under water; framework, not of metal, for building; 
materials for making and coating roads; lime; chimneys not of metal; chimney shafts, not of metal; cement; cement posts; 
partitions not of metal; penstock pipes, not of metal; ducts not of metal for ventilating and air-conditioning installations; 
non-metallic materials for building; buildings, not of metal; transportable buildings, not of metal; gutter pipes, not of 
metal; non-metal drainage pipes; water pipes not of metal; scaffolding, not of metal; branching pipes, not of metal; 
binding material for road repair, binding agents for road repair; pitch, asphalt [building materials]; granite; gravel; 
insulating glass [building]; poles, not of metal, for electric power lines; masts [poles], not of metal; sheet piles, not of 
metal; joists, not of metal; beams, not of metal; schists; non-metallic trellises, non-metallic latticework.

Cl.35;Advertising; business management; business administration; office functions; business consultancy, information
or inquiries; accounting; document reproduction; organization of exhibitions for commercial or advertising purposes; 
administrative management of exhibition sites; business management and organization consultancy; business 
appraisals; professional business consultancy; administrative processing of purchase orders; transcription of 
communications; commercial information and advice for consumers (consumer advice shop); business management 
assistance, projects [business management assistance]; business management consultancy; commercial or industrial 
management assistance; advisory services for business management; computerized file management; commercial 
information agencies; data search in computer files for others; commercial administration of the licensing of the goods 
and services of others; market study; market research; business organization consultancy; personnel recruitment; 
employment agencies; economic forecasting; public relations; secretarial services; outsourcing services [business 
assistance]; television advertising; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations 
as well as for medical supplies.

Cl.36;Insurance underwriting; financial affairs; monetary affairs; real estate affairs; provident funds; real estate 
appraisal; building management; housing agencies [real estate]; banking affairs; financial affairs, monetary affairs, 
financial transactions; home banking; stock exchange brokerage; stock exchange quotations; brokerage; insurance 
brokerage; brokerage of carbon credits; stock brokerage; savings bank services; financing services; financial 
management; financial consultancy; financial information.

Cl.37;Building construction; public works, rural works; rental of construction tools and equipment; maintenance or 
cleaning of buildings, premises, floors; upkeep or cleaning of various objects; laundering; repair; furniture, instrument 
and tool repair; drilling of wells; pier breakwater building; assembly of naval scaffolding [construction]; road paving; 
airplane maintenance and repair; burner maintenance and repair; rental of construction equipment; heating equipment 
installation and repair; air-conditioning apparatus installation and repair; construction consultation; construction; 
construction management [supervision]; construction information; demolition of buildings; scaffolding; cleaning of 
buildings [exterior surface]; installation and repair of electric apparatus; warehouse construction and repair; building 
sealing; mining extraction; drilling of deep oil or gas-wells; as well drilling services on land and at sea; furnace 
installation and repair; fire alarm installation and repair; irrigation devices installation and repair; building insulating; 
rental of cranes [construction machinery]; rental of drainage pumps; installation, maintenance and repair of machinery; 
masonry; shipbuilding; street cleaning; pipeline construction and maintenance; harbor construction; drilling of wells; 
installation and repair of refrigeration apparatus; repair information; rustproofing; underwater construction; underwater 
repair; factory construction; construction consultation.

Cl.38;Telecommunications; news and information agencies; rental of access time to a database server center; 
communications by fiber-optic networks; wireless broadcasting services; provision of user access to global computer 
networks; provision of access to databases; message transmission; computer-aided transmission of messages and 
images; communications by computer terminals; satellite transmission; telecommunication information; teleconferencing 
services; telephone services; telephone communications; video teleconferencing services.
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Cl.39;Passenger or freight transport; furniture removal services; ferry operations; marine towing, unloading and 
salvaging of ships; wrapping of goods; travel information; tourism and travel agencies, booking of seats; rental of 
transport vehicles; storage of merchandise in a warehouse for safekeeping purposes; garages for vehicles; navigation 
services; air transport; freighting; boat transport; boat rental; boat storage; rental of diving bells; unloading; storage of 
goods; supply of water; water distribution; electricity distribution; distribution of energy; storage and warehousing; rental 
of warehouses; freight forwarding services, transit services; river transport; freight [shipping of goods]; freight 
brokerage; launching of satellites for others; delivery of merchandise, distribution [delivery] of goods; transportation 
logistics services; shipbrokerage; marine transport; ferry-boat transport; salvage of ships; refloating of ships; transport 
by oil pipeline, transport by pipeline; passenger transport; towing; rescue services; underwater salvage; rental of diving 
suits; rescue operations [transport]; transport and storage of waste; organization of organized travel.

Cl.40;Services for the treatment of hydrocarbons for the production of ethylene, transformation of agricultural products 
for others, distillation, threshing; sawing, planing; dyeing, cutting, burnishing; preservation services resulting in changes 
in an object; air purification and regeneration; dye separation treatment; coppersmithing; chromium plating; waste 
treatment [transformation]; decontamination of hazardous materials; treatment of water; production of energy; 
blacksmithing; milling; galvanization; printing; laminating; rental of generators; metal treating; metal tempering; metal 
casting; grinding; nickel plating; gold-plating; recycling of waste and trash; destruction of waste and trash; incineration of
waste; treatment of paper; processing of petroleum; refining services; plating [coating] by electrolysis; soldering, 
welding; treatment of textiles, textile treating; laser scribing; material treatment information.

Cl.41;Videotape editing; training; entertainment; sporting and cultural activities; publication of books, magazines; 
lending libraries; show production; organization of competitions concerning education or entertainment; organization of 
exhibitions for cultural or educational purposes; videotaping; nightclubs; organization and conducting of colloquiums; 
organization and conducting of conferences; organization and conducting of congresses; education, teaching, tuition; 
education information; production of films other than advertising films; practical training [demonstration]; organization 
and conducting of training workshops; vocational guidance [education or training advice]; party planning [entertainment]; 
vocational retraining; news reporters services; organization and conducting of seminars; translation services.

Cl.42;Prospecting; services of engineers, professional consulting in computers; engineering (not for building); 
laboratory work; engineering for activities in industrial fields, assemblies and units and turnkey industrial facilities, for 
renovation, repair and modernization of industrial complexes and units; engineering design applied to outfitting and 
tertiary equipment; petroleum engineering services; continental and underwater engineering; studies, research and 
development of new processes and products for others; estimations in the field of engineering and exploitation of oil 
fields; search for oil, gas and ore deposits in general; scientific and industrial research; construction drafting; oil-well 
testing; quality control; industrial design; consulting in the field of energy saving, measuring [calibration]; computer 
system analysis; water analysis; architecture; energy-related audits; chemistry services; chemical research; chemical 
analysis; computer system design; construction drafting; quality control; conversion of data or documents from physical 
to electronic media; conversion of computer programs and data, other than physical conversion; consultancy in the field 
of energy-saving; surveying [engineering work]; underwater exploration; geological prospecting; geological surveys; 
geological research; analysis for oil-field exploitation; oil-field surveys; industrial design; scientific information and 
consultancy in relation to carbon offsetting; engineering; scientific laboratory services; software design; updating of 
software; rental of computer software; computer software maintenance; installation of software; computer software 
consultancy; testing of materials; mechanical research; programming for computers; oil prospecting; physics research; 
technical project study; research in the field of environmental protection; oil-well testing; research and development of 
new products for others; bacteriological research; technical research; biological research; scientific research; recovery of 
computer data; hosting of servers; information technology consultancy.

Cl.44;Rural works, namely, agricultural and horticultural services; medical, hygienic and beauty care; veterinary and 
agricultural services; convalescent and rest homes; hairdressing and beauty salons; medical equipment rental; rental of 
farming equipment; tree planting for carbon offsetting purposes; health care services.

Cl.45;Legal services; arbitration services; litigation services; copyright management; intellectual property licensing; 
computer software licensing [legal services]; mediation; intellectual property consultancy; security consultancy; safety 
inspection of factories.
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Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 07/04/2014; Application No. : 662793 ;Switzerland 

3009180    30/09/2014
[International Registration No. : 1244725]
SAURER AG
Bleikenstrasse 11 CH-9630 Wattwil Switzerland

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Spinning machines of all kinds for textile fibers and filaments, in particular rotor spinning machines, ring spinning 
machines, friction spinning machines, air spinning machines, pre-spinning machines (with flyers) bobbin winding 
machines, ring twisting machines, drawing-twisting machines, drawing-winding machines; melt-spinning machines for 
the manufacture of threads, fibers, monofilaments, thermoplastic spinning tows and parts of such machines, such as 
storage tanks for raw materials, driers of raw materials, extruders, mixers, spinning pumps, spinning nozzles, blow 
cooling shafts, power air ducts, preparation units, Diphyl heaters, air-conditioning installations with compressors; 
discontinuous fiber drawing machines for manufacturing textile fibers and parts of such machines, such as pot sets, 
feeder racks, drawing rollers, water baths, cooling rollers, damping devices, steam generators, bag puckering machines; 
fiber cutting machines; baling presses; spinning and texturing machines for the manufacture of puckered threads and 
fibers and parts of such machines, such as storage tanks for raw materials, driers of raw materials, extruders, mixers, 
spinning pumps, spinning nozzles, blow cooling shafts, power air ducts, preparation units, Diphyl heaters, air-
conditioning installations with compressors, feeder units, texturing units, godets, swirl nozzles; strip machines for the 
manufacture of tapes cut from films and their machine parts, such as storage tanks for raw materials, driers of raw 
materials, extruders, molten filters, film nozzles, water baths, feeder units, fiber drawing walls with conveyors, drawing 
rollers, heating units, fibrillators, reels; feeder machines for carrying and guiding threads, fibers, strips, spinning cables 
and parts of such machines such as feeder units, fiber drawing walls with conveyors, godets; drawing machines for 
drawing threads, fibers, strips, spinning cables and parts of such machines such as drawing rollers, godets, heating 
apparatus for drawing rollers and godets; machines for receiving spinning cables and their machine parts, such as reels, 
pot changers, pots, pot carriers; winding machines for winding threads, fibers, strips on reels and parts of these 
machines, such as thread guides, hanging units, contact rollers, chucks, bobbin tubes; reliable extruders for plastics and 
polymers; extrusion spinning machines and parts of the these machines, such as barrel extruders; pumps for 
transporting and metering liquid or molten products; pumps for discharging and metering molten polymers; spinning 
pumps; gear pumps; units for filtering molten materials for molten polymers; godets, rollers, discharge rollers, rollers, 
feeder racks, drawing godets, drawing rollers, heated godets for transporting, guiding and handling threads and fibers, in 
particular in melt-spinning machines and textile machines; drawing and texturing machines, false twist texturing 
machines and pneumatic texturing machines for working, processing and manufacturing textured threads and parts of 
these machines, such as can creels, feeder racks, godets, yarn heating devices, texturing devices, swirl nozzles, winding 
units; accessories for the aforesaid machines, namely thread guides, feeder rollers, heating elements, thread cutters, 
friction plates; two-for-one twisting machines and two-for-one spindles, ring twisting machines, cabling machines for 
endless threads, spinning threads and cord threads; embroidery machines; preparatory work machines for spinning, 
such as bale openers, separators of dust and foreign bodies, devices for preliminary cleaning, mixers, cards, metal 
drawing machines, lap rollers, combing machines; parts for the aforesaid machines, in particular spinning boots, rotor 
bearings, winding heads, spindles, spindle bearings, drawing units, drawing unit rollers, reel stands, thread inspection 
and monitoring apparatus, pendulum arm and load arms, top strap holders, top rollers, bottom rollers, bottom roller 
bearings, spinning rings, application roller suspensions, carrier rollers; roller shafts, counter-rollers, shaft bearings, feed 
rollers, installation rollers, pressure rollers, guide rollers, raising rollers, lifting rods, compacting devices, compressors, 
lower strap bridges, twisting spindles for twisting machines; spare parts for the aforesaid machines, in particular 
spinning rotors, opening rollers, bearings, grooved rollers; additional devices for the aforesaid machines, namely 
apparatus for delivering yarn, bobbin changing devices, splicing apparatus, carriers for feeding non-manufactured 
materials and taking away non-manufactured materials.
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Cl.9;Electronic control and data processing devices, in particular electronic apparatus (included in this class), with 
machine-readable data carriers equipped with programs and peripheral devices, namely apparatus for input, output and 
transmission of data, in particular for the automatic selection of the production parameters for textile machines; electric 
and electronic apparatus for controlling, regulating, process controlling, for measuring, regulating, controlling and data 
processing for monitoring, controlling and regulating processes, in particular for the processing and manufacture of 
threads, fibers, tapes, spinning cables; parts of all the goods included in this class; electric and electronic apparatus for 
measuring, controlling and regulating, for process controlling, process regulating and processing data, sensors and 
devices for monitoring, in particular for thread monitoring in textile machines; parts of all the goods included in this class,
the aforesaid goods not in connection with the production of electricity, electricity supply, distribution of electricity, 
conversion of electricity and the aforesaid goods not in connection with energy storage for photovoltaic systems.
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Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 06/08/2014; Application No. : 04-2014-009789 ;Philipines 

3009249    24/10/2014
[International Registration No. : 1244732]
Mama Sita's Holding Co., Inc.
131 F. Manalo St., San Juan City Metro Manila Philippines

Proposed to be Used
IR DIVISION
Cl.29;Meats, seafoods and vegetables.

Cl.30;Spice mixes and sauces; condiments; sugar; salt bakery goods; desserts all included in this class.

Cl.32;Syrups all included in this class.

Cl.35;Retail services.
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Priority claimed from 06/11/2014; Application No. : 2014-093310 ;Japan 

3010402    14/11/2014
[International Registration No. : 1244769]
Eisai R&D Management Co., Ltd.
6-10, Koishikawa 4 chome, Bunkyo-ku Tokyo 112-8088 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.42;Providing medical and scientific research information in the field of pharmaceuticals.
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Priority claimed from 21/11/2014; Application No. : 86461515 ;United States of America 

3010406    02/12/2014
[International Registration No. : 1244785]
Newport Corporation
1791 Deere Avenue Irvine CA 92606 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Lasers for industrial use; lasers not for medical use; non-medical lasers for research purposes.

Cl.10;Lasers for medical use.
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Priority claimed from 10/10/2014; Application No. : 1297334 ;Benelux 

3010415    16/10/2014
[International Registration No. : 1243969]
VLAAMSE INSTELLING VOOR TECHNOLOGISCH ONDERZOEK, afgekort VITO, naamloze vennootschap
Boeretang 200 B-2400 Mol

Proposed to be Used
IR DIVISION
Cl.9;Electrical signaling, measuring, counting, recording, monitoring, controlling, regulating and switching devices; 
electrical data input, processing, transmission, storage and output devices; electronic monitoring instruments and units; 
physical, chemical, optical, photographic, nautical and surveying apparatus, instruments and tools; apparatus for 
recording, broadcasting, transmission, receiving, reproduction, processing of sounds and/or images; programs for data 
processing, in particular in the area of the display, simulation and analysis of soil contamination and the influence thereof 
on human beings; data processing equipment and computers and peripherals therefor.

Cl.42;Scientific and technological services and research and design relating thereto; services in the field of industrial 
research and industrial analysis; consultancy relating to research in the field of soil pollution; analysis services in the 
field of oil exploitation, control of oil wells, oilfield surveying, oil exploration; bacteriological, biological, chemical, 
cosmetological, physical, geological, technical engineering research; oil prospecting; chemical analysis; services of 
chemists; computer system analysis; research and development of new products (for third parties); (interior) architecture, 
graphic drawing, industrial design, graphic and technical drawing; urban planning; construction planning; measurement 
of land; geological surveys and prospecting; computer programming, updating of computer software, consultancy in the 
field of computers, conversion of data or documents from physical to electronic media, conversion of data and computer 
programs (other than physical conversion), copying of computer programs, design and development of computer 
systems and software; updating and maintenance of software; software implementation and development; rental of 
computers and computer software; maintenance and design of websites for third parties; web hosting; consultancy 
relating to research in the field of environmental protection; meteorological information; weather forecasting services; 
seeding of clouds; underwater exploration; engineering; engineering services (expertise); testing of materials and 
textiles; measurement services; quality control; technical project studies; determining authenticity of works of art; 
provision of monitoring information related to soil pollution; technical and scientific expertise for soil contamination.
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3011557    19/12/2014
[International Registration No. : 1244021]
Silentnight Group Limited
Long Ing Business Park, Long Ing Lane, Barnoldswick Lancashire BB18 6BJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.20;Mattresses; floating inflatable mattresses (airbeds); beds; bedsteads; headboards; bedding (other than bed 
clothing), bedding for cots (other than bed linen); cots; pillows (not for surgical or curative purposes), cushions and 
bolsters; settees convertible into beds; divans; couches; bedroom furniture; accessories for upholstery being non-
metallic fittings for cushions and bolsters; mirrors; indoor window blinds; furnishings, accessories and decorations being
non-metallic bed fittings and household articles made of plastic for decoration purposes; models (ornaments) made of 
plastics, wax, synthetic resin, plaster or wood; parts and fittings for all the aforesaid goods.

Cl.24;Household textile articles; textiles included in this class; textiles and textile goods; bed covers; bedding; bed 
linen; bed sheets; duvets and duvet covers; covers for pillows, cushions and duvets; curtains; upholstery fabrics.
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3011567    29/12/2014
[International Registration No. : 1244035]
SAFRAN
2 boulevard du Général Martial Valin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Motors, engines, actuators, reduction units, drive trains enabling an aircraft to be moved, steered, slowed or 
stopped during taxiing or during the phase prior to take-off or subsequent to landing; motors, actuators, reduction units 
and drive trains to turn one or more wheels of an aircraft to enable it to be moved, steered, slowed or stopped during 
taxiing or during the phase prior to take-off or subsequent to landing.

Cl.9;Electrotechnical, electronic or computer apparatus and instruments for controlling, analyzing, managing, 
monitoring or checking elements of the landing gear of an aircraft; cells, batteries; capacitors, devices, electronic 
components enabling the collection, storage and restitution of the power generated while an aircraft is taxiing, or during 
the phase prior to or subsequent to landing, or prior to take-off; software for moving, steering, braking or stopping an 
aircraft during taxiing or during the phase prior to landing; software used for controlling, analyzing, managing, monitoring 
or checking elements of the landing gear of an aircraft.

Cl.12;Devices enabling an aircraft to be moved, steered, slowed or stopped during taxiing or during the phase prior to 
take-off or subsequent to landing; devices for controlling, analyzing, managing, monitoring or checking elements of the 
landing gear of an aircraft; devices for cooling parts of the landing gear of an aircraft or elements used to control, analyze,
manage, monitor, check, move, steer, slow or stop an aircraft during taxiing or during the phase prior to take-off or 
subsequent to landing.
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Priority claimed from 21/11/2014; Application No. : 86461443 ;United States of America 

3011618    02/12/2014
[International Registration No. : 1244784]
Newport Corporation
1791 Deere Avenue Irvine CA 92606 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Lasers for industrial use; lasers not for medical use; non-medical lasers for research purposes.

Cl.10;Lasers for medical use.
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Priority claimed from 02/06/2014; Application No. : 86298311 ;United States of America 

3011654    02/12/2014
[International Registration No. : 1244786]
Rodan & Fields, LLC
60 Spear Street, Suite 600 San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin care preparations; non-medicated anti-wrinkle and anti-blemish skin preparations; skin 
brighteners and skin lighteners; skin bronzing preparations; sunscreen cream; non-medicated lip care preparations.

Cl.5;Medicated skin care preparations.

Cl.44;Beauty consultation services regarding the selection and use of skin care preparations, personal care products, 
and beauty treatments; providing dermatology and beauty information concerning the selection and use of skin care 
preparations, personal care products and beauty treatments, and personal appearance.
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Priority claimed from 18/07/2014; Application No. : 14 4 106 317 ;France 

3012720    24/12/2014
[International Registration No. : 1244849]
VEOLIA WATER SOLUTIONS & TECHNOLOGIES SUPPORT
Immeuble l'Aquarène - 1 Place Montgolfier F-94410 SAINT-MAURICE France

Proposed to be Used
IR DIVISION
Cl.7;Filters (parts of machines); pressure filters (parts of machines); granular pressure filters (parts of machines); 
double-layer pressure filters (parts of machines); triple-layer pressure filters (parts of machines); activated carbon 
pressure filters (parts of machines); filtering machines; filtering machines used for water treatment.

Cl.11;Apparatus and installations (fixed or movable) for filtering water; apparatus and installations (fixed or movable) 
for treating water; apparatus and installations (fixed or movable) for purifying water; apparatus and installations (fixed or 
movable) for rendering water drinkable; apparatus and installations (fixed or movable) for water treatment, filtration and 
purification and for rendering water drinkable using a pressure filtration process; water filters; water treatment filters; 
water purification filters.
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Priority claimed from 04/07/2014; Application No. : 14 4 103 215 ;France 

3012722    22/12/2014
[International Registration No. : 1244850]
SKINAID
50 rue Danton LEVALLOIS PERRET France

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy services to companies in the dermatology and cosmetology industry sector, promotion of 
all products and services in the medical, paramedical and cosmetic fields; bibliographic research services, selection of 
articles published in the medical and scientific press and articles for the general public; maintenance and updating of 
data in databases; compilation of information into computer databases; systematization of data in a central file.

Cl.38;Telecommunication services; provision of access to databases.

Cl.41;Entertainment services, publication of books, electronic publication of books and periodicals online, electronic 
desktop publishing; publication of texts; publication of editorial content on the Web (blogs/platforms such as social 
networks or virtual community sites) whether for the medical and scientific field or for the general public; selection and 
analysis of content from press articles; organization and conducting of conferences and congresses.

Cl.42;Design of databases, epidemiological study.

Cl.44;Advice and information relating to the medical, beauty care and dermatological fields.
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Priority claimed from 09/12/2014; Application No. : 667608 ;Switzerland 

3012819    22/12/2014
[International Registration No. : 1244100]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; herbicides.
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Priority claimed from 08/08/2014; Application No. : VR2014C000696 ;Italy 

3012827    06/02/2015
[International Registration No. : 1244115]
SITI - B&T GROUP S.p.A.
Via Prampolini, 18 I-41043 FORMIGINE (MO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Presses; pressing machines for ceramic industry.

Cl.37;Installation, maintenance and repair of presses.
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Priority claimed from 07/10/2014; Application No. : 30 2014 062 318.8/16 ;Germany 

3015422    03/02/2015
[International Registration No. : 1244640]
HENKEL AG & Co. KGaA
Henkelstrasse 67 40589 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; adhesives used in industry.

Cl.16;Adhesives for stationery or household purposes; writing, drawing, painting and modelling materials; mechanical 
pens, marking implements; pencils, coloured pencils, indelible pencils and marker pens; felt pens and fibre-tip pens; 
marker pens; office requisites, namely Indian inks; paint boxes (articles for use in school); correcting agents and 
correcting equipment for writing, drawing, painting and marking purposes; stamps, stamping inks; instructional and 
teaching material (except apparatus) in the form of printed matter and games; adhesive notes, self-adhesive labels, 
photograph corners, adhesive pads, adhesive tapes for stationery or household purposes; paper, cardboard; artists' 
materials; paint brushes.

Cl.28;Games and playthings.
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Priority claimed from 28/07/2014; Application No. : 908032030 ;Brazil 
3015426    07/01/2015
[International Registration No. : 1244637]
Egon Keller GmbH & Co. KG
Anton-Küppers-Weg 17 42855 Remscheid Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; peeling machines; saw machines; saw blades [parts of machines]; steel saw [parts of machines]; 
presses [machines for industrial purposes]; machines for producing oil and fats of animals and plants; machines for the 
crushing of oil seeds; machines for cotton industry; spare parts for the above mentioned machines, including pump 
machines, motors electric, other than for land vehicles, motors, other than for land vehicles, blades [parts of machines], 
fans for motors and engines, bearings [parts of machines], belts for machines, pulleys [parts of machines], cylinders for 
machines, brushes [parts of machines], valves [parts of machines], gin saws, linter saws [parts of machines], huller ribs 
[parts of machines], gin ribs [parts of machines], channel saws, saw spacer blocks [parts of machines], huller knives 
[parts of machines], gummer files, linter ribs [parts of machines], cage bars [parts of machines], barrel bars [parts of 
machines], lining bars [parts of machines], knife bars [parts of machines], scraper bars [parts of machines], clamping 
bars [parts of machines], spacers [parts of machines], screws [parts of machines], rings [parts of machines], worms.

Cl.37;Assembly work; installation, cleaning, repair and maintenance work in relation to the machines and their parts 
and accessories in class 07.
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Priority claimed from 30/12/2013; Application No. : 2013-102612 ;Japan 

3016481    25/06/2014
[International Registration No. : 1244700]
STRIPE INTERNATIONAL INC. 
2-8, Saiwaicho, Kita-ku, Okayama-shi Okayama 700-0903 JP

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; goggles for sports; eyeglass frames; eyeglass lenses; contact lenses; eyeglass cases; 
containers for contact lenses; floating eyeglass retainers; parts and accessories for eyeglasses, namely, eyeglass cases, 
eyeglass chains, eyeglass cords, nose pads for eyeglasses; prerecorded audio compact discs containing recorded music,
drama and animation; prerecorded video compact discs containing prerecorded music, drama and animation; digital 
books, downloadable; downloadable music files; downloadable image files.

Cl.14;Precious metals; precious stones and their imitations; semi-precious stones; gemstones; jewelry; paste jewelry 
as costume jewelry; diamonds; jewelry of yellow amber; ivory as jewelry; cloisonne jewelry; pearls as jewelry; beads 
made of ambroid also known as pressed amber; earrings; necklaces as jewelry; rings as jewelry; bracelets as jewelry; 
jewelry chains; brooches as jewelry; gem brooches as jewelry; pendants as jewelry; charms as jewelry; ornamental pins; 
stick pins; tie pins; tie clips; cuff links; badges of precious metal; medals; medallions as jewelry; key rings, being trinkets 
or fobs, of precious metal; jewelry cases in the form of caskets; boxes of precious metal; jewelry boxes; hat ornaments of 
precious metal; shoe ornaments of precious metal; clocks; watches; straps for wristwatches; watch bands; watch straps; 
watch chains.

Cl.16;Stationery and study materials, namely, paper stationery, notebooks, albums for holding photographs, envelopes,
writing pads, writing paper, writing implements, pens and pencils, ballpoint pens, felt tip pens, mechanical pencils, 
marking pens as stationery, pen cases, pen stands, clips for letters, erasers, seals being stationery, stickers, document 
files, binders, and ring binder dividers; rulers as stationery, namely, drafting rulers, square rulers, drawing rulers, and 
ungraduated rulers; stencils as stationery; labels, not of textile, namely, paper labels, address labels, adhesive labels, bar 
code labels, mailing labels, shipping labels; ink, namely, correcting fluids [office requisites], fountain pen ink cartridges, 
india inks, ink for writing instruments, ink pads, stamp inks; ink stands; paper knives for offices; paperweights; bookends 
as stationery; stamps as seals, namely, sealing stamps, self-adhesive decorative seals; stamps as office requisites, 
namely, address stamps, date stamps, impression stamps, marking stamps, ink stamps, postage stamps, rubber stamps; 
tape dispensers; adhesive tapes; memo boards; terrestrial globes; printed matter, namely, greeting cards, post cards, 
calendars, diaries, address books, wrapping paper, newspapers, maps; printed books and magazines in the field of 
current events news, sports, music, children's entertainment; paper and cardboard; towels of paper, namely, paper 
towels; table napkins of paper; hand towels of paper; handkerchiefs of paper; tissues; paper bags.

Cl.18;Attaché cases; backpacks; bags for sports; beach bags; boston bags; briefcases; business card cases in the 
nature of wallets; calling card cases in the nature of wallets; canvas bags for shopping; carry-on bags; coin purses; 
leather credit card cases; garment bags for travel; gladstone bags; gym bags; handbags; key cases of leather; mesh bags 
for shopping; leather notecases; pocket wallets; purses; rucksacks; school bags and satchels; shoulder bags; suitcases; 
tote bags; travelling bags; trunks being luggage; wearable strap-on pouches, namely, waist pouches; imitation leather; 
leather and fur, unworked or semi-worked; umbrellas; parasols; umbrella covers.

Cl.21;Dental floss; unworked or semi-worked glass, except building glass; gloves for household purposes; containers 
for household use; portable food or beverage containers; industrial beverage bottles of glass or porcelain; beverage 
bottles for kitchen use; beverage glasses; cooking pots and pans; non-electric coffee-makers; kettles; drinking cups; 
dishes and plates; salad bowls; dish covers; candy jars; decanters; lunch boxes; jugs; mugs; drinking flasks; thermos 
bottles; salt and pepper shakers; bottle openers; napkin holders; trays; ladles; cake servers; candlesticks; candle 
extinguishers; flower pots; watering cans; feeding vessels for pets; bird cages; clothes brushes; boxes of metal for 
dispensing paper towels; soap dispensers; glass goldfish bowls; toilet paper holders; flower vases; perfume burners; 
shoe brushes; shoehorns.
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Cl.25;Clothing, namely, suits, dresses, coats, overcoats, jackets, rainwear, pants, trousers, shorts, jeans, skirts, 
blouses, shirts, tshirts, tank tops; vests, sweaters, cardigans, underwear, pajamas, and nightwear; sweat suits; 
swimwear; ties; scarves; shawls; mufflers; gloves for wear; hand mittens; socks; tights; leggings; sock suspenders; 
stocking suspenders; braces for clothing; Japanese style clothing being kimonos; sashes; wedding dresses; masquerade 
costumes; waist belts for clothing; headgear, namely, caps, shower caps, hats, head bands, and visors; footwear, namely, 
shoes, boots, sports shoes, sandals, beach sandals; slippers, japanese style clogs and sandals.

Cl.35;Retail and wholesale store services and online retail store services for clothing, footwear, headwear, handbags, 
athletic bags, backpacks, luggage, attache cases, briefcases, carry-on bags, key cases of leather, pocket wallets, purses, 
travelling bags, waist pouches, semi-wrought precious stones and imitations of precious stones, watches, clocks, 
eyewear, recorded compact discs, printed matter, books, paper, stationery, dental floss, containers for household use, 
portable food or beverage containers, beverage bottles for kitchen use, cooking pots and pans, non-electric coffee-
makers, kettles, tableware, lunch boxes, thermos bottles, bottle openers, napkin holders, trays, cake servers, perfume 
burners, shoe brushes, shoehorns, pharmaceutical, veterinary and sanitary preparations and medical supplies; 
advertising; advertising for sales promotion for others; presentation of goods on communication media for advertising 
purposes; auctioneering; import-export agencies.
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3016510    22/09/2014
[International Registration No. : 1243958]
DENSO WAVE INCORPORATED
1, Aza Yoshiike, Oaza Kusagi, Agui-cho, Chita-gun Aichi-pref. 470-2297 JP 

Proposed to be Used
IR DIVISION
Cl.9;Two dimensional data code readers; bar code readers; two dimensional data code scanners; bar code scanners; 
electronic database featuring two dimensional codes recorded on computer media and capable of being read by two 
dimensional code readers and scanners; computer software and computer programs for two dimensional code drawing, 
computer software and computer programs for bar code drawing, computer software and computer programs recorded 
on compact disks for two dimensional code drawing; and computer software and computer programs recorded on 
memory cards for two dimensional code drawing; two dimensional bar code labels, encoded; computer software and 
computer programs; downloadable computer software and computer programs; computer software and computer 
programs, recorded.

Cl.42;Providing on-line non-downloadable computer software and computer programs for generating two dimensional 
code; providing on-line non-downloadable computer software and computer programs for enabling barcode scanners, 
two dimensional code scanners, barcode handy terminals, two dimensional code handy terminals, printers, laser markers 
to read barcode, and laser markers to read two dimensional code; computer software design, computer programming, or 
maintenance of computer software; consultation services in the field of technical advice relating to performance and 
operation of two dimensional code generating computer software, barcode scanners, two dimensional code scanners, 
barcode handy terminals, two dimensional code handy terminals, printers, and laser markers; providing on-line non-
downloadable computer software and computer programs.
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Priority claimed from 28/03/2014; Application No. : UK00003049050 ;United Kingdom 

3016511    18/09/2014
[International Registration No. : 1243956]
Microsens Diagnostics Limited
The London Bioscience Innovation Centre, 2 Royal College Street LONDON NW1 0NH United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; chemical 
products for use in chemical assays and microbiological assays; assays in kit form for conducting chemical assays and 
for conducting microbiological assays; cultures of micro-organisms; bacteria, phage, cells, viruses; micro-biological 
culture media.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides; assay kits for medical diagnostic use; reagents 
in kit form for conducting assays for medical and veterinary purposes; cultures of micro-organisms; bacteria, phage, 
cells, or viruses, all for medical or veterinary purposes; micro-biological culture media for medical or veterinary purposes.

Cl.9;Scientific apparatus and instruments; laboratory apparatus and instruments; data in machine readable form, 
namely for chemical and micro-biological assays or research or microbiology.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; apparatus and instruments for the conduct of assays relating to medical diagnosis.
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Priority claimed from 20/12/2013; Application No. : 30 2013 069 288.8/37 ;Germany 

3016528    18/06/2014
[International Registration No. : 1243942]
ZF Friedrichshafen AG 
Löwentaler Str. 20 88046 Friedrichshafen DE

Proposed to be Used
IR DIVISION
Cl.7;Machines for metal, wood and plastics processing, and for agriculture; construction machines; machine tools; 
motors (excluding motors for land vehicles); clutches and power transmission devices (excluding devices for land 
vehicles); non-manually operated agricultural devices; transmissions, drives and couplings of machines, particularly 
machine tools, manipulators and industrial robots; control and regulation devices for transmissions of machines for 
metal, wood and plastics processing, for agriculture and construction machines, machine tools and motors; gears for 
industrial robots and machine tools; planetary gears for hydrostatic and electrical drives; lift gears, gears and drives for 
lifting devices, hydraulic pumps and motors, couplings, wheels, valves and brakes as parts of machines; mechanical 
tools for producing and machining gears; gears and gear parts for ships and for parts of the drive train between 
transmission and propeller; ships drives, in particular for a surface drive of ships; wind turbines, wind generators, wind 
wheels for power generation, and the mechanical parts and components; parts and components of the abovementioned 
products.

Cl.12;Apparatus for transportation in the air, on land or on the water; vehicles and parts thereof included in this class; 
transmissions for land vehicles, manual transmissions for land vehicles, synchromesh and power shift transmissions for 
land vehicles, automatic transmissions for land vehicles, continuously variable automatic transmissions for land vehicles,
double clutch transmissions for land vehicles, hydrodynamic or hydrostatic transmissions for land vehicles, transfer 
cases for land vehicles, axles, axle components, differentials, chassis parts, torque converters, couplings for land 
vehicles, retarders, brakes, clutches and shift clutches and systems thereof, power take-offs, axle drive for land vehicles, 
shock absorbers and shock absorber springs, tie rods, stabilizers, stabilizer links, wheel joints, four-point suspension 
arms, wishbones, axle struts; electric, electro-hydraulic, hydraulic and mechanical steering systems, steering pumps, 
steering columns and steering accessory; wheel drives, electric drives and the parts thereof; parts and components of the
abovementioned products for vehicles included in this class.

Cl.37;Maintenance and repair work on machines for metal, wood and plastic processing, and for agriculture, on 
construction machines, machine tools, motors, clutches and power transmission devices, of non-manually operated 
agricultural appliances, of transmissions, drives and couplings of machines, in particular machine tools, on manipulators 
and industrial robots, on control and regulation devices for transmissions of machines for metal, wood and plastic 
processing, for agriculture and construction machines, machine tools and motors, on drives for industrial robots and 
machine tools, on planetary gears for hydrostatic and electrical drives, on elevator drives, transmissions, and drives for 
lifting devices, on hydraulic pumps and motors, clutches, wheels, valves and brakes as parts of machines, on machine 
tools for producing and machining gears, on transmissions and transmission parts for ships and for parts of the drive 
train between transmission and propeller, on ship drives, in particular for a surface drive of ships, on wind turbines, wind 
generators, wind wheels for power generation and the mechanical parts and components thereof and on parts and 
components of the abovementioned products; maintenance and repair work on apparatuses for transmission on land, in 
the air or on water, on vehicles and parts thereof, on transmissions for land vehicles, manual transmissions for land 
vehicles, on synchromesh and power shift transmissions for land vehicles, automatic transmissions for land vehicles, 
continuously variable automatic transmission for land vehicles, double-clutch transmissions for land vehicles, 
hydrodynamic and hydrostatic transmissions for land vehicles, transfer cases for land vehicles, axles, axle components, 
differentials, chassis parts, torque converters, clutches for land vehicles, retarder, brakes, clutches and shift clutches and 
systems thereof, power takeoffs, axle drives for land vehicles, shock absorbers and shock damper springs, tie rods, 
stabilizers, stabilizer links, handle bars, wheel joints, four-point links, wishbones, axle, struts, electric, electro-hydraulic, 
hydraulic and mechanical steering systems, steering pumps, steering columns and steering accessory, on wheel drives, 
electric drives and parts thereof, as well as on parts and components of the abovementioned products for vehicles.
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Priority claimed from 21/01/2014; Application No. : 86170479 ;United States of America 

3016532    18/07/2014
[International Registration No. : 1243940]
Swagelok Company
29500 Solon Road Solon OH 44139 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical compound for detecting leaks in gas and fluid lines; chemical compound which will not freeze at low 
temperatures for detecting leaks in gas and fluid lines.

Cl.4;Lubricant oils for glass seals and for titanium, stainless steel, steel, and alloy fitting threads, o-rings and gaskets.

Cl.6;Manually operated metal valves for tubes, pipes and hoses; metal valves not being parts of machines; metal 
glands, ferrules and nuts for tubes, pipes and hoses; metal straight, elbow, tee and cross fittings for tubes, pipes and 
hoses; metal vacuum fittings for tubes, pipes and hoses; metal couplings for tubes, pipes and hoses; metal reducer 
fittings for tubes, pipes and hoses; metal adapter fittings for tubes, pipes and hoses; metal port connector fittings for 
tubes, pipes and hoses; metal quick disconnect fittings for tube, pipe and hose end connections; metal tubing; flexible 
metal tubing and hose; metal convoluted tubing; metal pipes used for gas distribution; metal seals for tubes, pipes and 
hoses; metal clamps for tubes, pipes and hoses; metal caps for tubes, pipes and hoses; metal plugs for tubes, pipes and 
hoses; metal compressed gas cylinders sold empty for use with hydraulic and pneumatic systems; metal cylinders for 
fluids sold empty; metal thermowells; metal manifolds for use with hydraulic and pneumatic systems.

Cl.7;Electrically-powered machines and electrically-powered tools for cutting, bending, deburring, and swaging tube 
and hose; electric tube bender machine; electric arc welding machines, welding cooling plates, weld head bench 
mounting brackets attached to work benches, weld held fixture tool, welding collets for tubes, pipes and fittings; valves 
as machine components; pressure transducers as parts of machines; pneumatic valve actuators; regulators being parts 
of machines; gas and liquid filters being parts of machines; welding electrodes; control valves for regulating the flow of 
gases and liquids.

Cl.8;Hand-operated tools for cutting, sawing, bending, deburring and swaging tube and hose; wrenches.

Cl.9;Welding apparatus, namely, remote pendant controls, weld head centering gauges, weld arc gap gauges; pressure 
gauges for gas and fluid; fittings gap inspection apparatus; electrical transducer; electric or electronic sensors for 
sensing flow of fluid; pressure transducers and transmitters that convert hydraulic or pneumatic pressure into analog 
electrical signals for monitoring and controlling hydraulic or pneumatic systems; electric valve actuators; pressure relief 
valves for fluid systems; thermometers; flowmeters; calibration devices for calibrating fluid systems.

Cl.11;Pressure regulators for gas installations.

Cl.17;Pipe joint sealant; sealant compounds for joints; non-metal gaskets for fluid systems; non-metal, plastic and 
rubber hoses for industrial applications; plastic pipe and flexible pipe not of metal; plastic glands and ferrules for plastic 
tubes, flexible pipes and non-metal hoses; all the aforesaid goods for research, instrumentation, pharmaceutical, oil and 
gas, power generation, chemical, petrochemical, sanitary and semiconductor industry purposes; non-metallic flexible 
pipes and hose fittings; flexible tubes of plastic and plugs therefor; metal gaskets for tubes, pipes and hoses; non-metal 
pipe couplings and joints; non-metal tubing and tubing couplings for joining and terminating pipes.
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Cl.20;Plastic valves being other than machine parts; plastic nuts.

Cl.35;Logistics management, marketing, inventory control, and customer services management for others in the fields 
of biopharmaceutical, food, beverage, dairy, oil and gas, power generation, chemical, petrochemical, shipbuilding, pulp 
and paper, and semi-conductor technologies; business management consultancy; business organization consultancy; 
business management assistance; business information; procurement, namely, purchasing of fluid systems equipment 
for others used in the process of analytical instrumentation, biopharmaceutical, food, beverage, dairy, oil and gas, power 
generation, chemical, petrochemical, shipbuilding, pulp and paper, and semi-conductor industries.

Cl.37;Rental of equipment, namely, weld systems, tube benders, and other equipment, namely, tube flaring tools, gap 
inspection gauges, depth marking tools and tube cutters for the support of fluid systems technologies used in the 
process and analytical instrumentation, biopharmaceutical, food, beverage, dairy, oil and gas, power generation, 
chemical, petrochemical, shipbuilding, pulp and paper, and semi-conductor industries.

Cl.39;Shipping and delivery services, namely, pickup and transportation, and delivery of goods used in the process and
analytical instrumentation, biopharmaceutical, food, beverage, dairy, oil and gas, power generation, chemical, 
petrochemical, shipbuilding, pulp and paper, and semi-conductor industries by various modes of transportation.

Cl.41;Educational training services, namely, conducting classes and providing electronic and on-site training in the 
field of fluid system technologies equipment for goods used in the process and analytical instrumentation, 
biopharmaceutical, food, beverage, dairy, oil and gas, power generation, chemical, petrochemical, shipbuilding, pulp and 
paper, and semi-conductor industries, and distributing course materials in connection therewith.

Cl.42;Testing, analysis and evaluation of the goods of others for the purpose of certification, engineering consultancy, 
chemistry consultancy, in the fields of process and analytical instrumentation, biopharmaceutical, food, beverage, dairy, 
oil and gas, power generation, chemical, petrochemical, shipbuilding, pulp and paper, and semi-conductor technologies; 
quality control; technical support services, namely, troubleshooting of computer software problems.
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3016574    02/07/2014
[International Registration No. : 1243938]
AAK AB (Publ) 
Skrivaregatan 9 SE-215 32 Malmö SE

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the paper industry; hydrated and distilled fatty acids, glycerol; oleic acids, oils for 
tanning leather, oils for currying leather; oils for the preservation of food, rubber preservatives; oil-based analysis 
preparations for laboratory purposes; oil-based softening preparations; vegetable oils, fats, waxes and lipids as raw 
material in the chemical industry; vegetable oils, fats, waxes and lipids as raw material for use in the cosmetic industry, 
the perfumery industry, the pharmaceutical industry as well as in the dietary supplement industry; vegetable oils and fats 
for use in the production of, and/or as ingredience in, cosmetic, medical and dietetic preparations.

Cl.3;Cosmetic products and preparations; skin care and cleansing creams, lotions and oils; soaps and shampoos; 
essential oils and fats for cosmetic and skin care products; vegetable oils, fats, waxes and lipids for cosmetic and skin 
care products as well as for cleansing products and hair care products; vegetable oils and fats for perfumes; oils, fats and
lipids for cosmetic and skin care purposes.

Cl.4;Vegetable industrial oils and greases; vegetable lubricating greases and cutting oils; vegetable hydraulic oils; 
chainsaw oils; emulsions and emulsion concentrates based on vegetable oils for metalworking; penetration oils; 
vegetable illuminants; oils, waxes, fats and lipids for use in the manufacture of other products.

Cl.5;Dietetic food products and substances (for medical use); oils and fats for medical and veterinary purposes; 
vegetable oils, fats and lipids for medical and veterinary products, preparations and substances as well as for dietetic 
food products, preparations and substances (for medical purposes).

Cl.29;Edible oils and fats; cocoa butter, coconut butter and butter cream; non-medical dietetic food products and 
preparations; vegetable oils and fats (edible) for the foodstuff industry and for the confectionary industry; fatty 
substances for the manufacture of edible oils and fats.
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3016585    28/04/2014
[International Registration No. : 1243929]
Tommy Hilfiger Licensing B.V.
Stadhouderskade 6 NL-1054 ES Amsterdam

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-25

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, colognes, toilet water, perfumes, fragrances for personal use, essential oils; cosmetics; 
make-up products, namely, lipsticks, lip glosses, mascaras, eye shadows, eyeliners, blushes, pressed powders, loose 
powders, foundations; nail care products, namely nail polish and nail polish remover; non-medicated toiletries; non-
medicated skin care products, namely, cosmetic creams and lotions for skin care, moisturizing creams, facial masks and 
skin firming creams and lotions; cosmetic preparations for baths and showers, namely, bath oil, bath salts, bath beads 
and bath crystals, talcum powders, hair lotions, shampoos; dentifrices; antiperspirants, deodorants for personal use; 
shaving articles, namely, shaving soaps, shaving gel and shaving cream, after-shave, after-shave lotions and gels; shoe 
polish and creams; hair dyes; cleaning preparations; cosmetics for animals.

Cl.9;Photographic, cinematographic and optical apparatus and instruments; optical goods such as spectacles, 
protective spectacles, spectacle lenses, contact lenses, sunglasses; sunglass products, namely head straps, sunglass 
retainers, eyeglass cases and sunglasses cases, spectacle chains and spectacle cords, parts for all aforesaid goods; 
cameras cases; cases and holders for portable computers and mobile phones; blank audio tapes, blank audio cassettes, 
blank video tapes, video cameras; blank video cassettes, blank compact discs; compact discs featuring music, blank 
laser discs, video disks and magnetic optical discs featuring topics in the fields of fashion, modeling, cosmetics and 
lifestyles; blank magnetic data carriers, blank recording discs; pre-recorded discs featuring topics in the fields of fashion, 
modeling, cosmetics and lifestyles; computers; computer peripheral equipment; recorded computer programs featuring 
topics in the fields of fashion, modeling, cosmetics and lifestyles; mouse pads; magnetic coded cards featuring topics in 
the fields of fashion, modeling, cosmetics and lifestyles; compact discs (audio-video) featuring topics in the fields of 
fashion, modeling, cosmetics and lifestyles; optical compact discs featuring topics in the fields of fashion, modeling, 
cosmetics and lifestyles; compact disc players, downloadable electronic publications in the nature of books, magazines, 
newsletters, brochures and catalogs in the fields of fashion, modeling, cosmetics and lifestyles; pocket calculators; video 
game cartridges; headphones; loudspeakers, communication, telecommunication, telephone and mobile telephone 
apparatus and instruments; telephones, mobile telephones and cases therefor; ring tones [downloadable]; screen savers 
and downloadable and/or electronic screen wallpaper; communication, wireless communication and mobile 
communication devices; reading tablets and other devices for reading and viewing text, images and audio-visual content; 
software applications (apps), including apps for installation on telephones, mobile telephones and communications and 
wireless communication devices; accessories for telephones, telephone handsets, communication and wireless 
communication devices, including cases for these products, batteries and headsets; bags and cases adapted for holding 
or carrying telephones, mobile telephones communications and wireless communications equipment; electronic and 
computerized personal organizers; computer software for downloading, publishing, displaying, posting, labeling, 
blogging, sharing or other ways of providing electronic media or information via the internet or other communication 
networks; electronic publications provided on-line via databases or via the internet (including web sites).

Cl.14;Jewellery, namely, bracelets, necklaces, brooches, rings, earrings, charms, tie tacks, hat ornaments of precious 
metals, badges of precious metals, buckles for watchstraps, pins being jewellery, cufflinks, key rings; jewellery and 
precious stones; horological and chronometric instruments, namely, watches, wrist watches, straps for wrist watches and 
watch cases, clocks, chronographs, chronometers, alarm clocks; watch cases; jewellery cases, shoe and hat ornaments 
of precious metal; precious metals and their alloys and goods in precious metals or coated therewith, not included in 
other classes.

Cl.18;Leather unworked or semi-worked and imitations of leather; animal skins; full line of bags, namely, all purpose 
sports and athletic bags; overnight bags; book bags; tote bags; travelling bags; backpacks; handbags; luggage, namely 
suitcases; purses; brief cases; travel bags; duffel bags; and cloth shopping bags; beach bags, wheeled shopping bags, 
school bags; garment bags for travel; straps for luggage; overnight cases; clutch bags; travel kit bags sold empty; 
suitcases with wheels attached; billfolds; wallets, pocket wallets, change purses, coin purses, key cases, leather credit 
card cases; combined money and credit card holders; card cases, cosmetic cases sold empty, cosmetic bags; cases for 
manicure sets; beauty cases for storing cosmetics; umbrellas, parasols and walking sticks; whips, collars for animals; 
harness for animals; animal skins, hides; leather trimmings for furniture; gut for making sausages.
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Cl.24;Fabrics and textile goods, not included in other classes, namely, household linen, bed linen, bath linen, bed 
sheets, pillow shams, pillow cases, blankets, comforters, quilts, bedspreads, bed covers, coasters, duvet covers, duvets, 
dust ruffles, mattress covers, towels, bath towels, beach towels, travelling rugs, face cloths, shower curtains, table linen, 
table covers, table cloths, fabric table runners, table napkins of textile, place mats of textile material, curtains, draperies, 
unfitted fabric furniture covers, fabric flags, handkerchiefs; cloth labels; floor towels; curtain tie-backs in the nature of 
textile curtain holders; net curtains; upholstery fabrics, wall hangings of textile, labels of textile for identifying clothing; 
labels (textile).

Cl.25;Clothing for men, women and children and infants namely, shirts, golf shirts, t-shirts, polo shirts, knit tops, woven
tops, sweatshirts, tank tops, sweaters, blouses, jerseys, turtlenecks, shorts, sweatpants, warm-up suits, blazers, sport 
coats, trousers, jeans, skirts, dresses, wedding dresses, suits, overalls, jumpers, vests, jackets, coats, raincoats, parkas, 
ponchos, swimwear, bikinis, swim trunks, overcoats, rainwear, wind resistant jackets, clothing for dancing namely 
leotards and ballet suits, sleepwear, pajamas, bathrobes, shower caps, chasubles, underwear, lingerie, boxer shorts, belts 
made of leather (for clothing), ties; headgear namely, hats, wool hats, caps, visors, headbands (clothing), ear muffs 
(clothing); scarves, shawls, wristbands, cloth bibs; footwear, gym shoes, sneakers, socks, stockings, hosiery, shoes, 
boots, beach shoes, sandals, slippers; gloves (clothing); suspenders; layettes (clothing); sashes; wet suits for water-
skiing; maniples; shower caps; sleep masks; wedding clothing.

Cl.35;Retail store services, and assistance on commercial business in connection with perfumery, cosmetics, clothing, 
footwear, headgear, textile goods, goods made of leather or imitations of leather, bags, eyewear, jewellery, watches, 
horological and chronometric instruments, household accessories and articles; business advice and consultancy relating 
to franchising; online retail store services by mail order companies in the field of clothing, perfumery, household 
accessories, cosmetics, watches, jewellery, eyewear, records, compact discs, cassettes, videos, books, art pictures, 
cards, calendars, posters, prints, stickers and cartoon printed books; administrative services in respect of the closing of 
franchise agreements for perfumery, cosmetics, clothing, footwear, headgear, textile goods, goods made of leather or 
imitations of leather, bags, eyewear, jewellery, watches, horological and chronometric instruments, household 
accessories and articles; assistance in franchised commercial business management; advertising; office functions; 
aforementioned services also provided via internet; presentation of goods on communication media, for retail purposes; 
commercial administration of the licensing of the goods and services of others; promotional services; sales promotion for
others; personnel management consultancy; relocation services for businesses; secretarial services; accounting; rental 
of vending machines; sponsorship search.

Cl.43;Hotel, restaurant and bar services; provision of temporary accommodation for meetings, receptions, conferences 
and exhibitions; hotel accommodation reservation services.
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Priority claimed from 28/11/2014; Application No. : 4020140080852 ;Republic of Korea 

3017876    03/12/2014
[International Registration No. : 1243878]
DONG-A PENCIL CO., LTD.
4th Floor, Parkland Building, 601, Eonju-ro, Gangnam-gu Seoul 135-546 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.2;Colors for drawing pictures; water colors; oil colors.

Cl.28;Toy construction sets; rubber toys; toys (playthings); toy clocks and watches; toy musical instruments; toy 
furniture; toy blocks; dolls; toys; apparatus for games; games; conjuring apparatus; toy masks; clay material 
construction toys.
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Priority claimed from 16/07/2014; Application No. : 14 4 105 698 ;France 

3017890    10/12/2014
[International Registration No. : 1243884]
International Business Machines Corporation
New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer equipment, namely magnetic tape units (for computers), magnetic tapes, printed circuits, 
integrated circuits, computer keyboards, compact disks (audio-video), optical disks, couplers (for computers), floppy 
disks, magnetic data media, video screens, scanners, computer printers, interfaces (for computers), readers (for 
computers), software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer 
memories, computer peripheral devices, recorded computer programs and software; adapters for computers; computer 
components; data processing equipment; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely communication servers; carrying cases for computers; interface cards for computers; 
computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, screen 
filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage 
switches, pagers, computer joysticks, computer mice; electronic publications, namely books, magazines and manuals 
containing information in connection with computer technology; integrated circuit cards and smart cards, integrated 
circuit adapters and smart card adapters; readers for integrated circuit cards and smart cards; microcomputers; electric 
power supply apparatus; projectors (projection apparatus); remote controllers for computers; inverters, surge protectors 
and uninterruptible power supply devices; point-of-sale terminals; computer operating system software; software for 
accessing a global computer network; database management software; document management software; software for 
locating, recovering and receiving text, electronic documents, graphic illustrations and audiovisual information on 
company-scale internal computer networks and on local, wide-area and global computer networks; software for 
developing and software for designing websites and user manuals, in electronic format, sold as a set; documentation and 
instruction manuals recorded on electronic data media that can be operated by machine and relating to computers or 
computer programs.

Cl.38;Interconnection of computers and software, namely electronic connection of computers and software by 
telecommunication means.

Cl.42;Computer programming; cloud computing; software design, updating and maintenance; design of computer 
software and hardware for others, and computer support services provided by computer specialists, computing services, 
namely website creation, design and maintenance for others; computer system analysis, integration of databases and 
computer networks; computer programming for others all for commercial interactions on global computer networks; 
technical support services, namely repair of operating systems and computer programs provided by computer 
technicians; testing of computer programs (software) and hardware (quality control and technical control); technical 
project studies in the field of computer hardware and software; computer consulting in connection with computer 
hardware, namely consulting in computer research and development; computer system analysis; computer advice and 
assistance concerning Internet use; rental of computers and software; scientific and industrial research, namely research 
and development of new products, biological research, bacteriological research, chemical research, cosmetology 
research, mechanical research, geological research, technical research, pharmaceutical research, scientific research for 
medical purposes; electronic storage of data, documents and files.
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3017892    05/11/2014
[International Registration No. : 1243887]
APG DISTRIBUTION SYSTEM
66 avenue des Champs-Elysées F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.35;Commercial representation of airlines; commercial representation of air carriers; commercial representation of 
travel distributors; administrative representation and/or assistance for joining air carrier groups such as IATA or ARC; 
provision of call centers for air carriers; provision of call centers for travel distributors, particularly travel agencies; 
assistance of airline personnel and travel distributor personnel for mastering administrative procedures for joining air 
carrier groups such as IATA or ARC; negotiation of air-fares for others.

Cl.36;Factoring, brokerage; insurance underwriting; insurance information; insurance brokerage; financial affairs, 
financial information; exchange operations; financial operations; monetary operations; installment loans; financial 
transactions; electronic funds transfer; clearing house services; monetary affairs; issuance of travelers' checks; issuance 
of credit cards; loans [financing]; management of transactions relating to loans; provision of voucher management, 
administration and issuance services.

Cl.39;Air transport and brokerage; freight; transport information; booking of seats; travel arrangement; travel 
reservation; freight forwarding; transport of travelers; provision of digital tools for joining air carrier groups such as IATA 
or ARC; provision of airplane ticket reservation centers; provision of vacation reservation centers; provision of airport 
services for airlines, air cargo carriers, airline passengers and air transport agents, namely monitoring and management 
of airplane and land vehicle traffic, airplane landing and starting, air traffic in the space above and adjoining the airport, 
loading, unloading and storage of passenger luggage and air cargo; advice for others on air travel and freight; provision 
of management, administration and issuance services for air transport tickets; online and real-time information on air 
fares.
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3017913    23/12/2014
[International Registration No. : 1245106]
Public Joint Stock Company "ALROSA"
6, ul. Lenina, g. Mirny, resp. Sakha, RU-678170 (Yakutia) (Russian Federation)

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; precious stones; horological and chronometric instruments; diamonds; precious stones, 
including brilliants.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; fountain pens; posters; 
forms, printed; note books; pamphlets; booklets; newsletters; newspapers; magazines [periodicals]; periodicals; printed 
publications; calendars; books; graphic prints; prospectuses.

Cl.35;Advertising; business management; business administration; office functions; marketing studies; demonstration 
of goods; presentation of goods on communication media, for retail purposes; sales promotion for others, including sales 
promotion of brilliants for others.

Cl.40;Treatment of materials, including faceting of precious stones.
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3017939    20/02/2015
[International Registration No. : 1245205]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes; chemicals for use in compositions for perfumery, cosmetics, 
soaps, detergents, deodorants for personal use and deodorants other than for personal use.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients.
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Priority claimed from 11/06/2014; Application No. : 012958807 ;European Union 

3018891    05/11/2014
[International Registration No. : 1245268]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Isostatic coatings of polytetrafluoroethylene; chemical coatings for carrying rollers.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); agricultural implements other than hand-operated; hydraulic accumulators for storing and 
providing pressure; hydraulic accumulators, in particular diaphragm accumulators, piston accumulators, accumulators 
for axle suspension, wheel suspension and/or cab suspension; belts for machines; rollers for printing machines; 
diaphragms for pumps and valves; diaphragms for hydraulic accumulators; anti-friction bearings for machines; ball 
bearings, roller bearings and plain bearings as machine parts; self-lubricating bearings; bearings for transmission shafts; 
journal boxes (parts of machines); seals as parts of engines; rod wipers and piston guide rings used in hydraulic and 
pneumatic cylinders; guide and oil-removing elements for hydraulic and pneumocylinders; intake manifolds for land, air 
and water vehicles; parts of motors of land, air and sea vehicles, namely, shaft couplings, transmission shafts, bearing 
pins, transmission belts; bellows; in particular folding bellows of rubber, folding bellows of TPE; elastic bearings for 
machines as noise dampening and vibration insulation parts; pneumatic springs and spring legs with bellows of 
elastomeric material for supporting vibrating vehicle and machine parts; elastic springs for damping noise, vibration and 
shock insulation as parts of machines; multilayer springs for damping noise, vibration and shock insulation as parts of 
machines; parts of motors for noise damping and vibroinsulation; gas-distributing and valve-actuating machinery; parts 
for motors and engines of land vehicles, namely bearing pins; pump diaphragms, regulating and switching diaphragms.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; pin and socket connections; plug-in connectors, in particular electric plug-in connectors; sheaths for electric 
cables; fuel cells and parts therefor; printed circuits; junction sleeves for electric cables; socket covers; sensor housings; 
housings for connectors; electronics housings, magnet armatures; magnetic encoders; seals for sensors.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; driving gear elements; driving belts; clamping rollers; 
land vehicle components, namely shaft couplings, transmission shafts, driving belts; parts for land, air and water 
vehicles, namely shock absorbers, shock-absorbing springs, suspension springs, air springs; body-shells made from 
polytetrafluoroethylene.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes, not of metal; shaft seals of polytetrafluoroethylene, gum or highly elastic and 
thermoplastic plastics, including combined with metal or other plastics, in particular lip seals for moveable parts of 
machines; rotary shaft seals, shaft sealing rings, cassette seals; combination seals; valve stem seals; hydraulic brake 
seals; O-ring seals; support seals; composite seals; fibrous gaskets; butterfly valve seals; sealing plugs for engine 
housings and/or gearbox housings, in particular sealing plugs being metal-elastomer composite parts; seals for shock-
absorbers and gas springs; valve spindle seals; seals for hydraulic braking systems; seals for hydraulic and 
pneumocylinders; gaskets; O-rings; flat seals; profile seals; axle seals; sealing plates; sealing strips; sealing frames; 
hydraulic and pneumatic seals, in particular rod seals; piston seals; rod wiper seals; buffer seals; metal seals for 
preventing leakage of fluids; wipers and guide rings for sealing oil, grease or air in hydraulic and pneumatic cylinders; 
plastics in extruded form for use in manufacture, being elastic rubber-like plastics, in particular including combined with 
metals and other plastics, in particular moulded parts, including boards, slabs and flaps, profiles, washers and shims; 
screw seal rings, in particular USIT rings; plug-in pieces; rotary pressure seals; insulating materials, namely diaphragms, 
in particular separator diaphragms of plastic, in particular diaphragms of elastomers; moulded parts of 
polytetrafluoroethylene; solid silicone parts, in particular jet formers for showers, seals, diaphragms, housing parts, 
injection-moulded parts; moulded parts for machine elements made of liquid silicon; liquid silicone seals; plastics in the 
form of sheets, blocks, spheres, rods and tubes; moulded parts of PTFE; grooved rings, in particular including grooved 
rings of PTFE; static and dynamic seals; static cylinder cover seals; V-packings as multiple lip (chevron) packing seals 
designed to seal static reciprocating and centrifugal applications, where the male and female adapters are used to 
complete a set of vees; stuffing box packings (seals); micro parts (semi-finished products); non-metal seals, namely, oil 
seals, fluid seals, insulating seals, reinforced seals, elastomeric seals, seals for pistons and rods, namely, cups, rings, 
packings and gaskets, all the foregoing for sealing oil, grease or air in hydraulic and pneumatic applications; rubberised 
chain wheels; packaging materials for moulded seals for sealing and insulation purposes; plates of graphite-based 
materials for use as sealing rings, packing seals and heat insulation; glide ring packings, seals, and sealing support rings 
for sealing oil, grease or air in hydraulic and pneumatic applications; guide elements for hydraulic and pneumatic 
applications, in particular guide rings and bearing rings for protecting cylinder rods and pistons; damping elements, in 
particular for pneumatic applications; sound insulating multilayered sheets and formed parts of foam and/or plastics for  
vehicle cabins, for the building industry and for industrial machines. 
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Priority claimed from 11/07/2014; Application No. : 14 4 104 970 ;France 

3019793    10/12/2014
[International Registration No. : 1245891]
COMPAGNIE GENERALE DES ETABLISSEMENTS MICHELIN
12 cours Sablon F-63000 CLERMONT-FERRAND France

Proposed to be Used
IR DIVISION
Cl.35;Business management; business administration; office functions; business management and organization 
consultancy; consultancy relating to industrial business; advertising and commercial patronage and sponsoring; public 
relations services for foundations and other establishments dedicated to industrial research, training and education, 
social and humanitarian actions, health, culture, heritage conservation, protection of the environment, sports; 
consultancy and advice relating to management, strategy, organization and management of businesses and employees 
thereof; advice, information linked to employment development and professional and social integration; organization of 
exhibitions for commercial and advertising purposes.

Cl.36;Capital investments; financial sponsorship and patronage; charitable fundraising; fund raising, collection and 
distribution of donations to associations, to non-profit organizations; financing of studies and projects in relation to the 
fields of education, social and humanitarian action, health, culture, heritage conservation, protection of the environment, 
sports; financial support for industrial research, training and education, social and humanitarian acts, health, culture, 
heritage conservation, protection of the environment, sports.

Cl.39;Transport; transport information; breakdown assistance for towing vehicles; transportation of equipment for 
humanitarian aid operations and solidarity actions; transportation logistics services.

Cl.40;Waste recycling; information on waste treatment; studies and research related to waste treatment.

Cl.41;Education, training; teaching; entertainment services; organization of exhibitions for cultural or educational 
purposes; organization and conducting of colloquiums and conferences; organization of competitions (education or 
entertainment); organization and conducting of workshops and training courses; advice on career guidance.

Cl.44;Support services to facilitate the schooling of adults, domestic help services for people; medical aid services to 
people in need.

Cl.45;Legal aid services for the creation of businesses; support and monitoring services for employment search and 
professional and social integration.
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Priority claimed from 20/05/2014; Application No. : 012890448 ;European Union 

3019801    05/11/2014
[International Registration No. : 1245437]
DÖHLER GmbH
Riedstrasse 7-9 64295 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.29;Jams, jellies; eggs, milk and milk products and mixtures and preparations for making the aforesaid products; fruit
preparations, included in this class; mixtures and preparations and dietetic substances not adapted for medical use with 
a base of meat, fish, poultry, game, fruit, eggs, milk; meat, fish, poultry and game meat extracts.

Cl.30;Coffee, tea, cocoa; coffee, tea, cocoa or chocolate-based beverages and preparations for making the aforesaid 
beverages; sugar, fruit sugar, natural sweeteners, flour and preparations made from cereals; malt extracts, bread, pastry 
and confectionery; ices and mixtures and preparations for making the aforesaid products; honey, treacle; yeast, baking 
powder, puddings in powder form and blancmanges; flavorings for food; meat, fish, poultry and game flavourings and 
other spicy flavourings, other than essential oils.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages; beers and mixed drinks containing beer.

Cl.33;Alcoholic bases, syrups and preparations for making beverages, included in this class; alcoholic beverages 
(except beers).

Cl.35;Advertising; business management; business administration; office functions; market research; business 
efficiency expert services; surveys for business purposes; commercial information agencies.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; surveying; quality control; scientific laboratory services; providing of scientific information and scientific 
consultancy.
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3019805    30/12/2014
[International Registration No. : 1245474]
Cloud Comfort Resorts Shoes Inc.
Suite 103, One Ames Court Plainview NY 11803 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Backpacks, book bags, sports bags, tote bags, travel bags, wallets, handbags, and umbrellas.

Cl.25;Footwear; clothing, namely, shirts, shorts, pants, sweatshirts, sweaters, dresses, scarves, men's suits, women's 
suits, coats, jackets; headwear; and hats.
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Priority claimed from 19/06/2014; Application No. : 86314578 ;United States of America 

3019831    03/12/2014
[International Registration No. : 1245581]
IntraLinks, Inc.
150 E. 42nd Street, 8th Floor New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications for providing access to secure, cloud-based file storage, transfer, and sharing.

Cl.42;Software as a service (SAAS) services featuring software for secure, cloud-based file storage, transfer, and 
sharing; cloud computing featuring software for secure file storage, transfer, and sharing; consulting services in the field 
of facilitating communication and collaboration through secure online file storage, transfer, and sharing.
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3020787    17/09/2014
[International Registration No. : 1245660]
Public Joint Stock Company "Power machines - ZTL, LMZ, Electrosila, Energomachexport". 
ul. Vatutina, d. 3, lit. A, RU-195009 Saint-Petersburg RU

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines (except for land vehicles); air suction machines; alternators; dynamos; pressure valves (parts 
of machines); steam condensers [parts of machines]; pumps, electric; steam engines; heat exchangers (parts of 
machines); turbines other than for land vehicles; filters (parts of machines or engines); ejectors; generators of electricity; 
motors, electric, other than for land vehicles; control mechanisms for machines, engines or motors; turbogenerators; 
current generators; turbine blades.

Cl.12;Motors, electric, for land vehicles.

Cl.35;Marketing studies; compilation of statistical information; business investigations; business research; 
professional business consultancy; organization of exhibitions for commercial or advertising purposes; organization of 
trade fairs for commercial or advertising purposes; commercial or industrial management assistance; advertising; 
publicity; business efficiency expert services.

Cl.37;Pump repair; construction; energy and energy-converting machinery installation, maintenance and assembling; 
repair of equipment.

Cl.41;Training for personnel development; arranging and conducting of congresses; arranging and conducting of 
conferences; arranging and conducting of seminars.

Cl.42;Engineering; surveying of equipment, technical opinions and recommendations in the field of energy machinery; 
engineering design including energy machinery design; scientific research; engineering and technical development; 
technical research. 
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Priority claimed from 06/06/2014; Application No. : 86302505 ;United States of America 

3020789    05/12/2014
[International Registration No. : 1245695]
KPI Therapeutics, Inc.
219 Terry Avenue North, Suite 300 Seattle WA 98109 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals for use in the prevention and treatment of autoimmune and infectious diseases and disorders and 
for pain.

Cl.42;Research and development services for others in the field of pharmaceuticals.

8084



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

3020796    05/12/2014
[International Registration No. : 1245696]
Combe International Ltd.
1101 Westchester Avenue, White Plains, New York 10604, United States of America STATES OF AMERICA United States of America

Proposed to be Used
IR DIVISION
Cl.3;Feminine antiperspirant creams, gels, lotions, powders, and sprays; feminine deodorant creams, gels, lotions, 
powders, and sprays; non-medicated feminine soothing creams, gels, lotions, powders, and sprays for the skin; non-
medicated douches; non-medicated moisturizers for the skin at the external vaginal area; non-medicated pre-moistened 
feminine towelettes and wipes; non-medicated feminine hygiene washes.

Cl.5;Preparations for external and internal lubrication and moisturization of the vagina; medicated feminine anti-itch 
creams, gels, lotions, powders, and sprays for the skin; medicated douches; vaginal lubricants; vaginal moisturizers; 
medicated pre-moistened feminine towelettes and wipes; medicated feminine hygiene washes.

Cl.10;Massagers.
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Priority claimed from 09/12/2014; Application No. : 86475479 ;United States of America 

3020847    15/12/2014
[International Registration No. : 1245711]
Business for Social Responsibility
88 Kearny Street, 12th Floor San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services for the establishment of employee health programs; and public advocacy to 
promote awareness of women's empowerment and gender issues.

Cl.36;Accepting and administering monetary charitable contributions.
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Priority claimed from 27/08/2014; Application No. : 665074 ;Switzerland 

3022604    02/02/2015
[International Registration No. : 1245229]
Ink-Situ AG 
Rathausstrasse 61 CH-4132 Muttenz CH

Proposed to be Used
IR DIVISION
Cl.2;Dyes, colorants, pigments and inks, particularly typographic inks, ink-jet printer inks, printing pigments, ink 
cartridges (filled) for printers.

Cl.7;Printing machines, particularly ink-jet printing machines; machines and devices for typographic ink production and 
preparation, for typographic ink preservation and for printing ink supply.

Cl.9;Printers, particularly ink-jet printers; software; ink cartridges (empty) for printers.

Cl.37;Installation, cleaning, repair and maintenance of ink cartridges; ink cartridge refilling services.
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3022659    23/12/2014
[International Registration No. : 1245307]
Public Joint Stock Company "ALROSA"
6, ul. Lenina, g. Mirny, resp. Sakha, RU-678170 (Yakutia) (Russian Federation) 

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; precious stones; horological and chronometric instruments; diamonds; precious stones, 
including brilliants.

Cl.35;Advertising; business management; business administration; office functions; marketing studies; demonstration 
of goods; presentation of goods on communication media, for retail purposes; sales promotion for others, including sales 
promotion of brilliants for others.

Cl.37;Building construction; repair; installation services; drilling of wells; mining extraction, including mining of 
diamonds.

Cl.40;Treatment of materials, including faceting of precious stones.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; chemical analysis; material testing; geological 
research; oil-field surveys; geological surveys; scientific research; analysis for oil-field exploitation; geological 
prospecting.
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3022663    23/12/2014
[International Registration No. : 1245306]
Public Joint Stock Company "ALROSA"
6, ul. Lenina, g. Mirny, resp. Sakha, RU-678170 (Yakutia) (Russian Federation) 

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; precious stones; horological and chronometric instruments; diamonds; precious stones, 
including brilliants.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; fountain pens; posters; 
forms, printed; note books; pamphlets; booklets; newsletters; newspapers; magazines [periodicals]; periodicals; printed 
publications; calendars; books; graphic prints; prospectuses.

Cl.35;Advertising; business management; business administration; office functions; marketing studies; demonstration 
of goods; presentation of goods on communication media, for retail purposes; sales promotion for others, including sales 
promotion of brilliants for others.

Cl.40;Treatment of materials, including faceting of precious stones.
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3024013    17/10/2014
[International Registration No. : 1245036]
T&J ELECTRIC (SHENZHEN) LIMITED
T&J Industrial Park, 30 Lai Yin Rd, Xin Sheng Avenue, Long Gang Shen Zhen China

Proposed to be Used
IR DIVISION
Cl.9;Plugs, sockets and other contacts [electric connections]; junction boxes [electricity]; switchboxes [electricity]; 
distribution boards [electricity]; light dimmers [regulators], electric; switches, electric; circuit breakers; time switches, 
automatic; converters, electric; capacitors; coils, electric; current rectifiers; connections, electric; remote control 
apparatus; computer software, recorded; transducers; low-voltage power supply; resistances, electric; computers; 
electronic agendas; switch boxes; electromagnetic coils; integrated circuits; computer peripheral devices; electronic tags 
for goods; remote controls for household purposes; transformers [electricity]; fluorescent screens.

Cl.11;Germicidal lamps for purifying air; safety lamps; luminous house numbers; aquarium lights; stage lamps and 
lanterns; fluorescent lamp tubes; lighting apparatus for vehicles; lamps; light diffusers; sockets for electric lights; ceiling 
lights; luminous tubes for lighting; miners' lamps; street lamps; fans [air-conditioning]; electric fans for personal use.
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Priority claimed from 23/07/2014; Application No. : 666546 ;Switzerland 

3024018    24/11/2014
[International Registration No. : 1245059]
Sonova Holding AG
Laubisrütistrasse 28 CH-8712 Stäfa Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Transceiver posts; wireless transmission and wireless reception apparatus, all for use in connection with hearing 
aids; digital and wireless accessories particularly remote-controlled, chips (integrated circuits), polymer membranes 
attached to rings, amplifiers, connections to Bluetooth devices, connections to mobile telephones, adapters and signal 
modules for hearing aids.

Cl.10;Hearing aids and hearing instruments as well as parts thereof; accessories for hearing aids.
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Priority claimed from 07/03/2014; Application No. : 302014026505.2/16 ;Germany 

3024031    23/07/2014
[International Registration No. : 1245405]
Montblanc-Simplo GmbH
Hellgrundweg 100 22525 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics; hair lotions.

Cl.9;Optical apparatus and instruments; eyeglasses, sunglasses; eyeglass frames and cases; magnifying glasses; 
computer and tablets carrying cases and bags; holders and cases for telephones, portable telephones and smartphones; 
accessories for portable telephones, smartphones ant tablets; data recording and storage media device and instruments.

Cl.14;Jewellery; cuff links; tie clips; rings (jewellery), bracelets (jewellery), earrings, necklaces (jewellery), brooches 
(jewellery); key rings of precious metal; watches, chronometers, clocks, watch movements, watch straps, watch bracelets,
boxes of precious metal for watches and jewelry.

Cl.16;Paper, cardboard; printed matter; stationery; articles of paper or cardboard, namely, boxes, bags, envelopes and 
pouches for packaging; wrapping paper; writing instruments; pouches for writing instruments; cases for writing 
instruments; inks and refills, desk sets; writing books; calendars, note books, indexes, covers [stationery], files [office 
requisites], announcement cards [stationery]; writing paper, envelopes, index cards [stationery]; business cards; writing 
pads; pens [office requisites], pencils, pen and pencil holders, paperweights, diaries, covers for diaries; inkwells, 
passport holders, cheque book holders, cheque book covers, pen and pencil cases; document holders and cases, 
albums, bookends; pen nibs, money clips.

Cl.18;Leather and imitation leather, goods made of these materials and not included in other classes, namely 
handbags, travelling bags, bags for sports, wheeled bags, wallets, purses, credit card holders, briefcases, attaché cases, 
trays made of leather, travelling trunks, vanity cases (not fitted), handbags, boxes of leather or leather board, trunks and 
suitcases, bags for packaging; leather key holders.

Cl.25;Clothing, belts (clothing), gloves (clothing), scarves, shawls, suspenders, neckties, footwear, headgear, caps 
(headwear) and hats.
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Priority claimed from 09/04/2014; Application No. : 3506365/3 ;Spain 

3024048    01/09/2014
[International Registration No. : 1245904]
SANLUCAR BRANDS, S.L.
Serra Llarga, 24 E-46530 PUZOL (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard, cardboard articles; wrapping paper; cardboard tubes; wood pulp board; wood pulp paper; 
plastic materials for packaging, boxes and trays of paper; cardboard boxes and cases; paper bags; magazines.

Cl.20;Boxes and containers of wood; boxes and containers of plastic; boxes not of metal; packaging containers of 
plastic; baskets, not of metal; wickerwork; loading pallets, not of metal.

Cl.22;Jute bags.

Cl.31;Land products other those processed for consumption; agricultural, horticultural, forestry products and grains; 
fresh fruit and vegetables; seeds, natural plants and flowers.

Cl.35;Advice and assistance in connection with business and company management; administrative, accounting, 
business and employment consultancy; business consultancy and advice; business management assistance, 
professional business consultancy, auditing services, budget preparation, market study, research and evaluations in 
business matters; business appraisals; systematization of data in a central file, efficiency experts, economic forecasting, 
auditing, strategic consultancy for development and business management, commercial information and advice for 
consumers; import-export services; advertising.

8093



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

 

3024055    16/12/2014
[International Registration No. : 1246008]
Jean-Pierre CHAMBON
Chemin des Moulins F-84410 Bedoin France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; depilatories; make-up removing 
products; lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather.

Cl.21;Utensils and containers for household or kitchen use; combs and sponges; brushes (except paintbrushes); 
brush-making materials; hand-operated cleaning instruments; steel wool; unworked or semi-worked glass (except 
building glass); porcelain ware; earthenware; bottles; works of art of porcelain, ceramic, earthenware or glass; statues or 
figurines (statuettes) of porcelain, ceramic, earthenware or glass; toilet utensils or cases; trash cans; glasses 
(receptacles); tableware.

Cl.24;Fabrics; bed blankets; fabrics for textile use; elastic fabrics; velvet; bed linen; household linen; table linen not of 
paper; bath linen (except clothing).
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3025002    11/12/2014
[International Registration No. : 1245721]
Kyäni, Inc.
1070 Riverwalk Drive, Suite 350 Idaho Falls ID 83402 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements; nutritional supplements.

Cl.32;Fruit beverages.

Cl.35;Multilevel marketing business services, namely, providing marketing and business management consulting 
services to independent agents engaged in direct sales of nutritional and dietary supplements and fruit beverages; 
distributorship services in the fields of nutritional and dietary supplements and fruit beverages; online retail store 
services featuring nutritional and dietary supplements and fruit beverages.
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Priority claimed from 09/12/2014; Application No. : 86475511 ;United States of America 

3025035    15/12/2014
[International Registration No. : 1245449]
Business for Social Responsibility
88 Kearny Street, 12th Floor San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Consulting services for the establishment of employee health programs; and public advocacy to promote 
awareness of women's empowerment and gender issues.

Cl.36;Accepting and administering monetary charitable contributions.
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3025036    17/12/2014
[International Registration No. : 1245462]
8eo, Inc.
310 Red Gate Farm Troy VA 22974 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software enabling multiparty communication across a communication channel.

Cl.38;Telecommunication services providing multiparty communication across a communication channel.
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Priority claimed from 23/01/2015; Application No. : 013668009 ;European Union 

3025046    05/03/2015
[International Registration No. : 1245516]
Happy Plugs AB
Kungsgatan 4B SE-111 43 STOCKHOLM SE

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording; apparatus for transmission; apparatus for reproduction of sound or images; cases 
adapted for mobile phones; cases adapted for computers; data processing equipment and accessories (electrical and 
mechanical); headphones; headphone-microphone combinations; loudspeakers; keyboards; apparatus, instruments and 
cables for electricity; cables and wires; cables, electric; computers; usb cables; sleeves for laptops, computers and 
tablets; laptop carrying cases; computer housings; computer components and parts; computer carrying cases; notebook 
computers; peripherals adapted for use with computers; remote controls; remote control apparatus.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments.
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3026087    23/07/2014
[International Registration No. : 1245627]
NEW ENGLAND BIOLABS, INC.
Attn: Harriet Strimpel, 240 County Road Ipswich MA 01938 United States of America

Address for service in India/Attorney address:
GOUTAM BHATTACHARYYA
K&S Partners | Intellectual Property Attorneys, Ivy Terrace, First Floor, East Wing, Plot no. 119, Kavuri Hills, Madhapur, Hyderabad 
500 081, India

Proposed to be Used
IR DIVISION
Cl.1;A house mark for molecular biology research tools, namely, biochemical and biological molecules; diagnostic 
reagents for detecting biochemical and biological molecules; cells for scientific, laboratory or medical research; kits 
comprising biochemical or biological molecules for use in scientific or laboratory research or diagnostic assays; 
separation reagents for scientific or research use or for use in biotechnology fields or diagnostic assays; buffers for use 
with biochemical and biological molecules, cells, diagnostic assays or separation reagents.

Cl.42;A house mark for providing research data and other molecular biology information for molecular biology reagents
and kits in the fields of science and research; scientific research and development; medical and scientific research in the 
field of molecular biology; biological research; biological cloning services; providing information on the subject of 
scientific research in the fields of biochemistry and biotechnology; scientific research in the fields of genetics and genetic
engineering; biochemical research and development; chemical, biochemical, biological and bacteriological research and 
analysis; providing reagent sample testing and diagnostic services for others in the field of science and research related 
thereto; DNA screening for scientific purposes; genetic mapping for scientific purposes; genetic testing for scientific 
research purposes; providing via a web site video-based scientific protocols and other scientific-based videos for 
computer users to upload and share; providing on-line searchable databases in the field of molecular biology for 
scientific research purposes.
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Priority claimed from 08/05/2014; Application No. : UK00003054758 ;United Kingdom 

3026089    22/10/2014
[International Registration No. : 1245654]
Mergermarket Limited
80 Strand London WC2 0RL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications; digital media and recordings; electronic books; downloadable electronic publications; 
downloadable digital media and recordings; electronically recorded data; databases; computer software for publishing; 
parts and fittings for all the aforesaid goods.

Cl.16;Printed matter; printed publications; books, publicity texts, journals, magazines, newspapers, newsletters, 
manuals, brochures, instructional and teaching materials; text books; reference materials; guides; brochures, leaflets; 
diaries; calendars; stationery.

Cl.35;Advertising; business management; business administration; office functions; business information services; 
business consultancy services; business management and organisation consultancy services; provision of 
business/commercial information for the academic and scientific, professional and business communities, including such 
services provided electronically; business research services; commercial information agency services; provision of 
statistical information; opinion polling services; compilation and systemization of information into computer databases; 
computerised file managing; document reproduction; arranging newspapers and magazine subscriptions for others; 
news clipping services; publication of publicity texts; marketing research and marketing studies; arranging and 
conducting exhibitions and trade shows for business and commercial purposes; data retrieval services; information and 
advisory services relating to all the aforementioned services.

Cl.36;Financial affairs; financial research, analysis, forecasting and advisory services; financial information; financial 
information relating to mergers, acquisitions, corporate transactions, debt finance, debt trading and debt issuance; debt 
collection services; financial information evaluation, appraisal, forecasting and reporting; preparation of financial reports 
and analysis; economic and financial research services; information and advisory services concerning or relating to all of 
the aforesaid services; all of the aforesaid services also provided online via the Internet or by telecommunication and/or 
electronic means including computer databases.

Cl.41;Education; providing of training; arranging and conducting seminars; provision of news; provision of news on-
line; library services provided by means of a computer database; publication of financial information, financial reports 
and financial analysis; arranging and conducting seminars, conferences, congresses and conventions for business and 
commercial purposes; information and advisory services relating to all the aforesaid services.
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3028350    02/04/2015
[International Registration No. : 1246392]
CARDIATIS
Parc Scientifique Créalys Rue Jules Poskin 3 B-5032 Isnes

Proposed to be Used
IR DIVISION
Cl.10;Surgical and medical apparatus and instruments, including implantable devices and endovascular stents.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; scientific research services for medical purposes.

Cl.44;Medical services; medical testing for the diagnosis and treatment of persons.
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3028358    21/07/2014
[International Registration No. : 1246413]
FERROCRTALIC uvoz-izvoz, d.o.o.
Sela pri Dol. Toplicah 47, SI-8350 Dolenjske Toplice Slovenia

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; buildings of metal, 
chambers of metal, containers of metal, tanks of metal, vessels of metal for use in industrial processes and transport; 
small items of metal hardware; ducts of metal for ventilating and air-conditioning apparatus; ducts of metal for dust 
extractors and dust-extracting apparatus; fittings of metal for furniture and construction; fittings of metal for ducts; outlet 
pipes of metal; treated platforms and stands of metal; pallets of metal for transport, loading and handling, including 
pallets for use in industrial and manufacturing processes; frames of metal for building; signalling panels, non-luminous 
and non-mechanical, of metal; tool holders of metal, namely tool handles, boxes or chests of metal; steel ropes; goods of 
common metal not included in other classes.

Cl.7;Machines and machine tools; metal-working machines; woodworking machines; machines for extruding plastics, 
tools for extruding plastics; mechanical hand tools; electric and/or pneumatic and/or hydraulic hand tools and/or hand 
tools driven by internal combustion engines, not included in other classes; electric and/or pneumatic and/or hydraulic 
machine tools and/or machine tools driven by internal combustion engines, not included in other classes; blades and 
cutting machines; cutting machines; sharpening machines; fixed and portable grinding machines; fixed and portable 
apparatus for sand-blasting and similar surface treatments for metals; fixed and portable apparatus for sand-blasting and 
similar particle-removing surface treatments for metal and/or non-metallic goods; chisels and scrapers and similar tools 
for rough surfaces of cast goods, forged goods and other semi-finished goods, as parts of machines; hoists and lifting 
jacks; loading and unloading apparatus; automatic feed devices (manipulators); robots (apparatus); conveyors; elevators 
(lifts); connected and portable parts of machines; holders for cutting tools (parts of machines); safety guards for 
machines; mechanical handling machines; anti-friction bearings and guides for machines; sliding rails (parts of 
machines); universal joints (cardan joints); drums and reels (parts of machines); holders for machine tools; housings; 
frames and bases for machines; transmissions for machines (other than vehicles); exhaust gas suction installations; 
forage blowers; anti-pollution devices for motors and engines; pneumatic motors (compressed air machines); pneumatic 
and/or hydraulic control systems for apparatus; control mechanisms for apparatus; shredders; mixers; mills, in particular 
roller mills; separators, vibrators (machines for use in industry); electromechanical machines and apparatus for use in the 
chemical industry; filtration systems, including cyclone or water filtration systems; filters (parts of machines or 
apparatus); sorting machines and apparatus; packaging machines and apparatus; cleaning apparatus; washing and 
rinsing apparatus; waste compactors; spray guns; spray apparatus.

Cl.9;Electric systems and apparatus, not included in other classes; electronic systems and apparatus, not included in 
other classes; signalling and checking (supervision) apparatus and instruments; connectors (electricity), apparatus for 
regulating electricity, electric switches and switchgear, power converters and transformers; electric installations for the 
remote control of industrial processes and work operations, electrodynamic apparatus for the remote control of signals, 
remote control apparatus or remote control units; units and apparatus for transmitting electronic signals; automatic time 
switches, end (limit) switches; measuring apparatus; electric meters, displays or indicators of velocity, temperature and 
other physical variables; scales; personal protective equipment for protection against accidents, including protective 
helmets, protective masks and protective screens and visors; computer hardware and software; computer hardware for 
managing manufacturing processes; computer peripheral devices, namely screens, magnetic and optical data media, 
apparatus for reading data, printers, plotters; interfaces for computers; electronic meters for physical variables; 
apparatus for recording, transmission and reproduction of sound and/or images; control wiring guides for machines 
(electric wires).

Cl.37;Maintenance of computer hardware.

Cl.40;Treatment of materials; mechanical metalworking; heat treatment of metals; metal casting; mechanical surface 
treatment of metal and non-metallic goods, in particular sand-blasting, grinding and similar removal of impurities or 
coatings from surfaces; chemical surface treatment of metal or non-metallic goods, in particular etching, stripping and 
similar removal of impurities or coatings from surfaces; removal of paint or other surface coatings; abrasive treatment; 
grinding; sand blasting; cutting semi-finished metal goods; waste treatment and transformation; air purification, including 
air filtration; material treatment information.

Cl.42;Research and development for others; technical research; material testing; technical project studies; 
construction drafting, namely design, including drawing of construction plans and other technical documentation; 
industrial design; computer system design; consultancy and monitoring relating to industrial safety and environmental 
protection.
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Priority claimed from 23/12/2014; Application No. : 013607081 ;European Union 

3028399    13/04/2015
[International Registration No. : 1246204]
TAMINCO FINLAND
Typpitie 1 FI-90650 OULU Finland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.40;Treatment of chemicals.
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Priority claimed from 06/08/2014; Application No. : 201408904 ;Norway 

3029445    09/09/2014
[International Registration No. : 1246535]
Frontica Group AS 
Snarøyveien 36 N-1364 Fornebu NO

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers; calculating machines, data processing equipment, computers; 
computer software; computer software for assessing job and business skills; computer software for use in job, business, 
word processing, and for office automation training; computer software for use in management of job applicant data; fire-
extinguishing apparatus.

Cl.35;Advertising; business management; business administration; office functions; business consultancy; business 
management consultancy; human resources consultancy; human resources consultation; human resources 
management; recruitment services; hiring out of personnel; employment agency services; temporary and permanent 
employment agency services; employment related services, namely, providing job placement, career development, 
employment recruitment, and general employment information to others; personnel management services; providing and 
managing contract personnel programs; personnel management and consultancy services; providing employee skills 
screening and assessment tools via a website on a global information network; employment counseling services; career 
management consultation services; employment outplacement services; professional business consultancy services; 
accounting and internal business audit services for others, business investigation services; business advice and 
information services; business organization consultancy services, tax preparation and consulting services; information 
technology outsourcing; global mobility services namely organizing expatriate, domestic and international relocation 
programs, international replacement services; business process outsourcing; recruitment outsourcing; business process 
outsourcing services; recruitment outsourcing services; business intelligence and analytics services; financial 
accounting services, finance and accounting processes services, statutory reporting services, record-to-report services, 
accounts payable services, accounts receivable services, payroll services, time entry services, travel statement handling, 
HR-and finance master data services; outsourcing services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; educational and training 
services; providing training in business and job skills and office technology; providing training in the field of job 
searching, career development, self marketing, interview skills and research workshops; training services for personnel; 
providing on-line courses of study in the fields of information technology, software use, job and business skills; career 
counseling services; education and training being career management and career transition services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; consultancy, design and development services in 
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the field of computer hardware and software; business information technology security services, computer security 
services, consulting services in the field of maintaining the security and integrity of databases; development and 
consultancy services related to non-downloadable computer software for accessing, inputting, storing, processing and 
retrieving of employment and career related information; development and consultancy services related to non-
downloadable software for evaluating job and career skills; engineering consultancy services; it services and information 
technology services.

Cl.45;Legal services; security services for the protection of property and individuals.
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Priority claimed from 27/06/2014; Application No. : TO2014C002035 ;Italy 

3029464    24/07/2014
[International Registration No. : 1246586]
INTERBASIC HOLDING S.R.L.
Strada Settecamini, 116 I-63811 Sant'Elpidío a Mare (Fermo) Italy

Proposed to be Used
IR DIVISION
Cl.14;Watches and clocks; pendulum clocks; chronographs and chronometers; rough gemstones; precious stones; 
diamond; coral jewellery; emerald; sapphire; ruby; opal; topaz; aquamarine; earrings; rings; necklaces; bracelets; 
ornamental pins made of precious metal; shoe ornaments of precious metal; pearl; boxes of precious metal; jewels cases 
of precious metal; brooches; pins; tie clips; cuff links; watch straps.

Cl.18;Handbags; traveling bags; briefcases; leather briefcases; leather credit card holders; wallets; leather document 
briefcases; leather key cases; purses; trunks; suitcases; cosmetic bags sold empty; sports bags included in this class; 
evening and shoulder bags for ladies; leather shopping bags; school bags; garment bags for travel; suit carriers for 
travel; shoe bags for travel; beach bags; diaper bags; backpacks; Boston bags; traveling trunks; duffel bags; overnight 
bags; carry-on bags; bags for mountain climbing; satchels; opera bags; vanity cases (not fitted); hides; cases and boxes 
made of leather; bags made of leather for packaging; leather straps; umbrellas; leather leashes; athletic bags.

Cl.25;Leather coats; leather jackets; leather trousers; leather skirts; leather tops; leather raincoats; leather long coats; 
leather overcoats; leather belts; leather braces for clothing; belts; suits; padded jackets; jackets; stuff jackets; jumpers; 
trousers; jeans; skirts; dresses; coats; overcoats; cloaks; raincoats; parkas; pullovers; shirts; T-shirts; blouses; 
sweaters; underwear; babydolls being nightwear; bathrobes; bathing costumes; negligee; swim suits; dressing gowns; 
nightgowns; one-piece dresses; two-piece dresses; evening dresses; shawls; scarves; ties; neckties; gentlemen suits; 
dress shirts; aloha shirts; sweat shirts; undershirts; polo shirts; body suits; blazers; shorts; sport shirts; shoes; athletic 
shoes; slippers; overshoes; low heel shoes; leather shoes; rubber shoes; galoshes; golf shoes; wooden clogs; angler 
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shoes; basketball shoes; dress shoes; heels; hiking shoes; rugby shoes; boxing shoes; baseball shoes; lacquered shoes;
beach shoes; inner soles; soles for footwear; footwear uppers; heelpieces for shoes and boots; non-slipping pieces for 
shoes and boots; tips for footwear; rain shoes; track racing shoes; work shoes; straw shoes; gymnastic shoes; boots; ski 
boots; half boots; arctic boots; football boots; laced boots; field hockey shoes; handball shoes; esparto shoes or 
sandals; sandals; bath sandals; gloves; gloves for protection against cold; leather gloves; mittens; hats and caps; visors 
(headwear); leather hats and caps.
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Priority claimed from 16/12/2014; Application No. : 30 2014 009 000.7/07 ;Germany 

3030806    19/12/2014
[International Registration No. : 1246816]
Wegener International GmbH
Ernst-Abbe-Straße 30 52249 Eschweiler Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Welding apparatuses for plastics, hot air welding apparatuses for plastics, welding machines for plastics, banding 
machines for plastics, saws for plastics, die-stamping machines for plastics, electrical plasticizing apparatuses, electrical 
die-cutting machines for plastics, machines for the removal of plastic bulges.

Cl.9;Temperature measuring apparatuses, testing devices for welding seams, direct voltage testing devices, spark 
testing devices.
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Priority claimed from 20/10/2014; Application No. : 013383831 ;European Union 

3030814    04/02/2015
[International Registration No. : 1246830]
Siemens Healthcare GmbH 
Henkestraße 127 91052 Erlangen DE

Proposed to be Used
IR DIVISION
Cl.9;Data processing programs and computer software relating to medical data and information; electronic data 
receivers for the transmission and comparison of medical data and information.

Cl.35;Database management services relating to medical data and information.

Cl.38;Providing access to Internet databases which contain medical data and information; operating communications 
forums relating to medical data and information on the internet.

Cl.42;Development, generation and renting of data processing programs; development (setting up) of databases; 
analysis of technical data; evaluation of technical information; creation of technical statistics; creation and development 
of pages for the internet; all the aforesaid services solely in the field of medical data and information.

Cl.44;Medical services.
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Priority claimed from 21/01/2015; Application No. : 1303045 ;Benelux 

3030884    27/01/2015
[International Registration No. : 1246904]
MCi (Mirror Controls International) Netherlands B.V.
Pompmolenlaan 29 NL-3447 GK Woerden

Proposed to be Used
IR DIVISION
Cl.7;Mechanical drive mechanisms for operating car mirrors and flaps of vehicle radiator grilles.

Cl.9;Electrical and electronic apparatus and instruments for operating car mirrors and flaps of vehicle radiator grilles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water, as well as parts therefor not included in other classes; 
car mirrors; radiator grilles for vehicles.
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Priority claimed from 21/08/2014; Application No. : 2014-070142 ;Japan 

3031813    02/10/2014
[International Registration No. : 1246620]
Kyowa Hakko Kirin Co., Ltd.
6-1, Ohtemachi 1-chome, Chiyoda-ku Tokyo 100-8185 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemicals for use in the manufacture of dietary supplements and foods; chemical additives 
for use in the manufacture of dietary supplements and foods; amino acids for use in the manufacture of dietary 
supplements and foods; bacteriological culture mediums other than for medical or veterinary purposes; cell culture 
mediums other than for medical or veterinary purposes; cell culture mediums for research and for scientific purposes, 
other than for medical or veterinary purposes; plant growth regulating preparations; artificial sweeteners [chemical 
preparations].

Cl.10;Apparatus for use in medical analysis; medical apparatus; medical instruments; surgical apparatus; surgical 
instruments; gloves for medical purposes; sanitary masks for medical purposes.

Cl.40;Custom manufacture of pharmaceuticals; extraction, production and synthesis of pharmaceuticals for others; 
custom manufacture of industrial chemicals; custom manufacture of medical apparatus and medical instruments; 
manufacture of antibody-producing cells for others.

Cl.42;Pharmaceutical research; research of chemicals; analysis of chemicals; testing, inspection or research of 
pharmaceuticals; testing, inspection or research of chemicals; testing, inspection or research of cosmetics; testing, 
inspection or research of foodstuff; providing technical advice relating to chemical research; providing technical advice 
relating to pharmaceutical development; providing technical advice relating to chemical development; rental of laboratory 
apparatus; rental of laboratory instruments.

Cl.44;Providing medical information; medical examinations; preparation and dispensing of medication; dietary and 
nutritional guidance; veterinary services; rental of medical apparatus; rental of medical instruments.

Cl.45;Licensing of technology; patent licensing; licensing of intellectual property; providing information about 
exploitation and licensing of intellectual property rights.
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Priority claimed from 21/08/2014; Application No. : 2014-070140 ;Japan 

3031814    02/10/2014
[International Registration No. : 1246619]
Kyowa Hakko Kirin Co., Ltd.
6-1, Ohtemachi 1-chome, Chiyoda-ku Tokyo 100-8185 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemicals for use in the manufacture of dietary supplements and foods; chemical additives 
for use in the manufacture of dietary supplements and foods; amino acids for use in the manufacture of dietary 
supplements and foods; bacteriological culture mediums other than for medical or veterinary purposes; cell culture 
mediums other than for medical or veterinary purposes; cell culture mediums for research and for scientific purposes, 
other than for medical or veterinary purposes; plant growth regulating preparations; artificial sweeteners [chemical 
preparations].

Cl.10;Apparatus for use in medical analysis; medical apparatus; medical instruments; surgical apparatus; surgical 
instruments; gloves for medical purposes; sanitary masks for medical purposes.

Cl.40;Custom manufacture of pharmaceuticals; extraction, production and synthesis of pharmaceuticals for others; 
custom manufacture of industrial chemicals; custom manufacture of medical apparatus and medical instruments; 
manufacture of antibody-producing cells for others.

Cl.42;Pharmaceutical research; research of chemicals; analysis of chemicals; testing, inspection or research of 
pharmaceuticals; testing, inspection or research of chemicals; testing, inspection or research of cosmetics; testing, 
inspection or research of foodstuff; providing technical advice relating to chemical research; providing technical advice 
relating to pharmaceutical development; providing technical advice relating to chemical development; rental of laboratory 
apparatus; rental of laboratory instruments.

Cl.44;Providing medical information; medical examinations; preparation and dispensing of medication; dietary and 
nutritional guidance; veterinary services; rental of medical apparatus; rental of medical instruments.

Cl.45;Licensing of technology; patent licensing; licensing of intellectual property; providing information about 
exploitation and licensing of intellectual property rights.
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Priority claimed from 21/08/2014; Application No. : 2014-070144 ;Japan 

3031815    02/10/2014
[International Registration No. : 1246621]
Kyowa Hakko Kirin Co., Ltd.
6-1, Ohtemachi 1-chome, Chiyoda-ku Tokyo 100-8185 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemicals for use in the manufacture of dietary supplements and foods; chemical additives 
for use in the manufacture of dietary supplements and foods; amino acids for use in the manufacture of dietary 
supplements and foods; bacteriological culture mediums other than for medical or veterinary purposes; cell culture 
mediums other than for medical or veterinary purposes; cell culture mediums for research and for scientific purposes, 
other than for medical or veterinary purposes; plant growth regulating preparations; artificial sweeteners [chemical 
preparations].

Cl.5;Pharmaceuticals; pharmaceutical preparations; cells for medical purposes; bacteriological culture mediums for 
medical and veterinary purposes; cell culture mediums for medical and veterinary purposes; cell culture mediums for 
research and for scientific purposes [only for medical or veterinary purposes]; reagent paper for medical purposes; gauze 
for dressings; empty capsules for pharmaceuticals; absorbent cotton; adhesive plasters; bandages for dressings; lacteal 
flour for babies; dietary supplements; dietetic beverages adapted for medical purposes; dietetic foods adapted for 
medical purposes; beverages for babies adapted for medical purposes; food for babies; dietary supplements for animals.

Cl.10;Apparatus for use in medical analysis; medical apparatus; medical instruments; surgical apparatus; surgical 
instruments; gloves for medical purposes; sanitary masks for medical purposes.

Cl.40;Custom manufacture of pharmaceuticals; extraction, production and synthesis of pharmaceuticals for others; 
custom manufacture of industrial chemicals; custom manufacture of medical apparatus and medical instruments; 
manufacture of antibody-producing cells for others.

Cl.42;Pharmaceutical research; research of chemicals; analysis of chemicals; testing, inspection or research of 
pharmaceuticals; testing, inspection or research of chemicals; testing, inspection or research of cosmetics; testing, 
inspection or research of foodstuff; providing technical advice relating to chemical research; providing technical advice 
relating to pharmaceutical development; providing technical advice relating to chemical development; rental of laboratory 
apparatus; rental of laboratory instruments.

Cl.44;Providing medical information; medical examinations; preparation and dispensing of medication; dietary and 
nutritional guidance; veterinary services; rental of medical apparatus; rental of medical instruments.

Cl.45;Licensing of technology; patent licensing; licensing of intellectual property; providing information about 
exploitation and licensing of intellectual property rights.
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3031817    19/11/2014
[International Registration No. : 1246634]
CFDEM Group GmbH 
Industriezeile 35 A-4020 Linz AT

Address for service in India/Attorney address:
RAJEEV KUMAR ADV
330 LAWYERS CHAMBER DELHI HIGH COURT NEW DELHI

Proposed to be Used
IR DIVISION
Cl.9;Computer software for computational fluid dynamics (CFD), computer software for discrete element method (DEM), 
computer software for molecular dynamics (MD), smoothed particle hydrodynamics (SPH) or related approaches or 
coupled approaches thereof, computer software for matrix calculation; computer software for computational continuum 
mechanics, computer software for computational discrete mechanics; engineering software, namely, computational 
software for designing, modelling, simulating, and analysing biological systems; computer software for real-time control 
and simulation of fluid flow involving particle dynamics, molecular dynamics, gas-solid interaction, chemical reactions, 
turbulence, heat, solid dynamics, electromagnetics and pricing of financial options; computer software for simulating 
dynamic nonlinear systems; computer hardware configured for use with engineering and mathematical software; 
computer software used for computational fluid dynamics and used in conjunction with commercial computer-aided-
design software packages, collaboratively coupling, both real-time and bi-directional, with the geometry created by the 
computer-aided-design software, and for general use in the mechanical design of components and products; computer 
software used for modelling of fluid flow, granular flow, molecular dynamics, heat transfer, stress, and various other 
physical or chemical reactions effects, and used in conjunction with commercial computer-aided-design software 
packages, collaboratively coupling, both real-time and bi-directional, with the geometry created by the computer-aided-
design software, and for general use in the mechanical design of components and products; mesh generation program, 
namely, creating a 3D unstructured mesh of polyhedral cells in connection with computational fluid dynamic software 
and/or discrete element software; computer software used in analysis of thermochemistry for fluid dynamics, particle 
systems and coupled fluid-particle systems, applied chemical engineering, metallurgy, agricultural engineering, energy 
science, life science, combustion analysis; computer graphics software; computer programs recorded on data media 
(software) designed for use in construction and automated manufacturing (CAD/CAM); computer software for application 
and database integration; computer software for fluid flow, granular flow, chemical reactions and heat transfer simulation; 
computer software that assists computers in deploying parallel applications and performing parallel computations; 
educational software featuring instruction in fluid flow, granular flow, chemical reactions and heat transfer; computers 
and computer monitors adapted to run or display the aforesaid software.

Cl.16;Computer software manuals; computer software marketing literature.

Cl.41;Educational, training and consultancy services in the form of lectures, tutorials, workshops, correspondence 
courses, seminars and conferences relating to computing, fluid dynamics, simulation of particulate systems; online 
tutorials in the field of computers, computer software, computer systems, business, business management and 
accounting; educational and training services, namely, conducting classes and seminars in the field of computers, 
computer software, computer systems, business management and accounting; education and instructional services, 
namely, lectures, tutorials, workshops, correspondence courses, seminars and conferences for imparting data 
processing teaching methods, data processing, maintenance of electronic data processing installations, repair of 
electronic data processing installations; training in data processing techniques, the use of data processing apparatus, the 
use of data processing programs, and data processing techniques.

Cl.42;Design and development of computer software; research and development in particle mechanics and discrete 
element modelling; consulting engineering services; installation, repair and updating of computer software; application 
service provider (asp) featuring software in the field of fluid flow, granular flow, chemical reactions and heat transfer; 
computer software consultation; computer software design for others; computer software design, computer 
programming, or maintenance of computer software; computer software development; consultancy in the field of 
software design; consultation services in the fields of selection, implementation and use of computer hardware and 
software systems for others; consulting services in the field of design, selection, implementation and use of computer 
hardware and software systems for others; customization of computer software; design of computer programs and 
software relating to aircraft; design, development and implementation of software; development of computer programs 
recorded on data media (software) designed for use in construction and automated manufacturing(CAD/CAM); installation 
of computer software; maintenance of computer software; rental of application software; rental of computers and 
software; software authoring; technical support services, namely, troubleshooting of computer hardware (via the use of 
software) and software problems; updating of computer software; updating of computer software for others.
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Priority claimed from 24/10/2014; Application No. : 86434443 ;United States of America 

3031837    10/11/2014
[International Registration No. : 1246624]
RE/MAX, LLC
5075 South Syracuse Street Denver, CO 80237-2712 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Hats; jackets; shirts; sweatshirts.

Cl.35;Business advice in the nature of franchising services, namely, offering business management assistance in the 
establishment and operation of real estate brokerage firms.

Cl.36;Real estate brokerage.

Cl.41;Education services, namely, providing live and on-line classes, seminars and workshops in the field of real estate 
brokerage and related subjects of interest to real estate professionals, and distributing course materials in connection 
therewith; educational services, namely, developing, arranging, and conducting educational conferences and programs 
and providing courses of instruction in the field of real estate brokerage and related subjects of interest to real estate 
professionals; providing recognition and incentives by the way of awards to demonstrate excellence in the field of real 
estate brokerage.
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3031844    03/12/2014
[International Registration No. : 1246660]
Biomass Energy Systems, Inc.
904 S. Rosele Road, 315 Schaumburg IL 60193 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Rotary kiln gasification reactor system that fully processes waste materials and converts it to energy products, 
namely, to electricity, hydrogen, steam, hot water, said system comprised primarily of rotary kilns.

Cl.40;Energy recycling services, namely, biomass gasification services that capture and convert waste heat and energy 
into electricity and useful steam.
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3031856    04/12/2014
[International Registration No. : 1246678]
Maverick J, SPE, LLC
8460 Higuera Street Culver City CA 90232 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Jewelry.

Cl.18;Wallets; carry-all bags; backpacks.

Cl.25;Clothing, namely, dress shirts, sport shirts, pants, sweaters, knitwear in the nature of t-shirts, polo shirts, 
cardigans, knit blazers, pants, ties, scarves and polo shirts, ties, suits, and belts; coats; jackets; shirts; shorts; socks; 
jeans; shoes; sandals; boots; sneakers; hats; caps; gloves.

Cl.35;Retail store services featuring clothing, clothing accessories, briefcases and bags, shoes and jewelry.
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3032856    10/12/2014
[International Registration No. : 1246053]
Kyäni, Inc.
1070 Riverwalk Drive, Suite 350 Idaho Falls ID 83402 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements; nutritional supplements.

Cl.32;Fruit beverages.

Cl.35;Multilevel marketing business services, namely, providing marketing and business consulting services to 
independent agents engaged in direct sales of nutritional and dietary supplements and fruit beverages; distributorship 
services in the fields of nutritional and dietary supplements and fruit beverages; online retail store services featuring 
nutritional and dietary supplements and fruit beverages.
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Priority claimed from 08/10/2014; Application No. : 4020140067539 ;Republic of Korea 

3032890    19/11/2014
[International Registration No. : 1246257]
AESTURA CORPORATION
100 Cheonggyecheon-ro, Jung-gu, Seoul (Republic of Korea) 

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.5;Food for babies (except lacteal flour for babies); milk sugar for pharmaceutical purposes; lacteal flour for babies; 
chemical preparations for pharmaceutical purposes; nutritional supplements; multivitamin preparations; medical 
preparations for slimming purposes; air deodorising preparations; deodorants (other than for personal use); 
microorganisms for medical purposes; filled first-aid boxes; cotton for medical purposes; materials for artificial teeth; 
diapers (babies' napkins); pharmaceuticals.

Cl.10;Medical apparatus and instruments other than for dental purposes; medical apparatus and instruments for dental 
purposes; contraceptives; sutures; surgical thread; electric massage apparatus for household use; clothing especially for 
operating rooms; gloves for medical purposes; masks for medical purposes; implants in the form of a gel, sold alone or in 
a kit, including, but not limited to, pre-filled syringes, for use in treating wrinkles, folds, scars, lips, for face and body 
contouring and for rejuvenating the skin; surgical implants (plastic surgical filler); filler injection apparatus for medical 
purposes; endoprostheses (tissue restorative bio-materials); dermato plastic instruments.

Cl.35;Advertising; commercial intermediary services in the field of pharmaceutical products; business management 
consultancy; data search in computer files for others; import-export agencies; typing; commercial intermediary services 
in the field of processed aquatic products; commercial intermediary services in the field of processed grains; commercial 
intermediary services in the field of confectionery; commercial intermediary services in the field of water; commercial 
intermediary services in the field of medical machines and apparatus; commercial intermediary services in the field of 
cosmetics.
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Priority claimed from 21/07/2014; Application No. : 14 4 106 568 ;France 

3032897    20/01/2015
[International Registration No. : 1246452]
EXEL INDUSTRIES
54 rue Marcel Paul F-51200 EPERNAY France

Proposed to be Used
IR DIVISION
Cl.7;Surface coating apparatus and installations (machines); painting machines; robots (machines); pumps (machines); 
sifters (machines); valves (parts of machines); nozzles (parts of machines); distributors of liquid, powdery or fibrous 
materials (machines); dusting apparatus; paper dampeners and moisteners; sorting apparatus and installations 
(machines); apparatus (machines) for painting, powdering, enameling, flocking; automatic sprayers for electrostatic 
painting; automatic spray heads and automatic sprayers for paint for use in electrostatic enameling; automatic spray 
guns for electrostatic powdering; devices for recovering powdery and fibrous products (machine parts), powder 
distributing tanks, liquid (paint) distributing tanks; product changing units for industrial painting and flocking installations
(machine parts); large instruments and equipment for agricultural, viticultural and horticultural use; self-propelled 
sprayers (machines); equipment for harvesting and digging out beets (pulling machines, soil eliminators, leaf stripper, 
crushers, cutting dividers, hoeing machines); pumps (machine parts); pulverizers (machines); spray nozzles (parts of 
machines), booms for spraying machines, motors and engines other than for land vehicles; spray guns and pumps for 
application of paint, putty and other viscous products, industrial plant and equipment for painting and varnishing 
workshops, pneumatic tools for painting, particularly pneumatic spray guns; tools for painting workshops for pneumatic 
spraying, hydraulic or electrostatic application of liquid paint or powder or similar products, sanders (machines), 
polishers (machines); air compressors and parts of compressed-air installations, piston compressors, stationary 
compressors for mobile and portable workshops; electrostatic generators; high-voltage generators; automated systems 
for the industrial application of surface coatings (machines); lawnmowers (machines); machines used for destroying 
trash and waste, namely crushing machines, shredders and apparatus for shearing of all goods, waste or materials; 
automatic spray guns for electrostatic flocking; hand-held spray guns for electrostatic painting; hand-held spray guns for 
electrostatic enameling; hand-held spray guns for electrostatic powder-coating; hand-held spray guns for electrostatic 
flocking.

Cl.8;Hand-operated hand tools and implements used for treating surfaces before painting; hand tools for gardening, 
lawn clippers (hand tools), hand-held spray lances; hand-operated agricultural implements; spray guns (hand tools), 
sanders (hand tools), polishers (hand tools).

Cl.19;Cabins for painting, powdering, enameling, flocking (not of metal), installations (booths not of metal) for paper 
sticking.
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Priority claimed from 19/09/2014; Application No. : 665549 ;Switzerland 

3032910    06/11/2014
[International Registration No. : 1246521]
Audatex Luxembourg Sàrl
51, avenue J.F. Kennedy L-1855 Luxembourg LU

Proposed to be Used
IR DIVISION
Cl.9;Equipment for data processing and computers; electronic data from an electronic database stored in equipment for 
data storage; downloadable electronic data; downloadable data for the management, processing and implementation of 
insurance claims, evaluation, assessment and calculation of damage to vehicles and repair costs, management, 
processing and implementation of operational procedures relating to vehicle repair; electronic data stored on recording 
media; apparatus for recording, transmission and reproduction of information; electronic apparatus for data storage and 
data reproduction; data processing programs and software; software for management, processing and administration of 
operational procedures relating to vehicle repair; software for evaluation, assessment and calculation of vehicle damage 
and repair costs; software for management, processing and administration of insurance claims; downloadable electronic 
publications; brochures in electronic format; manuals in electronic format; electronic format manuals.

Cl.35;Professional business and commercial information relating to repair, assessment, evaluation and calculation of 
damages and costs of repair of vehicles, parts of vehicles and insurance claims; professional business and commercial 
information concerning operational procedures relating to vehicle repair; professional business and commercial 
information concerning operational procedures in the field of damage insurance; professional business and commercial 
information concerning insurance claim implementation, processing and management services.

Cl.36;Provision of information in the field of damage insurance, particularly relating to damage evaluation as well as 
assessment of repair costs (appraisal); provision of financial information concerning technical procedures in the field of 
damage insurance; provision of financial information concerning vehicle evaluation; financial information for the 
calculation of repair costs by means of calculation models; provision of financial information for the calculation of 
damage to vehicles; provision of information concerning the costs of vehicle repair and maintenance; provision of 
information concerning insurance for assistance in the identification of damaged vehicles and risk assessment; provision 
of information concerning vehicle equipment and history information for the evaluation of risks in the field of damage 
insurance; damage calculation and repair cost evaluation (appraisal) by means of calculation models; management, 
processing and implementation of insurance claims in the field of damage insurance; insurance services; provision of 
services for evaluation, assessment and calculation of vehicle damage costs (appraisal).

Cl.37;Provision of information concerning vehicle damage repair; provision of information concerning repair services 
and vehicle equipment history information in the framework of repair; provision of information concerning vehicle 
restoration (repair) by means of vehicle history information; provision of information concerning motor vehicle parts and 
fuel, including tires (maintenance); provision of information concerning technical procedures in the field of vehicle repair; 
technical assistance relating to vehicle repair.

Cl.38;Computer-assisted transmission, supply and reception of software, data, information, documents and images, 
particularly relating to management, processing and implementation of insurance claims, evaluation, assessment and 
calculation of vehicle damages and repair costs, damage calculation, management, processing and implementation of 
operational procedures relating to vehicle repair, damaged or used vehicles as well as vehicle parts; provision and rental 
of access time to databases including by means of global computer networks (the Internet); provision of access to 
databases by means of global computer networks (the Internet); provision and rental of access time to global computer 
networks; provision of access to multimedia content online; document and information transmission online by means of a
global computer network; provision of access and rental of access time to databases with electronic data by means of 
communication networks.

Cl.42;Development, creation and supply of computer programs; software maintenance; information technology 
services for assistance and maintenance of databases (software); information technology services for the maintenance of 
databases (software) and concerning the operation and use of software; computer rental; provision of assistance, namely 
maintenance services by means of the Internet in the field of information technology; development and provision of 
calculation models assisted by computer (software) for the provision of advice in connection with repairs; provision of 
downloadable and non-downloadable software for identification, synchronization, transmission, downloading and storage 
of information, texts, data and images; application service provider services, namely provision of applications for the 
management, processing and implementation of insurance claims, evaluation, assessment and calculation of damage to 
vehicles and repair costs, management, processing and implementation of operational procedures relating to vehicle 
repair and communication between companies involved; construction and provision of an Internet platform for the 
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management, processing and implementation of insurance claims, evaluation, assessment and calculation of damage to 
vehicles and repair costs, management, processing and handling of operational procedures relating to vehicle repair and 
communication between companies involved; design, creation, maintenance, management and provision of websites on 
the Internet, applications on the Internet and applications for mobile devices, portals, electronic applications, search 
engines, visual and communication networks; provision of an online website for creation and hosting of web sites, 
information and applications for companies; hosting of digital content on a global computer network; hosting of digital 
content and web sites for others; hosting of web sites; technical assistance relating to development, management, 
maintenance, exploitation and use of information technology, software, databases and applications for mobile devices.
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3032990    24/02/2015
[International Registration No. : 1246022]
FLORETTE HOLDING
Espace d'Activité Fernand Finel F-50430 Lessay France

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried, cooked and deep-frozen fruit and vegetables; vegetable salads; mixed salads; ready-to-use 
mixed salads; potages (soups); soups; bouillons; bouillon concentrates; consommés (soups); veloutés (soups); 
preparations for making potages, soups, bouillons, bouillon concentrates, consommés and veloutés; prepared ready-to-
fry vegetables; prepared ready-to-cook vegetables; dishes mainly based on vegetables; dishes mainly based on fruits; 
vegetable-base gratins; fruit-based gratins; vegetable purées; fruit purées; vegetable pâtés; vegetable jellies; vegetable 
terrines; vegetable mousses; appetizer trays mainly consisting of vegetables, fruits, of vegetables and fruits; crudités, 
namely raw vegetables in the form of seasoned salad or salad to be seasoned; julienne of vegetables; julienne of fruits; 
snack foods based mainly on fruits; snack foods based mainly on vegetables; vegetable chips, fruit chips; vegetable 
juices for cooking; tomato juice for cooking; fermented vegetable-based foods [kimchi]; seaweed extracts for food; fruit 
salads and fruit compotes; marmalades, edible jellies and jams; candied fruits; crystallized fruits; fruit preserved in 
alcohol; fruit-based milk beverages; prepared or processed edible seeds; small meals and snacks, mainly consisting of 
fresh fruit and vegetables; small snacks and meals, mainly consisting of fresh salad.

Cl.30;Seasonings, condiments, sauces (condiments); salad dressings; tomato sauces; spicy soy sauces; salt, mustard, 
vinegar; preserved garden herbs [seasonings]; ravioli; sherbets [ices]; tabbouleh; tarts; pies; seaweed (condiment); 
sweet sauces; croutons used for garnishing soups and salads; preserved aromatic herbs.

Cl.31;Fresh fruit and vegetables; fresh aromatic herbs; natural flowers; dried flowers; algae for human consumption; 
lettuce; unprocessed grains for human consumption.

Cl.32;Vegetable juices, fruit juices, mixed vegetable and fruit juices; vegetable-based beverages, fruit-based beverages; 
mixed fruit and vegetable beverages; vegetable juices (beverages); syrups and other preparations for making beverages 
(excluding those based on coffee, tea or cocoa, and milk beverages).
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Priority claimed from 10/07/2014; Application No. : UK00003063646 ;United Kingdom 

3033009    10/11/2014
[International Registration No. : 1246024]
Mack-Brooks Exhibitions Limited
Romeland House, Romeland Hill St. Albans, Hertfordshire AL3 4ET United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Organising, arranging, providing and conducting of exhibitions for business or commerce; organising, arranging, 
providing and conducting of commercial, trade, public and business exhibitions, trade shows and trade fairs; business 
and commercial research and promotional services relating to the aforesaid services.

Cl.41;Organising, arranging, providing and conducting of exhibitions, conferences, seminars, colloquiums, congresses 
and symposiums; organising, arranging, providing and conducting of commercial trade, public and business 
conferences.
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Priority claimed from 17/06/2014; Application No. : 013005772 ;European Union 

3034369    17/12/2014
[International Registration No. : 1246160]
Synced AB
Måsvägen 25 SE-227 33 Lund Sweden

Proposed to be Used
IR DIVISION
Cl.35;Advertising and marketing online via computer and communication networks; leasing of advertising space on 
software applications and communication channels; market research and market information services.

Cl.38;Providing access to, and use of, communication services portals on computer networks and the internet for 
social networking.

Cl.45;Online social networking services.
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3034371    06/03/2015
[International Registration No. : 1246197]
MITSUBISHI HEAVY INDUSTRIES, LTD.
16-5, Konan 2-chome, Minato-ku Tokyo 108-8215 Japan

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of magazines, newspapers, photographs, books, newsletters, 
brochures, manuals, hand-outs, signs, curricula and informational cards in the field of energy, aircraft, aerospace 
engineering, marine industry, transportation industry, material handling industry, environmental industry, automotive 
industry, industrial machinery, industrial infrastructure, living facilities, leisure facilities and national defence.

Cl.16;General feature magazines; house organs; printed periodicals in the field of energy, aircraft, aerospace 
engineering, marine industry, transportation industry, material handling industry, environmental industry, automotive 
industry, industrial machinery, industrial infrastructure, living facilities, leisure facilities and national defence; printed 
matter, namely, magazines, newspapers, photographs, books, printed periodicals, newsletters, brochures, manuals, hand-
outs, paper signs, curricula and informational cards in the field of energy, aircraft, aerospace engineering, marine 
industry, transportation industry, material handling industry, environmental industry, automotive industry, industrial 
machinery, industrial infrastructure, living facilities, leisure facilities and national defence.

Cl.41;Non-downloadable electronic publications in the nature of magazines, newspapers, photographs, books, 
newsletters, brochures, manuals, hand-outs, signs, curricula and informational cards in the field of energy, aircraft, 
aerospace engineering, marine industry, transportation industry, material handling industry, environmental industry, 
automotive industry, industrial machinery, industrial infrastructure, living facilities, leisure facilities and national defence.
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3034407    27/02/2015
[International Registration No. : 1246860]
3 C System s.r.l.
Loc. Annunziata snc I-03030 Piedimonte San Germano Italy

Proposed to be Used
IR DIVISION
Cl.35;Consultancy, support and information in relation to business management.

Cl.42;Design services relating to computer hardware and computer programs.
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Priority claimed from 01/09/2014; Application No. : 013217872 ;European Union 

3034493    02/03/2015
[International Registration No. : 1246871]
MASON PEARSON BROS. LIMITED
7 Easter Park, Ferry Lane South Rainham, Essex RM13 9BP United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, make-up, dentifrices, antiperspirants, deodorants for personal use, 
nail care preparations, toiletries; hair lotions, hair colorants and dyes, hair spray, hair waving preparations, shampoos, 
conditioners.

Cl.18;Trunks and travelling bags; handbags, purses, wallets, notecases, key cases; umbrellas, parasols and walking 
sticks; whips.

Cl.21;Brushes, including hair brushes, brushes for cleaning hair brushes, shaving brushes, cosmetic brushes, nail 
varnish brushes, brushes for footwear, and brushes for animals; brush making materials; combs; household or kitchen 
utensils and containers; sponges; articles for cleaning purposes; glassware, porcelain and earthenware.

Cl.25;Clothing, footwear, headgear; clothing of leather, namely leather belts and leather collars.
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3034712    20/03/2015
[International Registration No. : 1191792]
Stahlwerk Annahütte Max Aicher GmbH & Co. KG
Werk 3+4 83404 Ainring-Hammerau Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks, non-electric cables and wires of common metal; anchor steel, structural steel and special steel, tensioning 
and reinforcing elements of steel, and tension bars and reinforcing bars and structural steel mesh, connecting elements 
therefore; nuts, fastening nuts and anchor plates for tension bars and reinforcing bars, steel sleeves, junction sleeves; 
steel masts; ironmongery, small items of metal hardware; pipes and tubes of metal; safes; goods of common metal not 
included in other classes; ores; wire rod, mine and tunnel anchors, prestressing steel, bar steel, flat steel; containers of 
metal for the storage and transport of rubbish.

Cl.37;Building, namely the implementation of building projects; construction of buildings; construction project 
assessments, building monitoring.

Cl.40;Contract manufacturing of steel and metals, in particular bright steel, threaded steel, concrete steel, quality steel, 
pipes, wire and mats, rolling of steel billets, for others; organic waste composting; material treatment, in particular, 
cutting, sawing, folding, laminating, profile bending, soldering.
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3035226    17/12/2014
[International Registration No. : 1246732]
Bath & Body Works Brand Management, Inc.
Seven Limited Parkway Reynoldsburg, OH 43068 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Lip gloss holders made of silicone or plastic material; non-medicated lotion bottle holders made of silicone or 
plastic.

Cl.21;Bottle jackets made of fitted reusable silicone, plastic silicone or plastic used to protect bottles of sanitizing gel.
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Priority claimed from 07/07/2014; Application No. : 1292376 ;Benelux 

3035235    19/12/2014
[International Registration No. : 1246803]
Fontem Holdings 3 B.V.
Barbara Strozzilaan 101 NL-1083 HN Amsterdam

Proposed to be Used
IR DIVISION
Cl.3;Breath freshening sprays and other mouth sprays, not for medical purposes.

Cl.5;Dietary supplements for humans; food supplements; skin patches, creams and gels for the transdermal delivery of 
active ingredients, including caffeine and nicotine; orally soluble tablets, capsules, films, powders for medical purposes; 
lozenges, gums, jellies, pastilles, chews, liquids, syrups for pharmaceutical purposes; tablets, capsules, powders, liquids, 
and syrup concentrates for making drinks for medical purposes; nasal sprays including decongestant nasal sprays; 
medicated mouth sprays for the delivery of active ingredients, including caffeine and nicotine, vitamins and minerals and 
food supplements.

Cl.10;Inhalers.

Cl.30;Confectionery, also as oral soluble films, powders, lozenges, gums, jellies, pastilles, chews, liquids; beverages 
on the basis of chocolate, cocoa, coffee or tea; flavourings, other than essential oils; beverages containing chocolate, 
cocoa, coffee, coffee extract and green coffee extract; green tea, tea, and fruit tea.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages, including vitamin, mineral and caffeinated drinks; 
fruit beverages and fruit juices; syrups and other preparations for making beverages.
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Priority claimed from 09/04/2014; Application No. : 3506362/9 ;Spain 

3035240    23/09/2014
[International Registration No. : 1246420]
SANLUCAR BRANDS, S.L.
Serra Llarga, 24 E-46530 PUZOL (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard, cardboard articles; wrapping paper; cardboard tubes; wood pulp board; wood pulp paper; 
plastic materials for packaging, boxes and trays of paper; cardboard boxes and cases; paper bags; magazines.

Cl.31;Land products other those processed for consumption; agricultural, horticultural, forestry products and grains; 
fresh fruit and vegetables; seeds, natural plants and flowers.
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3035246    03/02/2015
[International Registration No. : 1247860]
PIERRE FABRE DERMO-COSMETIQUE
45 Place Abel Gance F-92100 BOULOGNE France

Proposed to be Used
IR DIVISION
Cl.1;Active ingredients as part of the composition of cosmetic products.

Cl.5;Active ingredients as part of the composition of dermatological products; active ingredients as part of the 
composition of dermo-cosmetic products for skin care and hygiene.
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Priority claimed from 20/02/2014; Application No. : 12617551 ;European Union 

3036185    13/08/2014
[International Registration No. : 1247416]
DANIELI & C. Officine Meccaniche S.p.A.
Via Nazionale 41 I-33042 BUTTRIO (UD) Italy

Proposed to be Used
IR DIVISION
Cl.7;Ore treating machines; mineworking machines, namely, stone crushers, excavators, mine borers; mineral 
separation jigs; machines for removing mineral impurities; haulage apparatus for use in mineworking, namely, ore 
hauling machines, steam driver hauling machines, conveyor bands, lifting apparatus, namely hoists, tail lifts, lifting 
platforms, elevators; cargo handling machines and apparatus for loading and unloading, namely, loading and unloading 
machines; hammers for civil engineering, namely, engine driven hammers; hammers for mining, namely, engine driven 
hammers; hammers for metal processing, namely, engine driven hammers; eroding knives as parts of machines; plants 
for the treatment of coal and ores, namely, crushing machines for industrial purposes; plants for the reduction of ores 
and minerals, namely screening plants; plants, namely, machines to treat minerals and coals; material sorting machines 
for industrial use; disintegrators for chemical processing; machines for pelletizing; direct reduction iron manufacturing 
machines, catalytic; converters for steel works; metal foundry machines; injector for injecting oxygen and fuel as parts of 
machines; vacuum degassing plants; vacuum oxygen decarburization plants; machines for pneumatic transporting and 
injecting carbon and lime as parts of machines; electric machines and apparatus for cleaning furnace slag doors; electric 
machines and apparatus for waste disposals; waste disposers machines; dust exhausting apparatus for cleaning 
purposes; plants, namely machines for treating solid, liquid and gaseous industrial and civil wastes; machines to treat 
solid wastes; slag granulation installations for blast furnaces; continuous casting machines for billets, blooms; near net 
shape, thick-medium-thin slabs; casting machines for curved and rectilinear ingot molds; casting machines for horizontal 
ingot molds; casting machines on wheels; ingot moulds as parts of machines; ladle supports for casting machines; 
oscillating system for casting machines moulds; roller guides for casting machines; spraying devices for cooling 
products of casting machines; straighteners for casting machines; withdrawal assemblies for casting machines, power 
operated; shears for cast products; high-speed billet casters; highspeed slab casters; endless casting and rolling plants; 
metal rolling stands; hot and cold rolling stands as parts of machines; rolling mills; housings for roller as parts of 
machines; machine parts namely hydro dynamic bearings for rolling mills; thin slab rolling mills; hot strip mills; plate 
mills; steckel mills; tandem cold mills; reversing cold mills; hot and cold skin pass mills; temper mills; heavy, medium, 
light section and rail rolling mills; high speed wire rod rolling mills; high speed bar mills; special steels bar and rod mills; 
bar and wire rod rolling mills; slitting machines; laying heads for wire [parts of machines]; endless welding rolling plant; 
welding machines for endless rolling plants machines for pickling steel strip; annealing machines; washing machines for 
industrial plants; cleaning machines for industrial plants; steel strip coating machines; painting machines; air knifes in 
the nature of pneumatic knives; winders for mechanical wire and accessories; reels as parts of machines; winding 
machines; mechanical wire winders; unwinding machines; spooling machines for bar coiling; sheafbinding machines; 
packing machines; packaging machines for metals; load manipulators, packagers and folders for manufactured or semi-
finished products; machines for packing and binding metal profiles; stacking machines; hoists; capstans in the nature of 
winding machines for metal wire; elevating apparatus, namely, hoists; conveyors machines; cranes; power operated lifts; 
power operated conveyor belts; power operated roller conveyors; conveyors for industrial transport operations; conveyor 
belts for machines; forging and extrusion presses; power operated mechanical presses; wire extruders; metal extruding 
machines; plastic extruding machines; extrusion presses; swaging machines; forging machines; metal drawing 
machines; cold wire drawing machines; cold drawing machines; machines for surface finishing of metal; bar-to-bar 
drawing benches for bars and tubular products; machines suitable for detecting and eliminating surface defects on cast 
and rolled metal products; vertical turning machines; lathes for metalworking; reeling and centerless grinding machines; 
circular saws; ingot milling machines; machines and parts thereof for plants to grind metals; straighteners for 
manufacturing billet, bars, wires, rails; metal straightening machines; cutting machines; electric shears; shearing 
machines for metalworking; pneumatic shears; cutting machines for metalworking; high speed cropping shears for wire 
rod mills; seamless tube hot rolling plants; supersonic waves welding machines; electron beam welding machines; gas 
welding machines; electric welding machines; finishing machines for steel seamless tubes; retained mandrel mills; tube 
sizing and stretch reducing mills; rail-laying machines; railroad constructing machines; machines to fasten and secure 
metal rails; tamping machines; power operated cutters for metal rails; road making machines; lathes as machine tools; 
tables for machines; industrial robots; machining centers; driving mechanical motors other than for land vehicles; 
dynamos; armature winding machines and stator winding machines; machines for the production of metallic spheres; 
servo motors other than for vehicles; shredder machine for metallic scrap; electric hammers; pressure regulators as parts 
of machines; electric motors other than for land vehicles; material handling machines, namely, palletizers; regulators 
being parts of machines for electrical motors and generators; heat exchangers as parts of machines; servo-mechanism 
for process machines.

Cl.9;Inspection and conditioning equipment for cast and rolled products in the nature of electrical eddy current test 
equipment, electrical eddy current test probes, magna flow leakage detectors, rotating head ultrasonic scanners, phase 
array equipment, namely, ultrasonic inspection systems comprised of ultrasonic sensors for industrial non-destructive 
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testing; holders for electric coils; electric transformers; electric regulating apparatus in the nature of voltage regulators 
for electric power; electric control panels; electric installations for the remote control of industrial operation; integrated 
circuits; electric distribution boxes; electric distribution consoles; electric relays; electric indicators boards and panels; 
panels for electric motor and generator control circuits; automation relay panels; process control and programming units; 
electronic relays for frequency and current threshold and phase readers; electric transformers for process machines; 
electrical control panels; panels with electrical relays for automation; descriptive electrical circuits; process programmers 
and regulators; electrical transformers; installations for the distribution of electrical power, namely, electrical power 
distribution units; mechanisms for counter-operated apparatus, namely, point-of-sale terminals; elevator operating 
apparatus, namely, electronic controller to manage the power, movement and functions of an elevator; electrical 
substations; photocells; magnetic surveying machines; seismic wave surveying machines; speed measuring devices, 
namely, speed indicators, laser speed detectors; distance measuring apparatus; electricity measuring instruments, 
namely, electricity meters or electricity meter readers; volumetric measuring devices, namely, derived-unit measuring 
apparatus; fluid level measuring apparatus, namely, contact or non-contact ultrasonic sensors; capacitance level 
sensors; capacity measuring apparatus, namely, instruments for measuring charge; pressure measuring apparatus 
namely instruments for measuring the pressure in a machine tool, pressure gauges; fuel gauges; pressure gauges; 
temperature gauges, namely, thermometer; physical and chemical measurers and indicators, namely, particle counters for
air quality measurement, electromagnetic apparatus used to measure magnetic fields; luminous and electric magnetic 
radiation detectors and indicators; electronic sensors for measuring and indicating physical and chemical values; 
luminous or electromagnetic radiation detectors; industrial photoelectric cells; electronic relays for current, frequency, 
and phase detection; testing apparatus not for medical purposes for testing printed circuit boards and testing machine 
parts; science diagnostic apparatus not for medical purposes for research use, namely, laser and/or X-rays producing 
apparatus and installations, namely, x-ray CT scanners; chemical diagnostic apparatus not for medical purposes, namely, 
for gas emissions analysis, namely, gas analyzers and systems comprised of residual gas analyzers for industrial, 
environmental and process emissions; contact-free optical gauges; computer software programs for controlling and 
regulating continuous casting machines; control and regulating apparatus or equipment for controlling, regulating, and 
recording data of continuous casting machines, namely, control panels, computers, and computer software; computer 
software programs for controlling and regulating rolling mill plants; control and regulating apparatus or equipment for 
controlling, regulating, and recording data of rolling mill plants, namely, control panels, computers, and computer 
software.

Cl.11;Lighting apparatus, namely, lighting installations; air conditioning installation; air filtering installation; gas 
scrubbing apparatus; gas scrubbers as parts of gas installations; ventilation and air conditioning installations and 
apparatus; cooling fans being parts of vehicle air conditioning systems; cooling modules being parts of vehicle air 
conditioning systems; fumes eliminators in metallurgical factories; cooling plates; plants, namely machines to purify 
gases and dusts; plants, namely machines to treat liquid and gaseous industrial wastes; air separation machines; dry and 
wet fume filtering apparatus for industrial use; industrial furnaces; blast furnaces; electrical furnaces; pre-heating 
furnaces; industrial cooking ovens; ladle metallurgy furnaces; melting and refining furnaces; coolers for furnaces; gas 
burners; liquid and gas burners; gas and liquid hydrocarbon burners; scrap preheating units; treatment furnaces; cooling 
beds for cast products; cooling beds for rolled products; purification installations for sewage; water purifying apparatus 
and machines; gas boilers; water cooling appliances and installations, namely, water cooling towers; water treatment 
machines, namely, water filtration units; dampers as control devices for heating to regulate the flow of air; cooling beds 
for rolled or cast products; units to purify gases and remove dust; electric machines and apparatus for fumes disposals.
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3036189    11/11/2014
[International Registration No. : 1247434]
Guangdong Saiman Investment Co., Ltd.
No. Zibian LD14 Room, No. 23-31 Qiaozhong North Road, Liwan District Guangzhou China

Proposed to be Used
IR DIVISION
Cl.9;Sleeves for laptops; socks, electrically heated; counters; facsimile machines; weighing machines; portable 
telephones; cabinets for loudspeakers; cameras [photography]; audiovisual teaching apparatus; magnifying glasses 
[optics]; remote control apparatus; anti-glare glasses; locks, electric; eyeglasses; batteries, electric.

Cl.18;Umbrellas; imitation leather; key cases; pocket wallets; shopping bags; canes; haversacks; pouch baby carriers; 
leather laces.

Cl.21;Cosmetic utensils; liqueur sets; boxes for dispensing paper towels; combs; toothbrushes; toothpicks; tea cosies; 
gloves for household purposes; crystal [glassware].

Cl.25;Clothing; shoes; hats; hosiery; gloves [clothing]; scarfs; girdles; shower caps; sleep masks.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; business management and 
organization consultancy; advisory services for business management; commercial administration of the licensing of the 
goods and services of others; import-export agencies; sales promotion for others; procurement services for others 
[purchasing goods and services for other businesses]; marketing; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies.
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3036233    10/04/2015
[International Registration No. : 1247096]
Kiel James Patrick LLC
925 Central Avenue Pawtucket RI 02861 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Bracelets; Clip earrings; Earrings.

Cl.18;Handbags.

Cl.25;Belts for clothing; Bow ties; Headbands; Neckties.
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Priority claimed from 28/11/2014; Application No. : 14 4 137 633 ;France 

3036625    17/12/2014
[International Registration No. : 1247197]
ADISSEO FRANCE S.A.S.
Antony Parc 2, 10 place du Général de Gaulle F-92160 Antony France

Proposed to be Used
IR DIVISION
Cl.5;Veterinary products, veterinary preparations for the treatment of intestinal bacteria, chemical preparations for 
veterinary use, vitamin-based preparations for animals, vitamins for animals, medicated additives for animal 
consumption, nutritional, technological, sensory, zootechnical additives, for animal consumption, namely food enzymes, 
proteins, vitamins, methionine, flavoring agents, amino acids, anti-microbial agents; vitamin preparations for cattle 
consumption.

Cl.31;Preparations for cattle consumption, additives for cattle consumption and for the sale of animal foodstuffs to 
industry, foodstuffs for animals, additives to fodder not for medical use, non-medicated additives for animal consumption.
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Priority claimed from 21/07/2014; Application No. : 14 4 106 573 ;France 

3036627    20/01/2015
[International Registration No. : 1247198]
EXEL INDUSTRIES
54 rue Marcel Paul F-51200 EPERNAY France

Proposed to be Used
IR DIVISION
Cl.7;Surface coating apparatus and installations (machines); painting machines; robots (machines); pumps (machines); 
sifters (machines); valves (parts of machines); nozzles (parts of machines); distributors of liquid, powdery or fibrous 
materials (machines); dusting apparatus; paper dampeners and moisteners; sorting apparatus and installations 
(machines); apparatus (machines) for painting, powdering, enameling, flocking; automatic sprayers for electrostatic 
painting; automatic spray heads and automatic sprayers for paint for use in electrostatic enameling; automatic spray 
guns for electrostatic powdering; devices for recovering powdery and fibrous products (machine parts), powder 
distributing tanks, liquid (paint) distributing tanks; product changing units for industrial painting and flocking installations
(machine parts); large instruments and equipment for agricultural, viticultural and horticultural use; self-propelled 
sprayers (machines); equipment for harvesting and digging out beets (pulling machines, soil eliminators, leaf stripper, 
crushers, cutting dividers, hoeing machines); pumps (machine parts); pulverizers (machines); spray nozzles (parts of 
machines), booms for spraying machines, motors and engines other than for land vehicles; spray guns and pumps for 
application of paint, putty and other viscous products, industrial plant and equipment for painting and varnishing 
workshops, pneumatic tools for painting, particularly pneumatic spray guns; tools for painting workshops for pneumatic 
spraying, hydraulic or electrostatic application of liquid paint or powder or similar products, sanders (machines), 
polishers (machines); air compressors and parts of compressed-air installations, piston compressors, stationary 
compressors for mobile and portable workshops; electrostatic generators; high-voltage generators; automated systems 
for the industrial application of surface coatings (machines); lawnmowers (machines); machines used for destroying 
trash and waste, namely crushing machines, shredders and apparatus for shearing of all goods, waste or materials; 
automatic spray guns for electrostatic flocking.

Cl.8;Hand-operated hand tools and implements used for treating surfaces before painting; hand-held spray guns for 
electrostatic painting; hand-held spray guns for electrostatic enameling; hand-held spray guns for electrostatic powder-
coating; hand-held spray guns for electrostatic flocking; hand tools for gardening, lawn clippers (hand tools), hand-held 
spray lances; hand-operated agricultural implements; spray guns (hand tools), sanders (hand tools), polishers (hand 
tools).

Cl.19;Cabins for painting, powdering, enameling, flocking (not of metal), installations (booths not of metal) for paper 
sticking.
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Priority claimed from 23/04/2014; Application No. : 86260516 ;United States of America 

3037119    08/10/2014
[International Registration No. : 1247368]
Google Inc.
1600 Amphitheatre Parkway Mountain View, CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Wind turbines.

Cl.37;Installation of renewable energy generation equipment; erection, construction, installation, maintenance and 
repair of wind turbines and wind power plants; advisory, consultancy and providing information relating to all the 
aforesaid services.

Cl.40;Leasing of renewable energy equipment for use in converting renewable resources into power; production of 
energy; generation of energy; providing information on the generation of renewable energy via a website.
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Priority claimed from 08/06/2014; Application No. : 86303435 ;United States of America 

3037131    05/12/2014
[International Registration No. : 1247455]
Liqui-Box Corporation
901 E. Byrd Street, Suite 1105 Richmond VA 23219 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machines for filling and sealing containers, flexible packaging bags, and pouches; machines for inserting filled and 
sealed containers into cardboard boxes or plastic boxes; machines for filling plastic bottles with liquids; machines that 
form, fill, and seal films in order to make a pouch.

Cl.16;Cardboard containers and boxes; cardboard containers and boxes sold with plastic inserts for containing fluids 
or foods; plastic film bags for household use with a fitment made of plastic or metal for dispensing of food, fluids, or non-
food products from the bag; plastic bags for packaging food, fluids, and non-food products; plastic films and films made 
from metalized plastics used as packaging for food, fluids, and non-food products.

Cl.20;Plastic valves for removing fluids from flexible packaging; non-metal dispensing fitments in the nature of 
dispensing and closeable pour spouts and taps for filling and dispensing fluids from flexible bags and pouches; container
closures of plastic; packaging containers of plastic or metalized plastics; plastic inserts for use as container liners; 
plastic flexible storage containers for foods, fluids, and non-food products for commercial or industrial use.
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Priority claimed from 25/06/2014; Application No. : 86320394 ;United States of America 

3037143    23/12/2014
[International Registration No. : 1247507]
Thermodynamic Design, LLC
11300 Skipwith Lane Potomac, MD 20854 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, handheld computers, tablet computers, namely, software 
featuring links to the businesses of others for advertising purposes, and containing directories regarding the products 
and services of others.

Cl.35;Advertising and directory services, namely, promoting the services of others by providing a web page featuring 
links to the websites of others; providing online searchable directory information services regarding the products and 
services of others also featuring hyperlinks to other websites.
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Priority claimed from 26/08/2014; Application No. : 2014-071553 ;Japan 

3037188    15/10/2014
[International Registration No. : 1247008]
Kaneka Corporation
2-3-18, Nakanoshima, Kita-ku Osaka Japan

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics [plastics in primary form]; chemicals; fertilizers; agricultural chemicals, except fungicides, 
herbicides, insecticides and parasiticides; plant growth promoters; chemical fillers for chromatography column; chemical 
chromatographic carriers for antibody medical refinery.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; dietary supplements for humans; dietetic beverages adapted 
for medical purposes; dietetic food adapted for medical purposes; dietetic nutritional supplements adapted for medical 
purposes.

Cl.9;Solar batteries; laboratory instruments, equipment and apparatus; electronic machines and apparatus, their parts 
and fittings; telecommunication machines and apparatus, their parts and fittings.

Cl.10;Medical apparatus and instruments.

Cl.11;Lighting apparatus; chromatography apparatus for industrial purposes.

Cl.17;Plastic semi-worked products; electrical insulating materials; chemical fiber [not for textile use].

Cl.22;Raw textile fibers; fibrous raw materials for textile; synthetic fibers [for textile use]; fibrous raw materials for wigs 
and hairpieces.

Cl.29;Edible oils and fats; milk products; processed fillings for sandwiches and sand buns mainly made from tuna; 
processed fillings for sandwiches and sand buns mainly made from potatoes; processed fillings for sandwiches and sand 
buns mainly made from sweet corns.

Cl.30;Confectionery, bread and buns except glutinous starch syrup [mizu-ame] and crystal sugar pieces; mixed paste 
mainly made from flour and starch to fill in confectionery, bread and buns; mixed paste mainly made from flour and starch
to spread on confectionery, bread and buns; mixed paste mainly made from flour and starch to knead in confectionery, 
bread and buns.

Cl.31;Animal foodstuffs; pet food.

Cl.32;Non-alcoholic beverages; fruit juices; whey beverages.
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3037197    04/08/2014
[International Registration No. : 1247033]
PERONI GUIDO E C. S.R.L. 
Via G. Galilei, snc CAVAION VERONESE (VR) IT

Proposed to be Used
IR DIVISION
Cl.19;Alabaster; roof flashing, not of metal; angle irons, not of metal; lintels, not of metal; slate; roofing slates; potters' 
clay; scaffolding, not of metal; reinforcing materials, not of metal, for building; door frames, not of metal; floating docks, 
not of metal, for mooring boats; tarred strips, for building; crash barriers, not of metal, for roads; beacons, not of metal, 
non-luminous; letter boxes of masonry; busts of stone, concrete or marble; cabanas, not of metal; paint spraying booths, 
not of metal; telephone booths, not of metal; concrete; chimneys, not of metal; roof gutters, not of metal; duckboards, not 
of metal; wood pulp board, for building; caissons for construction work under water; coal tar; cement; asbestos cement; 
magnesia cement; advertisement columns, not of metal; plywood; water-pipes, not of metal; ducts, not of metal, for 
ventilating and air-conditioning installations; flashing, not of metal, for building; manhole covers, not of metal; roofing, 
not of metal; roofing, not of metal, incorporating solar cells; roof coverings, not of metal; cornices, not of metal; buildings,
transportable, not of metal; quartz; asbestos mortar; windows, not of metal; chimney cowls, not of metal; plaster; gravel; 
aquarium gravel; glass granules for road marking; granite; trellises, not of metal; sandstone for building; street gutters, 
not of metal; wood veneers; greenhouse frames, not of metal; fireproof cement coatings; cement slabs; paving slabs, not 
of metal; slabs, not of metal, for building; grave slabs, not of metal; luminous paving blocks; paving blocks, not of metal; 
building timber; manufactured timber; veneer wood; wood for making household utensils; sawn timber; wood, semi-
worked; laths, not of metal; mortar for building; marble; refractory construction materials, not of metal; asphalt paving; 
bricks; moldings, not of metal, for cornices; works of art of stone, concrete or marble; olivine for building; framework, not 
of metal, for building; cement posts; posts, not of metal; poles, not of metal, for power lines; telegraph posts, not of metal;
door panels, not of metal; signs, non-luminous and non-mechanical, not of metal, for roads; parquet flooring; floor tiles, 
not of metal; floors, not of metal; macadam; tar; porches, not of metal, for building; jalousies, not of metal; tiles, not of 
metal, for building; wall tiles, not of metal; tile floorings, not of metal; artificial stone; limestone; building stone; mooring 
bollards, not of metal; gravestones; porphyry [stone]; gates, not of metal; folding doors, not of metal; doors, not of metal; 
joists, not of metal; rocket launching platforms, not of metal; fences, not of metal; bituminous coatings for roofing; 
cladding, not of metal, for building; wainscotting, not of metal; wood panelling; wall claddings, not of metal, for building; 
vinyl siding; aquarium sand; sand, except foundry sand; staircases, not of metal; roofing shingles; non-luminous and 
non-mechanical signs, not of metal; greenhouses, transportable, not of metal; silos, not of metal; ceilings, not of metal; 
statues of stone, concrete or marble; outdoor blinds, not of metal and not of textile; tombstone plaques, not of metal; 
parquet floor boards; wooden floor boards; planks [wood for building]; roofing tiles, not of metal; window frames, not of 
metal; tombs, not of metal; turnstiles, not of metal; diving boards, not of metal; beams, not of metal; gutter pipes, not of 
metal; rigid pipes, not of metal [building]; chimney pots, not of metal; stained-glass windows; building glass; window 
glass, for building; window glass, except glass for vehicle windows; aviaries, not of metal [structures]; insect screens, not
of metal.

Cl.40;Treatment of construction materials; processing of natural and artificial stones; refining of natural and artificial 
stones; finishing of natural and artificial stones; sandblasting of natural and artificial stones; processing of natural and 
artificial stone plates; refining of natural and artificial stone plates; finishing of natural and artificial stone plates; 
sandblasting of natural and artificial stone plates.
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3038495    27/02/2015
[International Registration No. : 1227501]
RELX Intellectual Properties SA 
Espace de l'Europe 3 CH-2000 Neuchâtel CH

Proposed to be Used
IR DIVISION
Cl.35;Organizing, arranging and conducting of exhibitions, fairs and job fairs for commercial and advertising purposes; 
preparation, arranging and conducting of exhibitions, forums and events within the framework of professional exhibitions 
and business fairs; provision of professional information relating to exhibitions, fairs and job fairs in the field of business;
provision of commercial and business-related advice and information for participants, exhibitors and visitors; provision 
of commercial information and information in the fields of business and accounting; promotional services, marketing and 
advertising; advertising agencies; advertising on all multimedia carriers; provision of advertising space; direct mail 
advertising; and distribution of advertising mail and material, on electronic media (banners), or paper, (leaflets, 
prospectuses); business networking services; provision of information relating to business networking services; public 
relations; advertising services in the field of recruitment; advertising services including advertising job vacancies, 
recruitment and retrieval of information; collection, systematization and updating of data in the form of classified listings 
and job vacancy listings held in a database online; consulting services in the field of business management; arranging 
and conducting incentive programs to promote business services of others; arranging and conducting incentive and 
motivation programs for improving customer loyalty; collection and compilation in computer databases of commercial 
information and information in the fields of business and accounting; compilation and systemization of data in databases 
and business information in the fields of business and accounting; compilation of business directories; management and 
compilation of computerized databases; information services relating to the provision of data online and the management 
of data; updating of databases.

Cl.41;Organizing, arranging and conducting of exhibitions, conferences, congresses, symposiums, colloquiums, 
seminars, lectures, conventions and workshops for cultural, educational or entertainment purposes; provision of 
educational information, relating to entertainment and cultural exhibitions, conferences, congresses, symposiums, 
colloquiums, seminars, lectures, conventions and workshops for cultural, educational or entertainment purposes; 
provision of information and advice in the area of education, culture and recreation for participants, visitors and 
exhibitioners at exhibitions for cultural, educational or entertainment purposes; provision of material relating to 
exhibitions, conferences, congresses, symposiums, colloquiums, seminars, lectures, conventions and training 
workshops for cultural, educational or recreational purposes; services in education and training, namely, conducting 
classes, seminars, conferences and training workshops; education and training services, namely, mentoring; education 
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and training services, namely, provision of instructional courses; education and training services, namely, curriculum 
development for others; desktop publishing for others; publication of online non-downloadable publications, namely 
magazines, periodicals, newspapers, manuals, prospectuses, newsletters, brochures, newspapers, journals (magazines), 
articles, catalogs, diaries, quotations and extracts; organization of ceremonies and award events.

Cl.42;Scientific and industrial research; computer services, namely, provision of information in the scientific fields, 
medical, biomedical, pharmaceutical and biological research and molecular biology, from a computer database via a 
global computer network in the form of bibliographic citations and abstracts of journal articles, reports and research 
materials; provision of information in the scientific fields, medical, biomedical, pharmaceutical and biological research 
and molecular biology; provision of information via databases and websites containing information in the scientific fields, 
medical, biomedical, pharmaceutical and biological research and molecular biology; development, design of databases; 
physical data conversion of data or documents or electronic documents; conversion of non-physical computer programs 
and data; computer programming; development, maintenance, management and maintenance of computer software; 
hosting of computer files; services for transmission of data in computer databases; provision of application services; 
design and hosting of web portals; hosting of databases; providing on-line software that can be accessed from the 
Internet; information technology services (design and technological consultancy services relating to computer hardware, 
software and peripherals); provision of information, including online, relating to the design and development of computer 
software.

Cl.45;Providing information in the legal field; providing information in the legal field contained in databases and web 
sites; providing information in the legal field contained in databases and online, interactive web sites; providing 
information in the legal field contained in databases and online, accessible web sites; legal services; legal research 
services.

8146



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

 

Priority claimed from 24/01/2014; Application No. : 012533171 ;European Union 

3038498    10/03/2015
[International Registration No. : 1235456]
A. Winther A/S
Rygesmindevej 2 DK-8653 Them Denmark

Proposed to be Used
IR DIVISION
Cl.12;Bicycles; trailers for bicycles; safety seats for children for bicycles; horns for bicycles; vehicles for disabled 
persons.

Cl.28;Toy vehicles, including bicycles, tricycles, scooters, go-carts.
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Priority claimed from 14/11/2014; Application No. : 013459111 ;European Union 

3038512    05/03/2015
[International Registration No. : 1247073]
Messe Düsseldorf GmbH
Stockumer Kirchstr. 61 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Planning, organisation and conducting of trade fairs, exhibitions and presentations for commercial or advertising 
purposes; advertising; business consultancy and advisory services; market research; personnel management 
consultancy; compilation of data in computer databases, including online; systemization of information into computer 
databases; database provider services, namely collating, systemizing and sorting of data in databases, including for 
online retrieval.

Cl.41;Planning, arranging and conducting of exhibitions and presentations for cultural and educational purposes; 
planning and conducting of congresses, conferences and instructional events; entertainment; services of a publishing 
house (excluded printing services).
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Priority claimed from 31/03/2014; Application No. : MO2014C000296 ;Italy 

3038526    11/07/2014
[International Registration No. : 1247227]
SOFAR S.p.A.
Via Firenze, 40 I-20060 Trezzano Rosa (MI) Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic creams and preparations for body care and hygiene; soaps and soaps in liquid form; impregnated and 
moist wipes for cosmetic purposes; perfumery, essential oils, cosmetics, hair lotions, dentifrices.

Cl.5;Pharmaceuticals preparations; dietetic substances adapted for medical use; milk ferments for pharmaceutical 
purposes; biological products and supplements for medical purposes; food supplements, dietary supplements, dietary 
and nutritional supplements, multi-vitamin preparations, vitamin and mineral-based preparations, antioxidants; food for 
babies; sanitary preparations for medical purposes; materials for dressings, adhesive bands for medical purposes, 
materials for dressings and bandages, elastic wound dressings, sponge materials for healing wounds, antiseptic 
preparations for wound care, disinfectants, sanitizing wipes, impregnated antiseptic wipes, diagnostic preparations, 
plasters; wound dressings.

Cl.9;Software and hardware for medical apparatus; scientific apparatus and instruments; apparatus and instruments for 
scientific research; software and hardware used in computer-assisted surgery apparatus.

Cl.10;Medical and surgical apparatus and instruments, in particular for general, laparoscopic and robotic surgery; 
suture materials, diagnostic apparatus and instruments for medical purposes; diagnostic apparatus for medical 
purposes; electrical devices for medical and surgical examination.

Cl.29;Meat, fish, poultry and game; meat, fish, poultry and game-based food preparations for stuffing pasta; meat 
extracts; cooked, matured, smoked charcuterie in general of meat of all kinds; sausages, frankfurters; spreadable pâté 

8149



meat products; preserved, frozen, dried and cooked fruits and vegetables; preserves, jellies, jams, compotes; broth; eggs,
milk and milk products; cheese, milk products, edible oils and fats.

Cl.30;Coffee, tea, cocoa, sugar, rice, artificial coffee; cereal bars and energy bars; flour and preparations made from 
cereals, cereals, snack food products consisting of cereal products, crushed oats, bread, pastry and confectionery, ices; 
honey, yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice.

Cl.32;Non-alcoholic beverages; juices; guarana drinks; energy drinks; beverages containing vitamins; vitamin enriched 
beverages (not for medical purposes).

Cl.35;E-commerce services, namely providing of information on goods through a telecommunications network for 
promotional and sales purposes in relation to food supplements and medical apparatus; promotion services of the 
medical profession; compilation of statistical data to be used in medical and scientific research.

Cl.42;Research in the scientific, medical and pharmaceutical fields; scientific and technological services and research 
and design relating thereto; design and development of computer software for medical apparatus and for diagnostic 
purposes; design and development of software to be used in the medical and scientific fields in particular with computer-
assisted surgery apparatus.
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3038537    09/01/2015
[International Registration No. : 1247270]
BORUSAN ENDÜSTRIYEL SISTEMLER A.S.
Pürtelas Hasan Efendi Mah., Meclisi Mebusan Caddesi No: 35/1, Salipazari Beyoglu Istanbul Turkey

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals; construction machines and robotic mechanisms (machines) for use in construction; lifting, loading and 
transmission machines and robotic mechanisms (machines) for lifting, loading and transmission purposes; machines and 
robotic mechanisms (machines) for use in agriculture and animal breeding, machines and robotic mechanisms 
(machines) for processing cereals, fruits, vegetables and food; engines and motors, other than for land vehicles, parts 
and fittings therefor; parts of land vehicle motors and engines, included in this class; bearings (parts of machines), roller 
or ball bearings; machines for mounting and detaching tires; alternators, current generators, electric generators, current 
generators operated with solar energy; painting machines, automatic spray guns for paint, electric, hydraulic and 
pneumatic punching machines and guns, electric adhesive tape dispensers (machines), electric guns for compressed gas 
or liquid spraying machines, electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, 
compressed air machines, compressors (machines), vehicle washing installations, robotic mechanisms (machines) with 
the abovementioned functions; electric and gas-operated welding apparatus, electric arc welding apparatus, electric 
soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with 
the abovementioned functions; printing machines; packaging machines, filling, plugging and sealing machines, labellers 
(machines), sorting machines, industrial robots (machines) with the abovementioned functions, electric packing 
machines for plugging and sealing of plastics; machines for textile processing, sewing machines, industrial robots 
(machines) with the abovementioned functions; electric kitchen machines for chopping, grinding, crushing, mixing and 
mincing foodstuff, washing machines, laundry washing machines, dishwashers, spin driers (not heated), electric cleaning 
machines for cleaning floors, carpets or floorings, vacuum cleaners and parts thereof; automatic vending machines; 
galvanizing and electroplating machines; electric door openers and closers; joints (parts of engines); pumps other than 
parts of machines or engines, fuel dispensing pumps for service stations, self-regulating fuel pumps.

Cl.9;Measurement apparatus, equipment and indicators including those for scientific and laboratory use, laboratory 
equipment and apparatus; apparatus for recording, transmission or reproduction of sound or images; data processing 
apparatus, telecommunication apparatus, sound or image reproducing apparatus, computer peripheral devices; magnetic 
and optic data carriers and computer software and programmes recorded thereto, downloadable and recordable 
electronic publications, encoded magnetic and optic cards; antennas, satellite antennas, amplifiers for antennas, parts of 
the aforementioned goods; ticket dispensers, automatic teller machines (ATM); electronic components used in the 
electronic parts of machines and apparatus; counters and quantity indicators for measuring the quantity of consumption, 
automatic time switches; clothing for protection against accidents, irradiation and fire, safety vests and life-saving 
apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; 
apparatus and instruments for conducting, transforming, accumulating or controlling electricity; electric cables and 
electrical power supplies, batteries, electric accumulators; alarms and anti-theft alarms, other than for vehicles, electric 
bells; signaling apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire 
engines, fire hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative 
magnets; metronomes.

Cl.11;Lighting installations; lights for vehicles and interior-exterior spaces; heating and steam generating installations; 
stoves for heating purposes using solid, liquid or gas fuels; electric stoves for heating purposes; kitchen stoves; 
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installations for air-conditioning and ventilating; cooling installations and freezers; electric and gas-powered devices, 
installations and apparatus for cooking, drying and boiling; electric laundry driers; hair driers; hand drying apparatus; 
sanitary installations; taps (faucets); shower installations; toilets (water-closets); shower and bathing cubicles; bath tubs; 
sinks; wash-hand basins (parts of sanitary installations); water softening apparatus; water purification apparatus; water 
purification installations; waste water purification installations; electric bed warmers and electric blankets, not for medical
use; electric pillow warmers; electric or non-electric footwarmers; hot water bottles; filters for aquariums and aquarium 
filtration apparatus; industrial type installations for cooking, drying and cooling purposes; pasteurizers and sterilizers.

Cl.37;Construction services, rental of construction machines and equipment; cleaning services for buildings (interior 
and exterior), public areas, industrial premises; disinfecting, vermin exterminating services, other than for agriculture, 
rental of cleaning machines and equipment; vehicles service stations for land vehicles, maintenance, repair and refueling 
of land vehicles; vehicles service stations for marine vehicles, maintenance, repair and refueling of marine vehicles; 
repair and maintenance of air vehicles; upholstering, repair and restoration of furniture; installation, maintenance and 
repair of heating, cooling and sanitary installations; cleaning, care and repair of clothing; installation, maintenance and 
repair of industrial machines and equipment, office machines and equipment, communication apparatus, electric and 
electronic appliances; repair and maintenance of lifts; clock and watch repair; mining services and mining extraction; 
repair of shoes, bags and belts.
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Priority claimed from 10/10/2014; Application No. : VA 2014 02405 ;Denmark 

3038561    27/11/2014
[International Registration No. : 1247472]
LM WP PATENT HOLDING A/S
Jupitervej 6 DK-6000 Kolding Denmark

Proposed to be Used
IR DIVISION
Cl.7;Wind turbines and parts and accessories therefor (not included in other classes), including wind turbine blades; 
plants, apparatus, machines and generators for producing power, including electricity and thermal energy and parts and 
accessories therefor.

Cl.37;Erection, installation, servicing, maintenance and repair of windmills, wind turbine blades, wind power plants, 
wind turbines and other wind-operated machines; advisory, consultancy and information services relating to all the 
aforesaid goods and services.

Cl.40;Manufacture and rental of wind turbines and parts thereof, including wind turbine blades; manufacture, rental of 
windmills, wind power plants and other wind-operated machines and parts thereof; advisory, consultancy and information 
services relating to all the aforesaid goods and services. 
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Priority claimed from 16/01/2014; Application No. : 86167260 ;United States of America 

3038601    15/07/2014
[International Registration No. : 1247028]
Quantomic, LLC
337 Garden Oaks Blvd #41961 Houston TX 77018 US

Proposed to be Used
IR DIVISION
Cl.9;Computer software and software applications that enable users to create, upload, bookmark, view, annotate, and 
share data, information and media content; downloadable mobile applications for use in enabling users to create, upload, 
bookmark, view, annotate, share and discover data, information and media content; software to facilitate business 
promotion, connecting social-network users with businesses; computer e-commerce software to allow users to perform 
electronic business transactions via a global computer network.

Cl.35;Advertising, marketing, and promotional services; promoting the goods and services of others by means of 
operating an online platform with hyperlinks to the goods and services of others; providing an online searchable 
database featuring a wide variety of consumer, business, and industrial goods of others; electronic-commerce services, 
namely, providing information about products and services via telecommunication networks for advertising and sales 
purposes.

Cl.42;Computer services, namely, creating an online community for registered users to participate in discussions, get 
feedback from their peers, form virtual communities, and engage in social-networking services in the field of general 
interest; hosting a website that enables users to create, upload, bookmark, view, annotate, share, and discover data, 
information, and media content; hosting a platform that enables users to create, upload, bookmark, view, annotate, share, 
and discover data, information, and media content; hosting an interactive platform and online non-downloadable software 
for uploading, posting, showing, displaying, categorizing, sharing and transmitting messages, comments, multimedia 
content, photos, pictures, images, text, information, and other user-generated content; developing and hosting a server 
on a global computer network for the purpose of facilitating e-commerce via such a server; providing non-downloadable 
software that facilitates sharing and discovering information and media content via local and global computer, mobile, 
cellular, electronic, wireless, and data communications networks.

Cl.45;Internet-based, social-networking services.
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Priority claimed from 02/04/2014; Application No. : UK00003049730 ;United Kingdom 

3039613    01/10/2014
[International Registration No. : 1247036]
Close Parent Limited
16 Mimram Road Hertford SG14 1NN United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;The bringing together, for the benefit of others, of a variety of bath additives for cleaning and care of infants, skin 
lotions for babies or infants, bleaching preparations and other substances for laundry use, soaps for babies or infants, 
shampoos for babies or infants, body lotions for babies or infants, baby oils and creams, dentifrices, skin care 
preparations for babies or infants, hair care preparations for babies or infants, talcum powder, cotton wool for personal 
use, petroleum jelly for cosmetic or medical purposes, pre moisturised baby wipes, sun protection products sunscreen, 
sun-block, after-sun lotion, pharmaceutical and veterinary preparations, antibacterial gels, antibacterial hand gels, 
antibacterial hand wipes, antibacterial wipes for medical hygiene purposes, antibacterial sprays, disinfectants, sterilising 
preparations, antiseptics, antiseptic cotton, bandages, medicated balms, incontinence pads and napkins, sanitary pads 
and towels, air deodorising and disinfecting sprays, odour-neutralising sprays, sanitary preparations for medical 
purposes, disinfectants for medical hygiene purposes, antiseptics, germicides, medicated preparations, vitamin, mineral 
and nutrient preparations for use as food supplements, or therapeutics for pregnant women, pharmaceutical 
preparations, vitamin and mineral preparations, food preparations all for use before, during and after pregnancy and 
lactation, disposable napkins and diapers for babies and infants, napkins and towels made of paper and/or cellulose for 
babies and infants, disposable nappies made of paper for babies and infants, re-usable nappies, swimming nappies, 
liners for diapers and/or nappies of paper, cellulose, for babies and infants, umbrellas, parasols, bags, changing bags, 
travel bags, shopping bags, wallets, purses, baby carriers worn on the body, cots, beds, bunk beds, cot beds, carry cots, 
high chairs, nursery furniture, baby changing units, feeding chairs for babies, playpens, baby bouncers, baby rockers, 
baby walkers, cribs, moses baskets, mattresses, bedding, cushions, mirrors, fire guards, cot bumper pads, baby 
changing mats, storage boxes, chests, toy boxes, domestic utensils and containers, insulated containers, beakers, cups, 
plates, bowls, bottles, feeding and training cups for babies and infants, soap holders, soap dishes, toothbrushes, 
hairbrushes, towel rails, babies' baths, potties, toilet potties, babies' potties, baskets, combs, sponges, brushes, awnings, 
canopies, tents, teepees, yurts, ropes, climbing rope structures, clambering net structures, hammocks, rope bridges, 
bungee cords, camouflage nets and covers, covers for playground equipment and outdoor furniture, covers for swimming 
pools, covers for ponds, semi-permanent canvas structures, tarpaulins, ground sheets, textiles, textile piece goods, bed 
and table covers, household linen, linen cloth, bed linen, bath linen, table linen, table cloths, curtains of textile or plastic, 
pillow shams, pillow cases, sheets, towels, eiderdowns, duvets, covers for eiderdown and duvets, napery, napkins, 
serviettes, table mats, face towels, flannels, tissues. of textile for removing make-up, traced cloth for embroidery, tapestry 
(wall hangings) of textile, rugs (travelling), furniture coverings, articles made of fabric for protecting car seats, bags for 
stacking nappies, clothing for use by babies, children or infants, footwear for use by babies, children or infants, headgear 
for use by babies, children or infants, cloth bibs, infant sleepwear, maternity wear, footmuffs, shawls for use by babies, 
children or infants, vests for use by babies, children or infants, all in one stretch garments for babies, socks for use by 
babies, children or infants, t-shirts, for use by babies, children or infants, trousers for use by babies, children or infants, 
dresses, skirts for use by babies, children or infants, shoes for use by babies, children or infants, jumpers for use by 
babies, children or infants, tights; leggings for use by babies, children or infants, cardigans for use by babies, children or 
infants, underwear for babies (clothing), enabling customers to view and purchase those goods in a department store or a 
wholesale outlet; the bringing together, for the benefit of others, of a variety of bath additives for cleaning and care of 
infants, skin lotions for babies or infants, bleaching preparations and other substances for laundry use, soaps for babies 
or infants, shampoos for babies or infants, body lotions for babies or infants, baby oils and creams, dentifrices, skin care 
preparations for babies or infants, hair care preparations for babies or infants, talcum powder, cotton wool for personal 
use, petroleum jelly for cosmetic or medical purposes, pre-moisturised baby wipes, sun protection products, sunscreen, 
sun-block, after-sun lotion, pharmaceutical and veterinary preparations, antibacterial gels, antibacterial hand gels, 
antibacterial hand wipes, antibacterial wipes for medical hygiene purposes, antibacterial sprays, disinfectants, sterilising 
preparations, antiseptics, antiseptic cotton, bandages, medicated balms, incontinence pads and napkins, sanitary pads 
and towels, air deodorising and disinfecting sprays, odour- neutralising sprays, sanitary preparations for medical 
purposes, disinfectants for medical hygiene purposes, antiseptics, germicides, medicated preparations, vitamin, mineral 
and nutrient preparations for use as food supplements, or therapeutics for pregnant women, pharmaceutical 
preparations, vitamin and mineral preparations, food preparations all for use before, during and after pregnancy and 
lactation disposable napkins and diapers for babies and infants, napkins and towels made of paper and/or cellulose for 
babies and infants, disposable nappies made of paper for babies and infants, re-usable nappies, swimming nappies, 
liners for diapers and/or nappies of paper, cellulose, for babies and infants, umbrellas, parasols, bags, changing bags, 
travel bags, shopping bags, wallets, purses, baby carriers worn on the body, cots, beds, bunk beds, cot beds, carry cots, 
high chairs, nursery furniture, baby changing units, feeding chairs for babies, playpens, baby bouncers, baby rockers, 
baby walkers, cribs, moses baskets, mattresses, bedding, cushions, mirrors, fire guards, cot bumper pads, baby 
changing mats, storage boxes, chests, toy boxes, domestic utensils and containers, insulated containers, beakers, cups, 
plates, bowls, bottles, feeding and training cups for babies and infants, soap holders, soap dishes, toothbrushes, 
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hairbrushes, towel rails, babies' baths, potties, toilet potties, babies' potties, baskets, combs, sponges, brushes, awnings, 
canopies, tents, teepees, yurts, ropes, climbing rope structures, clambering net structures, hammocks, rope bridges, 
bungee cords, camouflage nets and covers, covers for playground equipment and outdoor furniture, covers for swimming 
pools, covers for ponds, semi-permanent canvas structures, tarpaulins, ground sheets, textiles, textile piece goods, bed 
and table covers, household linen, linen cloth, bed linen, bath linen, table linen, table cloths, curtains of textile or plastic, 
pillow shams, pillow cases, sheets, towels, eiderdowns, duvets, covers for eiderdown and duvets, napery, napkins, 
serviettes, table mats, face towels, flannels, tissues of textile for removing make-up, traced cloth for embroidery, tapestry 
(wall hangings) of textile, rugs (travelling), furniture coverings, articles made of fabric for protecting car seats, bags for 
stacking nappies, clothing for use by babies, children or infants, footwear for use by babies, children or infants, headgear 
for use by babies, children or infants, cloth bibs, infant sleepwear, maternity wear, foot muffs, shawls for use by babies, 
children or infants, vests for use by babies, children or infants, all in one stretch garments for babies, socks for use by 
babies, children or infants, t-shirts, for use by babies, children or infants, trousers for use by babies, children or infants, 
dresses skirts for use by babies, children or infants, shoes for use by babies, children or infants, jumpers for use by 
babies, children or infants, tights; leggings for use by babies, children or infants, cardigans for use by babies, children or 
infants, nappies (clothing), enabling customers to view and purchase those goods by means of telecommunications and 
through a shopping channel; the bringing together, for the benefit of others, of a variety of bath additives for cleaning and 
care of infants, skin lotions for babies or infants, bleaching preparations and other substances for laundry use, soaps for 
babies or infants, shampoos for babies or infants, body lotions for babies or infants, baby oils and creams, dentifrices, 
skin care preparations for babies or infants, hair care preparations for babies or infants, talcum powder, cotton wool for 
personal use, petroleum jelly for cosmetic or medical purposes, pre-moisturised baby wipes, sun protection products, 
sunscreen, sun-block, after-sun lotion, pharmaceutical and veterinary preparations, antibacterial gels, antibacterial hand 
gels, antibacterial hand wipes, antibacterial wipes for medical hygiene purposes, antibacterial sprays, disinfectants, 
sterilising preparations, antiseptics, antiseptic cotton, bandages, medicated balms, incontinence pads and napkins, 
sanitary pads and towels, air deodorising and disinfecting sprays, odour-neutralising sprays, sanitary preparations for 
medical purposes, disinfectants for medical hygiene purposes, antiseptics, germicides, medicated preparations, vitamin, 
mineral and nutrient preparations for use as food supplements, or therapeutics for pregnant women, pharmaceutical 
preparations, vitamin and mineral preparations, food preparations all for use before, during and after pregnancy and 
lactation disposable napkins and diapers for babies and infants, napkins and towels made of paper and/or cellulose for 
babies and infants, disposable nap pies made of paper for babies and infants, re-usable nappies, swimming nappies, 
liners for diapers and/or nappies of paper, cellulose, for babies and infants, umbrellas, parasols, bags, changing bags, 
travel bags, shopping bags, wallets, purses, baby carriers worn on the body, cots, beds, bunk beds, cot beds, carry cots, 
high chairs, nursery furniture, baby changing units, feeding chairs for babies, playpens, baby bouncers, baby rockers, 
baby walkers, cribs, moses baskets, mattresses, bedding, cushions, mirrors, fire guards, cot bumper pads, baby 
changing mats, storage boxes, chests, toy boxes, domestic utensils and containers, insulated containers, beakers, cups, 
plates, bowls, bottles, feeding and training cups for babies and infants, soap holders, soap dishes, toothbrushes, 
hairbrushes, towel rails, babies' baths, potties, toilet potties, babies' potties, baskets, combs, sponges, brushes, awnings, 
canopies, tents, teepees, yurts, ropes, climbing rope structures, clambering net structures, hammocks, rope bridges, 
bungee cords, camouflage nets and covers, covers for playground equipment and outdoor furniture, covers for swimming 
pools, covers for ponds, semi-permanent canvas structures, tarpaulins, ground sheets, textiles, textile piece goods, bed 
and table covers, household linen, linen cloth, bed linen, bath linen, table linen, table cloths, curtains of textile or plastic, 
pillow shams, pillow cases, sheets, towels, eiderdowns, duvets, covers for eiderdown and duvets, napery, napkins, 
serviettes, table mats, face towels, flannels, tissues of textile for removing make-up, traced cloth for embroidery, tapestry 
(wall hangings) of textile, rugs (travelling), furniture coverings, articles made of fabric for protecting car seats, bags for 
stacking nappies, clothing for use by babies, children or infants, footwear for use by babies, children or infants, headgear 
for use by babies, children or infants, cloth bibs, infant sleepwear, maternity wear, foot muffs, shawls for use by babies, 
children or infants, vests for use by babies, children or infants, all in one stretch garments for babies, socks for use by 
babies, children or infants, t-shirts, for use by babies, children or infants, trousers for use by babies, children or infants; 
dresses skirts for use by babies, children or infants, shoes for use by babies, children or infants, jumpers for use by 
babies, children or infants, tights; leggings for use by babies, children or infants, cardigans for use by babies, children or 
infants, nappies (clothing), enabling customers to view and purchase those goods from a retail outlet or from a catalogue 
or by mail order or by means of telecommunications or from an Internet website or from a factory based retail outlet.
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Priority claimed from 12/09/2014; Application No. : 11 3 858 528 ;France 

3039865    02/10/2014
[International Registration No. : 1247738]
MOTUL
119 boulevard Félix Faure F-93300 AUBERVILLIERS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for cooling liquids, chemical products as ingredients for the composition of lubricants; 
chemical additives to motor fuel; chemical products for use in the composition of cleaning products for mechanical parts, 
chains and air filters for motorcycles; compositions for repairing tires; chemical products intended for use in industry, 
science and photography, as well as in agriculture, horticulture and forestry; unprocessed plastics; soil fertilizers; fire-
extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning materials; adhesives for use in industry; all these goods intended for the automotive and motorcycle industries 
as well as for the nautical and aeronautical industries.

Cl.2;Anti-rust agents; chrome and aluminum preservatives; preservatives for the mechanical parts, chains, body, air 
filters and other parts of motorcycles; anti-corrosive oils, anti-rust oils; anti-rust protection oils; anti-corrosive greases, 
anti-rust greases; preparations for preventing rust; anti-tarnishing products for metals; products for the treatment of 
metal surfaces in order to make them resistant to rust and tarnishing; protective coatings in the form of sprays; protective 
coatings for spraying on metals and metal parts and other elements of motorcycles; lacquers; preservatives against rust 
and against deterioration of mechanical parts; dyestuffs; decorators, printers and artists; all these goods intended for 
maintenance and repair of cars, motorcycles and more generally for all motor vehicles.

Cl.3;Disinfectant soaps; brightening soaps; cleaning products for bikers (for human use) and cleaning products for 
their equipment (helmets, clothing, motorcycles); creams for leather or imitation leather, products for preserving leather 
or imitation leather (polishes); polishing creams, polishing preparations; detergents and degreasing products other than 
those used during manufacturing processes; stain removers, cleaning oils; furbishing preparations; rust removing 
products; shining products [polish]; cleaning preparations for mechanical parts, chains, bodies, air filters and other parts 
of motorcycles; cleaning preparations for wheel rims, saddles, cleaning preparations for helmets and visors, cleaning 
preparations for chrome and aluminum, cleaning preparations for motorcycle fairings, cleaning preparations for surfaces; 
cleaning preparations for dull surfaces; all these goods intended for maintenance of cars, motorcycles and more 
generally for all motor vehicles as well as for maintenance of their equipment.

Cl.4;Industrial oils and greases; lubricants; oils, greases and lubricants for vehicle motors and engines; grease for 
leather; leather preservative oils and greases; non-chemical additives to motor fuel; products for absorbing, wetting and 
binding dust, oils, greases and lubricants; used for the maintenance of vehicle motors and engines and all machine 
motors and engines; fuels (including motor spirit) and lighting fuel; candles, wicks for lighting.
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Priority claimed from 29/08/2014; Application No. : 1295012 ;Benelux 

3039978    27/02/2015
[International Registration No. : 1247915]
Koninklijke Philips nv
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in relation to information, consultancy, education and training in the medical and healthcare field.

Cl.38;Providing access to content, websites and portals.

Cl.41;Educational and training services; provision of medical and healthcare training.

Cl.44;Medical and healthcare services; provision of medical and healthcare information and medical and healthcare 
consultancy.
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3039992    27/01/2015
[International Registration No. : 1247132]
World of Dance Tour Inc. 
111 N. Harbor Blvd., Suite B Fullerton CA 92832 US

Proposed to be Used
IR DIVISION
Cl.25;Athletic apparel, namely, tee shirts, sweat shirts, sweat pants, hoodies, jackets, footwear, hats, caps and beanies.

Cl.41;Dance events; entertainment in the nature of dance performances; organization of dance events.
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3040562    05/11/2014
[International Registration No. : 1247203]
Obshchestvo s ogranichennoy otvetstvennostyu "Life Force" 
Peschano-Umyotskiy tract, 10 A RU-410086 Saratov RU

Proposed to be Used
IR DIVISION
Cl.1;Albumin [animal or vegetable, raw material]; hormones for hastening the ripening of fruit; compost; cultures of 
microorganisms, other than for medical and veterinary use; earth for growing; bacterial preparations other than for 
medical and veterinary use; bacteriological preparations other than for medical and veterinary use; biological 
preparations, other than for medical or veterinary purposes; preparations of microorganisms, other than for medical and 
veterinary use; preparations of trace elements for plants; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations for protection against wheat blight [smut]; potting soil; fertilizers; fish meal 
fertilizers; ferments for chemical purposes; milk ferments for the food industry; milk ferments for industrial purposes; 
horticultural chemicals, except fungicides, herbicides, insecticides and parasiticides; agricultural chemicals, except 
fungicides, herbicides, insecticides and parasiticides; soil conditioning preparations.

Cl.31;Animal foodstuffs; pet food; stall food for animals; bird food; strengthening animal forage; animal fattening 
preparations; preparations for egg laying poultry; fruit, fresh; berries, fresh fruits.
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3040682    19/12/2014
[International Registration No. : 1247488]
NanoString Technologies, Inc.
530 Fairview Avenue North, Suite 2000 Seattle WA 98109 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic reagents for scientific or research use in the field of cancer; diagnostic reagent kits comprising 
primarily diagnostic reagents for scientific or research use in the field of cancer.

Cl.5;Diagnostic reagents for medical use in the field of cancer; diagnostic reagent kits comprising primarily of 
diagnostic reagents for medical use in the field of cancer.
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Priority claimed from 03/09/2014; Application No. : 013223805 ;European Union 

3040746    26/02/2015
[International Registration No. : 1247599]
Kompetenzzentrum - Das virtuelle Fahrzeug, 
Forschungsgesellschaft mbH Inffeldgasse 21A Graz A-8010 AT

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, optical, weighing, measuring, signalling, checking (supervision), life-saving apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; data processing equipment and 
computers; speed and temperature indicators; batteries for lighting; petrol level gauges; observation instruments, 
diagnosis equipment (not for medical purposes); anti-theft warning apparatus; electric theft prevention installations, 
electrical cables, automatic indicators of low pressure in tyres; audio and/or video receivers; distance recording 
apparatus; distance measuring apparatus; milage recorders for vehicles; speed checking apparatus for vehicles; voltage 
stabilising apparatus; temperature controlling apparatus and/or vehicle breakdown warning triangles; frequency meters, 
hands-free kits for telephones; electric couplings; photometers; pressure measuring apparatus; navigation apparatus for 
vehicles (onboard computers); navigational instruments; gradient indicators; parking meters, radar apparatus; car radios, 
life jackets; simulators for the steering and control of vehicles; computer software, recorded; voltmeters; steering 
apparatus, automatic, for vehicles; tachometers; thermostats for vehicles; all of the aforesaid goods being other than 
objectives (lenses), lens attachments and lens converters; all of the aforesaid goods being for vehicles for locomotion by 
land, air or water, the goods not bang used in the fields of large-scale data facilities, supercomputers, software for 
supercomputers, arranging of technology transfers for others and arranging of technical services for others.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer system analysis, industrial design; 
engineering services; research in the field of technology and/or mechanical engineering; research physics; physics 
[research]; construction drafting; technical project studies; quality control; testing the roadworthiness of vehicles; all of 
the aforesaid services being for vehicles for locomotion by land, air or water, the services not being used in the fields of 
large-scale data facilities, supercomputers, software for supercomputers, arranging of technology transfers for others 
and arranging of technical services for others.
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Priority claimed from 22/04/2014; Application No. : 48180 ;Trinidad and Tobago 

3040784    15/10/2014
[International Registration No. : 1247038]
Intel Corporation
2200 Mission College Boulevard Santa Clara CA 950528119 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for use in securing data, networks, computers, personal computing 
devices, and mobile devices; computer software for enabling the secure access, control, viewing, and utilizing of data via 
personal computing devices and networks; biometric identification and authentication software; computer software for 
management of usernames and passwords; identification and authentication security software for personal computing 
devices, computers, mobile devices, and communication networks; geo location software; global positioning software; 
voice recognition software; facial recognition software; gesture recognition software; fingerprint recognition software; 
retinal recognition software; device recognition software.

Cl.42;Providing non-downloadable and cloud based software to enhance security of data and information on networks, 
computers, personal computing devices, and mobile devices; providing non-downloadable and cloud based software to 
enhance security of identity and personal information on networks, computers, personal computing devices, and mobile 
devices; providing authenticated and secure content to others on a network; providing non-downloadable and cloud 
based biometric identification and authentication software; providing non-downloadable and cloud based voice 
recognition software; providing non-downloadable and cloud based facial recognition software; providing non-
downloadable and cloud based gesture recognition software; providing non-downloadable and cloud based fingerprint 
recognition software; providing non-downloadable and cloud based retinal recognition software; providing non-
downloadable and cloud based device recognition software; computer data encryption and proxy services for use in 
securing, monitoring, authenticating and identifying individuals; data encryption and decoding services.

Cl.45;Identification verification services; user authentication services; username and password management services; 
identification verification services, namely, providing authentication of personal identification information; identity 
verification services, namely, providing authentication of personal identification information via secure storage and 
transmitting such information via the Internet; providing authentication, issuance, validation and revocation of digital 
certificates; analyzing and reporting services related to user identification and authorization data.
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Priority claimed from 05/09/2014; Application No. : 669011 ;Switzerland 

3040862    30/01/2015
[International Registration No. : 1247712]
Sensirion AG
Laubisrütistrasse 50 CH-8712 Stäfa Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Chips (integrated circuits), chips comprising integrated sensors, sensors (measuring apparatus) other than for 
medical use, pressure sensors, gas sensors, pollutant sensors, optical sensors, temperature sensors, heat sensors, 
hygrometers, humidity sensors, mass flow sensors, gas flow sensors, fluid flow sensors, differential pressure sensors, 
measuring instruments and apparatus, flow meters; software, application software, application software for mobile 
telephones.

Cl.42;Development of chips comprising integrated sensors, detecting devices, sensor systems, transmitters and 
control systems; research in the field of the aforesaid goods; software development services, cloud computing.
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Priority claimed from 29/09/2014; Application No. : 14 4 121 576 ;France 

3041481    27/03/2015
[International Registration No. : 1244210]
SOCIETE GENERALE
29 boulevard Haussmann F-75009 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; arranging newspaper subscriptions for others, arranging subscriptions to telecommunication 
services for others; commercial management assistance; commercial business appraisal; business management and 
organization consultancy; business inquiries; professional business consultancy; business management assistance; 
commercial information and advice for consumers (consumer advice shop); personnel management consultancy; tax 
preparation; compilation of statistics; market studies; opinion polling; business appraisal; collection and systematization 
of data in a central file; computerized file management; data search in computer files for others; drawing up of statements 
of accounts; news clipping services; account auditing.

Cl.36;Banking; financial affairs; monetary affairs; real estate affairs; credit agencies; financial sponsorship; debt 
collection agencies; financial analysis; insurance underwriting; life insurance underwriting; insurance consultancy; 
provident funds; credit card services; debit card services; surety services; raising capital; financial consultancy; real 
estate appraisal; apartment house management; stock exchange quotations; stock exchange brokerage; insurance 
brokerage; credit; lease-purchase financing; deposits of valuables; management of securities; issuance of travelers' 
checks; savings; financial evaluation (insurance, banking, real estate); financing services; mutual funds; mutual funds; 
undertakings for collective investment in transferable securities; financial information; insurance information; home 
banking; capital investment; exchange operations; financial operations; monetary operations; payment by installments; 
fund payment; loans (financing); collateral loans; financial transactions; electronic funds transfer; check verification; 
financial and banking management; research and prospecting of financial markets and management of securities, 
financial indices and financial indexing; all these services may be provided via the Internet.

Cl.38;Provision of telecommunication connections to data networks and database servers; forwarding of messages of 
all type to computers or stationary or mobile telecommunication devices; provision of access to databases and 
information on the Internet and other data networks; transmission of data via computer networks; communication 
services, namely: communication via computer terminals, transmission of information via telematic, radio, telegraph, 
telephone, electronic messaging means, transmission of information held in data banks, online messaging services, 
electronic data exchange services, rental of access time to a database server center; dissemination of financial 
information by all means such as computer, telematic, radio network, audiovisual means; transmission of financial 
statistics and indices and all index figures relating to financial instruments and securities; secure transmission of 
messages relating to financial transactions and consultations relating thereto; transmission of financial data via a secure 
and global electronic communication network; provision of access to a secure and global electronic communication 
network; electronic transfer of information relating to payment, securities, commercial instrument and cash transactions; 
rental of access to a secure and global electronic communication network reserved for the financial community.
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3042028    12/01/2015
[International Registration No. : 1248646]
Ultrashape Ltd.
P.O.B. 80, Yokneam Industrial Park 20692 Yokneam Israel

Proposed to be Used
IR DIVISION
Cl.10;Medical, therapeutic, aesthetic and veterinary ultrasonic apparatus.

Cl.44;Medical, aesthetic and cosmetic treatment services, namely cosmetic care services, cosmetic medical treatment 
services; aesthetic treatment services; cosmetic consulting services relating to treatments utilizing ultrasound 
technology; providing informational services in the field of ultrasound treatment; and rendering consultation and advisory
services in connection with all aforesaid services.
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Priority claimed from 24/02/2014; Application No. : 012629937 ;European Union 

3042356    01/08/2014
[International Registration No. : 1248566]
Silverstream Technologies B.V.
Dr. Willem Dreesweg 2, Suite 94A NL-1185 VB Amstelveen

Proposed to be Used
IR DIVISION
Cl.7;Marine propulsion units; marine propulsion apparatus and instruments; power transmission and propulsion units 
for ships and other water vehicles.

Cl.9;Steering gear (automatic) for ships and other water vehicles; navigation apparatus for boats; databases collecting 
journey data such as fuel consumption, energy/KW consumption, engine propulsion, weather data, GPS positioning; data 
transmitters; data terminals; data recorders; recorded data relating to journey data and vessel consumption; apparatus 
and instruments for the tracking, locating and monitoring of ships and other water vehicles; apparatus and instruments 
for the measuring of fuel efficiency of ships and other water vehicles; energy control and regulation devices; electronic 
devices, namely energy meters for tracking and monitoring energy usage.

Cl.12;Ships and other water vehicles; parts and fittings for ships and other water vehicles; ship hulls; structural parts 
for ships and other water vehicles.

Cl.35;Collection of data relating to ship journey data and vessel consumption.

Cl.37;Maintenance, modification and repair of ships and other water vehicles; maintenance, modification or repair of 
parts and fittings for ships and other water vehicles; customised construction of ships.

Cl.42;Ship design services; engineering services; engineering services in the field of energy efficiency; engineering 
design services; engineering consultancy services; advisory services in relation to energy efficiency; research in the field 
of energy; monitoring of ships and other water vehicles for operating purposes (terms considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations); energy efficiency management; engineering consultancy 
in the field of energy usage, management and energy efficiency; engineering consultancy and advice in relation to 
performance and efficiency of ships and other water vehicles.
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Priority claimed from 30/12/2014; Application No. : 86492374 ;United States of America 

3043630    08/01/2015
[International Registration No. : 1247993]
Tata Communications (America) Inc.
2355 Dulles Corner Boulevard, Suite 700 Herndon VA 20171 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use with real-time communications featuring instant messaging, audio, video and data 
exchange.

Cl.38;Telecommunications services, namely, provision of a real-time communications network.
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3043713    09/09/2014
[International Registration No. : 1248846]
The Rhodes Trust
Rhodes House, South Parks Road Oxford OX1 3RG United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.35;Business administration services; business management services; office function services; marketing services; 
public relation services; database management services; business research services; conducting, organising and 
arranging of exhibitions for commercial purposes; administration of educational programs in the nature of awarding 
grants and fellowships; administration of education and professional development programs; promoting public 
awareness in the fields of education, educational and professional exchange programs; promoting the interests of 
students, faculty and educational institutions; promoting the interests of sponsors of education-related scholarships, 
grants, fellowships and financial assistance; strategic planning and business advisory services provided to educational 
institutions and sponsors of education-related scholarships, grants, fellowships and financial assistance; conducting 
market research relating to international education, information and advisory services relating to all the aforesaid 
services; computerised information services relating to the aforesaid; provision of the aforesaid services including via a 
web-site; information provided online from a computer database or from the Internet relating to any of the aforesaid 
services; information, consultancy and advisory services relating to any and all of the aforesaid services; preparation of 
tax documents for education-related scholarship, grant, fellowship and financial assistance sponsors and recipients.

Cl.36;Financial services; charitable fundraising services; credit card services; provision of loans; financing of projects; 
issuance of loyalty and credit cards; fundraising services; charitable collections; management of charitable funds; 
provision and financial management of educational scholarships, grants, fellowships and financial assistance; financial 
consulting services in the field of education-related scholarships, grants, fellowships and financial assistance; providing 
education-related scholarships, grants, fellowships and financial assistance; financial research services in the field of 
education-related scholarship, grant, fellowship and financial assistance programs; financial assessment services, 
namely, assessing and evaluating the effectiveness of education-related scholarship, grant, fellowship and financial 
assistance programs; financial consulting and advisory services in the fields of education-related scholarships, grants, 
fellowships and financial assistance; tax services; tax management consulting financial assistance sponsors and 
recipients; computerised information services relating to the aforesaid; provision of the aforesaid services including via a 
web-site; information provided online from a computer database or from the Internet relating to any of the aforesaid 
services; information, consultancy and advisory services relating to any and all of the aforesaid services; financial 
services, namely, finance management and financial consulting for educational scholarship, grant, fellowship and 
financial assistance sponsors and recipients.

Cl.41;Educational services; provision of training; provision of educational advisory services; provision of residential 
courses; organisation of education and/or entertainment events and activities; organisation of competitions, events, 
exhibitions, symposia, seminars and concerts; arranging and conducting of workshops; vocational training; provision of 
recreational facilities; entertainment services; provision of examination services; publication of educational instruction 
materials; providing on-line electronic publications (not downloadable); publication of texts, books, pamphlets, 
magazines and or electronic books and journals online; training and workshops in the fields of scholarship development, 
scholarship management, educational, international education opportunities and programs; arranging and conducting 
workshops and training in the fields of education-related data collection and dissemination; training in the fields of 
scholarship management and the management of educational exchange and study abroad programs; conducting 
research in the field of education, educational and professional exchange programs, and study abroad programs; 
developing academic curriculums and programs, and criteria for admissions, for educators and educational institutions; 
consulting services in the fields of education, the development of academic curriculums and programs, and criteria for 
admissions, for educators and educational institutions; educational testing services; language training; computerised 
information services relating to the aforesaid; provision of the aforesaid services including via a web-site; information 
provided online from a computer database or from the Internet relating to any of the aforesaid services; information, 
consultancy and advisory services relating to any and all of the aforesaid services; professional consultancy and 
research services all relating to education; professional consultancy services in the fields of education; providing best 
practices consulting services in the field of education.

Cl.42;Research and development services; computerised information services relating to the aforesaid; provision of 
the aforesaid services including via a web-site; information provided online from a computer database or from the Internet
relating to any of the aforesaid services; information, consultancy and advisory services relating to any and all of the 
aforesaid services.
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Priority claimed from 08/10/2014; Application No. : 013340542 ;European Union 

3045986    17/03/2015
[International Registration No. : 1248432]
The Absolut Company Aktiebolag
SE-117 97 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages except beers.

Cl.38;Telecommunications services; broadcasting programs on a global computer network; electronic transmission of 
voice, music, data, multimedia programming, and messages on computer terminals on global computer networks; 
webcasting audio/visual programming via a global computer network; providing online chat rooms and bulletin boards for 
the transmission of messages among computer users concerning alcohol, music, art, design, culture, drama, action, 
hobbies, current events, comedy, and entertainment; providing online transmission of messages among computer users 
concerning alcohol, music, art, design, culture, drama, action, hobbies, current events, comedy, and entertainment; text 
and numeric wireless digital messaging services to mobile communications devices.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; education and providing of 
training and entertainment, namely, arranging and conducting classes, seminars, conferences and workshops in the field 
of alcohol, alcohol awareness and moderation, and alcohol sales, distribution and marketing, and distribution of course 
materials in connection therewith; organizing sporting and cultural activities; entertainment services, namely, providing 
information in the fields of recreational leisure activities, music, culture, fashion shows and movies; entertainment in the 
nature of ongoing multimedia internet programs and ongoing series in the fields of music, art, design, culture, fashion, 
drama, action, hobbies, current events, comedy and leisure broadcast on global computer networks; providing non-
downloadable online magazines and newsletters in the fields of beverages, music, art, design, culture, fashion, drama, 
action, hobbies, current events, comedy, and entertainment; entertainment services in the nature of a fan club; 
entertainment services, namely, providing online computer games; arranging and conducting entertainment exhibitions in 
the fields of art, music, culture and movies; arranging of contests.

8170



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 19/06/2014; Application No. : 86314238 ;United States of America 

3046051    30/07/2014
[International Registration No. : 1248372]
Agri-Supply Company
409 East U.S. 70 Highway Garner NC 27529 United States of America

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.6;Goods of metal namely, lock pins, anvils, swivels, and wash down spray nozzles for commercial and industrial use, 
lock adapters, brackets for general use; tractor exhaust system parts, namely, dust covers for tractor exhausts used to 
cap tractor exhaust to keep dust out of engines; couplings for use with hydraulic hose, tool boxes; hose menders, 
namely, metal couplings for use with rubber hose; hose fittings of metal; hose repair couplers, namely, metal couplings 
for use with steel, aluminum or poly rubber hose; valves of metal other man parts of machines including those from alloy 
steel titanium, steel or aluminum; tool carriers, namely, tool boxes of steel or aluminum; tool holders, namely, tool boxes 
of steel and aluminum.

Cl.7;Couplings for machines; O-rings being machine parts for agricultural machines such as harvesters, combines, 
tractors; drill sets comprised of drill bits used in electric or air drills; gear pullers, electric and air sanders for wood or 
metal, power drill presses, band saws, centrifugal pumps, sump pumps, electric drills, keyless chucks for power drills, 
circular saws, reciprocating saws, power-operated jig saws, electric car polishers; material handling machines, namely, 
pallet pullers; air compressors, power-operated garage jacks, power-operated grass trimmers, power-operated weed 
cutters; edging tools, namely, power-operated edging tool; power-operated tree primers, power-operated cultivators; 
Pneumatic air preparation equipment namely, combo-airline filter, regulator and lubricator, all being parts of machines; 
cranes, power-operated chop saws, grinders, tabletop sandblast cabinets; lift booms, disc harrows, rotary mowers, plow 
parts, crop sprayers, fertilizer spreaders, subsoilers, cultivator sweeps, and scraper blades.

Cl.8;Edging tools, namely, hand-operated edging tool; hand tools, namely, hack saws, hacksaw frames, bolt cutters, 
tinman snips, end cutter nippers, aviation snips, leather punches, screwdrivers, ratchet wrenches, crimping tools, wire 
cutters, pliers, gear wrenches, vises, chisels, hammers, shovels, post hole diggers, spades, loppers, shears, trowels, 
rakes, hoes, blades, socket sets, bow saws, sharpening stones, bedding forks, cutoff tools, clamps, pry bars, hook 
wrenches, pipe and hose cutters, hand jacks, grease guns, claw pick up tools, tube cutters, wire brushes, torque 
wrenches; bench vises, hand jack stands, hand-pumped sprayers forborne or commercial lawn care, foot-operated 
pumps; drill holsters, namely, belt and holster that goes around the waist to hold the tool while not is use, tool belts; 
hammer holders, magnetic tools holders, socket holders, grease gun chargers, manually operated jacks; metal letter 
punch sets comprised of steel letters A-Z; metal number punch sets comprised of a set often steel numbers 0-9; tool sets 
comprised of screw drivers, combination wrenches and open end wrenches; saw blades for skill saws, jig saws and hand 
saws; magnetic tool sets; hand operated sanders for wood or metal; hand operated tire changer to take on or off a tire or 
a rim.

Cl.9;Magnetic sweepers, breakaway electric switches, contact electric connectors, wire connectors, car fuses; 
measuring apparatus, namely, rain collection gauges; magnets, tripods, pedometers, calculators, batteries, pressure 
gauges, air pressure gauges; automotive towing connectors for brake lighting.

Cl.11;Strobe lights, flashlights, sprinkler heads for irrigation sprinklers; sprinklers for lawn and garden irrigation.

Cl.12;Automotive aftermarket parts, namely, truck boxes, storage truck boxes, truck toolboxes, underbody boxes; tire 
pumps; dollies; throttle controls for agricultural machines; throttle accessories for agricultural machines, namely, throttle 
cables; tow bars for vehicles, wheelbarrows, magnetic fender protectors; spoke wheels; mechanics' creeper seats used to
sit or lay on while working on vehicles; vehicles and parts thereof namely, trailers and wagons.

Cl.20;Tool carriers, namely, poly tool boxes; chairs, cots, tables, portable folding stadium seats, seats with rollers, 
plastic caps, free standing tool racks; metal products in the nature of storage racks for firewood, namely, log racks; 
umbrella stands, bamboo poles, cane poles; tool holders, namely, tool boxes of poly.

Cl.21;Pot cleaning brushes, rubber pails, pet bowls, grass sprinklers; wire brushes except parts of machines.
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Cl.22;Canopy shelters, bungee cords, unfitted tarps for covering wood and truck beds, lanyards for holding badges and
keys; adhesive tape holders; hose repair couplers, namely, metal couplings for use with hoses used in agricultural 
machines; rubber hoses for use in hydraulic systems in machines; tool pouches sold emtpy, tool bags sold empty, nail 
bags sold empty.
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Priority claimed from 24/12/2014; Application No. : 14 4 144 517 ;France 

3046141    19/02/2015
[International Registration No. : 1248225]
Société Jas Hennessy & Co.
rue de la Richonne F-16100 Cognac France

Proposed to be Used
IR DIVISION
Cl.21;Utensils and containers for household or kitchen use; bottles of glass, porcelain and earthenware; boxes, bowls, 
dishes, pots, saucers, cups of glass, porcelain and earthenware; cups of paper or plastic materials; drinking glasses; 
boxes of glass, porcelain and earthenware; decanters; cocktail stirrers; manual mixers (shakers); glass stoppers; ice 
buckets; ice molds; corkscrews; crystal (glassware); painted glassware; pipettes (wine tasters); menu card holders; bottle 
openers; pitchers; spouts; bottle pourers; wine bottle baskets; trays for domestic use, not of precious metal; tableware 
not of precious metal; dishes and plates of glass, porcelain and earthenware; perfume burners; perfume vaporizers; 
statues or figurines (statuettes) made of porcelain, terracotta or glass; unworked or semi-worked glass (except building 
glass); ornaments and decorative articles made of glass, porcelain and earthenware, namely: candy boxes, candlesticks, 
bowls, flower-pot covers, knife rests for the table, napkin rings, vases and flasks.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers); alcoholic cocktails.
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Priority claimed from 30/07/2014; Application No. : 14 4 109 187 ;France 

3046142    23/12/2014
[International Registration No. : 1248236]
ESI GROUP
100-102 avenue de Suffren F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable cloud computer software for storing, electronic transmission and retrieval of data; downloadable 
computer software in the field of cloud computing; software for embedded systems, prototyping design software; 
simulation software; simulation software for prototyping a product and for manufacturing engineering processes; 
software for simulating physical phenomena; software for calculating feasibility based on physical phenomena; software 
for studying physical and mechanical behaviors; materials databases and laws of physical and mechanical behaviors; 
biomechanical, mechanical and physical model databases.

Cl.38;Telecommunication access services.

Cl.41;Training for simulation and biomechanical, mechanical and physical model software.

Cl.42;Design and development of databases, design of computer databases, providing temporary use of non-
downloadable software for sending, sharing, receiving, downloading, displaying and transferring content, text, visual 
works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer services, 
namely cloud hosting services; providing temporary use of on-line, non-downloadable software for storing electronic data 
in the cloud; integration of private and public computer environments in the cloud; consulting services in the field of 
cloud computing; providing virtual computer systems and virtual computer environments through cloud computing; 
providing a software platform in the field of applications and cloud computing; computer-aided engineering services in 
the field of product prototyping of products and manufacturing engineering processes; data calculation services; design, 
development and maintenance of software; development of databases; provision of specialist engineers (physicists, 
information technology specialists).
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Priority claimed from 30/09/2014; Application No. : 2014-082383 ;Japan 

3047110    14/04/2015
[International Registration No. : 1240818]
KAO KABUSHIKI KAISHA (also trading as Kao Corporation)
14-10, Nihonbashi Kayabacho 1-Chome, Chuo-Ku Tokyo 103-8210 Japan

Proposed to be Used
IR DIVISION
Cl.3;Body wash; shampoo; conditioner; facial and body lotion; facial and body milk; facial and body cream; baby 
powder; baby oils; baby fragrance; baby Cologne; sunscreen (UV protect gel, milk); bath preparations (not for medical 
purpose); fabric softeners; laundry bleach; detergents other than for use in manufacturing operations and for medical 
purposes; dentifrices.

Cl.21;Toothbrushes (non-electric).
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Priority claimed from 20/03/2015; Application No. : 86571634 ;United States of America 

3047124    31/03/2015
[International Registration No. : 1248993]
ADP, LLC
One ADP Boulevard Roseland NJ 07068 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing business services to employers, namely, payroll processing, human resources management, 
professional employer organization services in the nature of employee leasing services, namely, human resources 
business process outsourcing, and travel and expense management services; providing services in the nature of 
employee time and attendance record keeping and sales and use tax reporting.

Cl.36;Providing financial services to employers, namely, payroll tax debiting and compliance, benefits administration, 
workers compensation claims administration, insurance agency, employee pension and retirement funds administration.
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Priority claimed from 24/09/2014; Application No. : 14/4120448 ;France 

3047127    04/03/2015
[International Registration No. : 1248980]
L'OREAL
14 rue Royale F-75008 PARIS France

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in the composition of hair products.

Cl.3;Shampoos, gels, powders, sprays, foams, balms, creams, lotions, serums, masks, oils and waxes for hair styling 
and hair care, hair spray, hair dyes and bleaching products, protection products for dyed hair, hair waving and setting 
products.
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3047133    09/01/2015
[International Registration No. : 1248931]
Tridium, Inc.
3951 Westerre Parkway, Suite 350 Richmond VA 23233 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in integrating and managing multi-vendor control devices, namely, power meters, HVAC 
equipment controllers, electrical equipment controllers, gas and water meters, and building security systems through the 
Internet in order to control and coordinate building management functions, namely, lighting, heating, ventilation, air 
conditioning, gas, water and security for use by the building automation and energy services industries.

Cl.42;Providing temporary use of on-line non-downloadable computer software for use in integrating and managing 
multi-vendor control devices, namely, power meters, HVAC equipment controllers, electrical equipment controllers, gas 
and water meters, and building security systems through the Internet in order to control and coordinate building 
management functions, namely, lighting, heating, ventilation, air conditioning, gas, water and security for use by the 
building automation and energy services industries.
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3047197    10/12/2014
[International Registration No. : 1248911]
Elekta AB (publ)
Box 7593 SE-103 93 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use with medical treatment as well as with planning or simulation of medical treatment; 
computer software for handling and transfer of patient data, information and X-rays; computer software for manipulation 
of medical systems.

Cl.10;Medical and surgical apparatus and instruments; apparatus and instruments for use with medical analysis for 
identification, planning as well as implementing of treatment against cancer, benign diseases or neurological disorders 
using radiation; instruments and image guidance systems for stereotactic surgery; medical equipment and instruments 
for non-invasive measurement of brain activity; test apparatus for medical purposes; radiology apparatus for medical 
purposes; apparatus for physiotherapy; collimators and fixation apparatus for fixing limbs during measuring and 
treatment.

Cl.41;Medical education and user guidance; vocational guidance (non-business) in the field of medical equipment; 
arranging and conducting of conferences, congresses and seminaries relating to medical treatment.

Cl.42;Design and development of computer hardware and software; computer programming; updating of computer 
software; design and development of medical equipment.
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3401873    15/09/2016
[International Registration No. : 1212481]
EYGUEBELLE
3 chemin de la Mejeonne F-26230 VALAURIE France

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters; non-alcoholic beverages and preparations for making beverages (except 
those based on coffee, tea or cocoa and milk beverages); fruit beverages and fruit juices; syrups.

Cl.33;Liqueurs; fruit liqueurs; alcoholic beverages containing fruit, excluding wines.
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Priority claimed from 23/03/2016; Application No. : 015269491 ;European Union 

3406605    22/09/2016
[International Registration No. : 1315136]
Penn Textile Solutions GmbH
An der Talle 20 33102 Paderborn Germany

Proposed to be Used
IR DIVISION
Cl.18;Parasols.

Cl.19;Porches, not of metal, for building.

Cl.22;Awnings of plastic; awnings of textile; awnings.
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Priority claimed from 27/07/2016; Application No. : 1785910 ;Australia 

3424975    16/09/2016
[International Registration No. : 1316592]
Genea IP Holdings Pty Ltd
L2, 321 Kent St Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Software; data processing software; computer programs for scanners; programs written on data carriers for 
processing encoded data on computers; computer hardware; data communications hardware; data processing 
equipment; electronic data collection apparatus and equipment; electronic data processing apparatus and equipment; 
scanners (data processing equipment), including hand-held scanners; data encoding apparatus; decoders; encoders; 
readers (data processing equipment); bar code readers; data readers being optical devices for data processing apparatus;
optical character readers for data processing or data entry; digital data transmission apparatus; optical data storage 
labels (bar codes); computer chips; data processing equipment, data collection apparatus, scanners, readers and 
decoders for use in connection with identifying, tracking and managing materials, substances and media used in the 
course of conducting scientific, medical, laboratory and technological services, procedures and research relating to 
reproductive science, human fertility, human reproduction, human genetics, stem cells, assisted conception, reproductive 
genetics, in vitro fertilisation, fertility management, embryology, andrology, embryo biopsy, genetic diagnosis, 
immunology, endocrinology, ultrasonology, the development of culture media and media formulations, media evaluation, 
embryo storage, cell cloning and fertility testing; software and computer programs for decoding, collating, processing, 
managing or reproducing data collected by data processing equipment, data collection apparatus, scanners, readers and 
decoders used to identify, track and manage materials, substances and media used in the course of conducting scientific, 
medical, laboratory and technological services, procedures and research relating to reproductive science, human fertility, 
human reproduction, human genetics, stem cells, assisted conception, reproductive genetics, in vitro fertilisation, fertility 
management, embryology, andrology, embryo biopsy, genetic diagnosis, immunology, endocrinology, ultrasonology, the 
development of culture media and media formulations, media evaluation, embryo storage, cell cloning and fertility testing.

Cl.42;Software as a service (saas); computer software design services; computer software development services; 
computer software consultancy services; rental of computer software; rental of computer hardware; computer hardware 
design services; design services in relation to data processing equipment, data collection apparatus, scanners, readers 
and decoders; data encryption services; provision of software as a service for use in connection with conducting 
scientific, medical, laboratory and technological services, procedures and research relating to reproductive science, 
human fertility, human reproduction, human genetics, stem cells, assisted conception, reproductive genetics, in vitro 
fertilisation, fertility management, embryology, andrology, embryo biopsy, genetic diagnosis, immunology, 
endocrinology, ultrasonology, the development of culture media and media formulations, media evaluation, embryo 
storage, cell cloning and fertility testing; scientific and technological services, including in relation to reproductive 
science, human fertility, human reproduction, human genetics, stem cells, assisted conception, reproductive genetics, in 
vitro fertilisation, fertility management, embryology, andrology, embryo biopsy, genetic diagnosis, immunology, 
endocrinology, ultrasonology, the development of culture media and media formulations, media evaluation, embryo 
storage, cell cloning and fertility testing; research and design services in relation to reproductive science, human fertility, 
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human reproduction, human genetics, stem cells, assisted conception, reproductive genetics, in vitro fertilisation, fertility 
management, embryology, andrology, embryo biopsy, genetic diagnosis, immunology, endocrinology, ultrasonology, the 
development of culture media and media formulations, media evaluation, embryo storage, cell cloning and fertility testing; 
provision of information in relation to all of the foregoing.
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3431213    25/10/2016
[International Registration No. : 1186792]
DESARROLLO AGRÍCOLA Y MINERO, S.A.
Camino de Enmedio, 120. E-50013 Zaragoza Spain

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; manure for agriculture.

Cl.5;Pesticides, fungicides, herbicides.
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Priority claimed from 16/03/2016; Application No. : 015227549 ;European Union 

3444656    14/09/2016
[International Registration No. : 1319628]
Ecommpay Limited
5th floor, Green Park House 15, Stratton Street London W1J 8LQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes for data processing.

Cl.35;Data processing.

Cl.36;Finance services; online financial transactions; electronic payment services; remote payment services; electronic 
processing of payments; payment processing; payment administration services.
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Priority claimed from 14/12/2015; Application No. : 014904247 ;European Union 

3449128    11/10/2016
[International Registration No. : 1311095]
Cabonline Group AB
Box 42201 SE-126 17 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for coordinating transportation services; downloadable mobile applications for coordinating 
transportation services; computer software for use by motorized vehicle operators and passengers and potential 
passengers for carpooling and ridesharing; downloadable mobile applications for use by motorized vehicle operators and 
passengers and potential passengers for carpooling and ridesharing; computer software; downloadable mobile 
applications.

Cl.35;Advertising; business management; business administration; office functions; document reproduction; import-
export agencies; business advisory services referring to franchising, all these services related to taxi / cab services.

Cl.38;Telecommunications services, namely, routing calls, sms messages, and push-notifications to local motorized 
vehicle operators in the vicinity of the caller, and passengers and potential passengers using mobile phones.

Cl.39;Providing information regarding transportation services and bookings for transportation services via a website; 
transport; packaging and storage of goods; travel arrangement; transport; reservation and booking services for 
transportation; porterage; transportation information; courier services; passenger transport; taxi transport; transport of 
travellers; transport services; packaging and storage of goods; arranging of travel tours; garage rental; parking place 
rental; vehicle rental; vehicle leasing services; car leasing services; trailer leasing services.

Cl.42;Providing temporary use of online non-downloadable software for providing transportation services, bookings for 
transportation services and for dispatching motorized vehicles to customers; providing temporary use of online non-
downloadable software for use by motorized vehicle operators and passengers and potential passengers for carpooling 
and ridesharing; programming of computer software and mobile phone applications.
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Priority claimed from 20/01/2015; Application No. : 30 2015 009 581 ;Germany 

3454114    16/11/2016
[International Registration No. : 1270030]
Schaper & Brümmer Gesellschaft mit beschränkter Haftung & Co. Kommanditgesellschaft
Bahnhofstraße 35 38259 Salzgitter Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps, in particular medicated, disinfectant and deodorant soaps; perfumery; ethereal oils, oils for body and 
beauty care, oils for cosmetic purposes; cosmetics, in particular cosmetic creams, cosmetic preparations for skin care, 
sun tanning preparations, cosmetic pencils; hair lotions, shampoos, hair spray and hair dyes; dentifrices, mouth washes, 
not for medical purposes; sunscreen preparations.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; medicines for human and 
veterinary purposes; dietetic foods and products adapted for medical or veterinary purposes; food for babies; dietary 
supplements for human beings and animals; air purifying preparations; medicinal mud and mud for baths; oxygen baths; 
bath salts for medical purposes; bath preparations for medical and therapeutical purposes; medicinal teas, herbal teas for 
medicinal purposes; medicinal herbs; sunburn preparations for pharmaceutical purposes.

Cl.35;Wholesale and retail services for soaps, in particular medicated, disinfectant and deodorant soaps, perfumery, 
ethereal oils, oils for body and beauty care, oils for cosmetic purposes, preparations for body and beauty care; cosmetics,
in particular cosmetic creams, cosmetic preparations for skin care, sun-tanning preparations, cosmetic pencils; hair 
lotions, shampoos, hair spray and hair dyes, dentifrices, mouth washes, not for medical purposes, sunscreen 
preparations, pharmaceutical and veterinary preparations, sanitary preparations for medical purposes, medicines for 
human and veterinary purposes, dietetic foods and products adapted for medical or veterinary purposes, food for babies, 
dietary supplements for human beings and animals, air purifying preparations, medicinal mud and mud for baths, oxygen 
baths, baths salts for medical purposes, bath preparations for medical and therapeutical purposes, medicinal teas, herbal 
teas for medicinal purposes, medicinal herbs, sunburn preparations for pharmaceutical purposes; commercial information 
and advice for consumers (consumer advice shop). 
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Priority claimed from 01/06/2016; Application No. : 689374 ;Switzerland 

3455171    21/09/2016
[International Registration No. : 1321605]
Dr. Annick Tonti
c/o Rechtsanwalt Dr. Marco Neeser, IP-INTELLIGENCE, Zweierstrasse 129 CH-8003 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Printed art reproductions; reproductions of paintings; paintings; pictures; picture books; paper, cardboard and 
goods made from these materials, included in this class; printing products (printed matter); bookbinding material; 
photographs; instructional or teaching material (except apparatus).

Cl.25;Clothing; footwear; headgear for wear.

Cl.35;Retail sale or wholesale services for printed matter; retail sales via global computer networks; wholesale and 
retail sale; business management of performing artists; advertising; commercial business management; commercial 
administration.

Cl.41;Presentation of films; film and videotape film production; organization of cultural events; public presentation of 
works of visual art and literature for cultural or educational purposes; educational and instructional services relating to 
arts and crafts; photography services; education; training; entertainment; cultural activities.
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Priority claimed from 17/06/2016; Application No. : 30 2016 105 601 ;Germany 

3456472    18/10/2016
[International Registration No. : 1321400]
Bildungszentren des Baugewerbes e.V.
Bökendonk 15-17 47809 Krefeld Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.41;Education; providing of training, in particular in the field of construction and building industry as well as the 
construction industry, such as concrete repair; entertainment; sporting and cultural activities; educational services 
(included in this class), in particular in the field of construction and building industry as well as the construction industry, 
such as concrete repair.
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3456712    11/10/2016
[International Registration No. : 1321191]
AgBiome, Inc.
104 T.W. Alexander Drive, Building 18 Research Triangle Park NC 27709 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biotechnologically-formed genes such as those for use in the production and manufacture of agricultural seeds to 
enhance plants' growth and confer pest resistance therefrom, and biotechnologically-formed genes and polynucleic acids 
for alteration of plant traits; fertilizers; biological microorganisms used in agriculture, horticulture and forestry, namely, 
biological preparations for the treatment of seeds, crops, and other plants and trees; cultures of microorganisms other 
than for medical and veterinary use; chemical preparations for use in agriculture, horticulture and forestry, namely, 
chemical preparations for the treatment of seeds; chemicals for use in agriculture, horticulture and forestry except 
fungicides, herbicides, insecticides and parasiticides.

Cl.5;Biocides, germicides, bactericides, virucides, fungicides, insecticides, pesticides and herbicides.
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Priority claimed from 27/08/2015; Application No. : 1717411 ;Australia 

3458416    22/11/2016
[International Registration No. : 1316657]
Sodalite Media Pty Ltd
PO Box 315 Rose Bay NSW 2029 Australia

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded films; pre-recorded software; pre-recorded videos; television films; recordings of television 
programmes; downloadable image files; downloadable music files; downloadable podcasts; downloadable webcasts; 
electronic publications (downloadable); electronic publications including those sold and distributed online; electronic and
recorded multimedia publications; computer games entertainment software; magazines downloaded via the Internet; 
computer software; downloadable software applications (apps); holograms; holographic apparatus; hologragphic film; 
holographic images; photographic apparatus; downloadable image files being digitally stored photographs; carrying 
cases adapted for electronic media; interactive entertainment software for use with computers; apparatus for the 
recording of sound or images; apparatus for use in audio-visual communication; interactive computer software; 
interactive data transfer apparatus; interactive terminals; motion picture films; sound recordings; telecommunications 
apparatus; computer communication apparatus; electronic diaries; newspapers downloaded via the Internet; audiovisual 
apparatus; communications devices; computer apparatus; computer programmes (programs) and recorded software 
distributed online; computer software applications (downloadable); telephone ring tones (downloadable); message 
sending apparatus; message sending instruments; cases and containers adapted for recorded media (tapes, cassettes 
and discs); computer databases; data recorded in electronic form (downloadable); wireless communications apparatus; 
wireless communications instruments; data transmission networks; databases; databases (electronic publications); audio
recordings featuring music; computer games software downloaded via the Internet; measuring apparatus; display signs 
of metal (luminous or mechanical); notice boards (luminous signboards); data storage media (other than paper) for 
recording computer programs; media for recording sound; media for the reproduction of images; portable media players; 
monitors for recording events; coding installations for subscription television channels; apparatus for reproducing video; 
audio and video receivers; computer based apparatus for use in the enhancement of video signals; computer programs 
for video games; films bearing video recordings; films on video tape; interactive video apparatus; interactive video 
players; interactive video software; interactive video work stations; video apparatus; video recordings; apparatus for use 
in communications between computers; communications processing computer software; computer apparatus adapted for
use with visual display units; computer display apparatus; computer hardware; computer installations; computer 
interfaces; computer networks; interfaces (for computers); multimedia multiplexers; computer software downloaded from 
the Internet; digital music (downloadable) from the Internet; digital music (downloadable) provided from MP3 web sites on 
the Internet; downloadable ring tones for mobile phones; weekly publications downloaded in electronic form from the 
Internet; electronic tagging devices; computer programs for use as searching directories; downloadable data 
compilations.

Cl.35;Presentation of goods on communication media, for retail purposes; retail services; retail services featuring 
telecommunications services of others; retailing of goods (by any means); arranging subscriptions to telecommunication 
services (for others); pay per click advertising; advertising; event management services (organization of exhibitions or 
trade fairs for commercial or advertising purposes); online advertising on a computer network; promotion (advertising) of 
business; promotional advertising services; radio advertising; television advertising; videotape film production for 
advertising films; marketing; production of sound recordings for marketing purposes; production of video recordings for 
marketing purposes; search engine optimisation services (marketing services); sponsorship (promotion and marketing 
services); preparation of publicity material; production of sound recordings for publicity purposes; production of video 
recordings for publicity purposes; publicity; compilation of directories for publishing on the internet; compilation and 
provision of online directories; search engine optimisation; compilation of information into computer databases; 
compilation of advertisements for use as web pages on the internet; electronic publication of publicity texts; collection of 
data; production of advertising films; production of home shopping programmes (production of advertisements and 
commercials); production of radio, television and cinema commercials; production of visual advertising matter; collection 
of information relating to market research; market research interactive services for facilitating the recording of television 
programmes; design of promotional matter;  design of publicity material; compilation of information relating to 
information technology.

Cl.38;Cable television broadcasting; pay television broadcasting; subscription television broadcasting; television 
broadcasting; radio broadcasting; transmission of information on a wide range of topics, including online and over a 
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global computer network; telecommunications; audiovisual communication services; delivery of messages by 
audiovisual media; news broadcasting; webcasting services; webcasting (broadcasting over a global computer network); 
transmission of digital media files; electronic mail; electronic message transmission; cellular telephone communication: 
communications by telephone; webcasting a television programme via the Internet; interactive broadcasting services for 
facilitating the recording of television programmes; web portal services (providing user access to a global computer 
network); computer communication services; electronic transmission (uploading, posting or displaying) of data, 
information, pictures, images, audio and/or video via online forums; transmission of data by audio-visual apparatus; 
wireless communication services; delivery of digital music by telecommunications; music broadcasting; radio 
communications; transmission of data by radio; streaming of data; providing access to online computer databases; 
transmission of information by radio; radio telecommunications; sending (transmission) of news; broadcast of television 
programmes; audiovisual transmission services; delivery of messages by electronic media; electronic message services; 
message sending; netcasting (broadcasting over a global computer network); wireless broadcasting; message boards; 
providing online forums; providing user access to a global computer network and online sites containing information on a
wide range of topics; data transmission; Internet portal services (providing user access to a global computer network); 
Internet cafe services being the provision of telecommunications access to the Internet; providing Internet chatrooms; 
telecommunications services for the distribution of data; broadcast of information by means of television; preparation of 
reports relating to communications; digital network telecommunications services; video transmission services; 
communication between computers; computer network communication services; providing telecommunications 
connections to a global computer network; providing user access to global computer networks; transmission of 
messages by computer; providing user access to search engines; broadcast of radio programmes; broadcasting or 
transmission of recorded messages and information; cable broadcasting and transmission; data broadcasting services; 
information services relating to broadcasting; providing telecommunication channels for teleshopping services; rental of 
communications channels.

Cl.41;Publication of magazines; publication of books; publication of electronic books and journals online; television 
studio services; providing online electronic publications (not downloadable); publication of multimedia material online; 
electronic publication of information on a wide range of topics, including online and over a global computer network; 
weblog (blog) services (online publication of journals or diaries); foreign-language dubbing; language interpretation 
services; education services; recording of music; publishing services; distribution of radio and television programmes 
(rental of programme material); production of radio and television programmes; production of webcasts, other than 
advertising; television programme distribution (other than transportation); film distribution (other than transportation); 
production of films, other than advertising films; photography; entertainment; event management services (organisation 
of educational, entertainment, sporting or cultural events); television entertainment; production of audio and/or video 
recordings, other than advertising; distribution of motion picture films (rental services); providing information, including 
online, about education, training, entertainment, sporting and cultural activities; news and current affairs programme 
services; provision of electronic programming guides, namely television viewing guide services; commissioned writing 
(plays, musicals or for publications); online (electronic) publication of news; organisation of exhibitions for entertainment 
purposes; arranging of games; game services provided via the Internet; provision of games by means of a computer 
based system; electronic game services provided by means of a telephone; arranging of competitions; provision of 
entertainment services via an online forum; distribution (other than transportation) of radio programmes; production of 
radio programmes; syndication of radio programmes; organisation of sporting events; sports education services; 
entertainment, cultural or sporting event booking or reservation services provided in relation to a customer loyalty or 
frequent buyer scheme; production of sound recordings, other than advertising; production of video recordings, other 
than advertising; live entertainment; producing of motion pictures, plays and videos; multimedia production, other than 
for advertising purposes; music performances; entertainment in the nature of musical performances; music publishing 
services; musical entertainment services; production of musical recordings, other than advertising; production of 
audio/visual presentations; providing online videos, not downloadable; organisation of competitions (education or 
entertainment); providing digital music (not downloadable) from the Internet; presentation of live performances; 
production of live performances; distribution (other than transportation) of television programmes; distribution (other 
than transportation) of videos; management of cultural events; management of educational events; organisation of 
entertainment events; organisation of musical events; organising charitable fundraising events being the provision of 
entertainment, sporting and cultural services; organising of entertainment and social events; digital imaging services 
(editing of images); hire of videos; production of videos; video entertainment services; computerised training; rental of 
pre-recorded films; magazine publishing; writing for others (commissioned and custom writing); copy writing; layout 
design of books and magazines; compilation of information relating to information technology.

Cl.42;Layout design of books and magazines; documentary research; photographic research; research services in the 
field of computer software; design of marketing material; design of printed material; design of stationery; design services 
for artwork; graphic art design; illustration services (design); illustrator's services; online provision of web-based 
applications; online provision of web-based software; transfer of images between different media formats; development, 
maintenance and updating of a telecommunication network search engine; web portal services (designing or hosting); 
development of systems for the transmission of data; hosting of weblogs (blogs); transfer of images from their original 
format to digital format; weather information services; conversion of data or documents from physical to electronic 
media; computer services, namely, creating indexes of online information; computer services, namely, creating indexes of
online websites and information sources; hosting computer sites (web sites); design of games; Internet portal services 
(designing or hosting); Internet cafe services (computer rental); preparation of technical reports; hosting of databases; 
hosting of software as a service (SaaS); server hosting; advisory services relating to computer hardware; advisory 
services relating to computer software; computer advisory services; computer design; computer engineering; computer 
programming; computer research services; computer security services (design and development of secure computer 
hardware, software and systems); computer software development; computer system design; computerised data storage 
services; information technology (IT) services (computer hardware, software and peripherals design and technical 
consultancy); online provision of web- based applications (non-downloadable); online provision of web-based software 
(non-downloadable); provision of online non-downloadable software (application service provider); design and 
development of search engines; programming services for search engine optimisation; providing search engines for the 
Internet; retail design services; research relating to technology; research relating to telecommunication.

Cl.45;Computer licensing; issue of licensing rights relating to audio productions; issue of licensing rights relating to 
films; issue of licensing rights relating to television productions; issue of licensing rights relating to video productions; 
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licensing of computer firmware; licensing of computer programs; licensing of copyright; licensing of intellectual property; 
licensing of software; licensing services; licensing services relating to music publishing; licensing services relating to 
performance rights; music publisher services (licensing of music); granting of licenses relating to the copying of 
broadcast television programmes; exploitation of broadcasting rights; exploitation of copyrights; exploitation of 
intellectual property rights; exploitation of printed matter (copyright); exploitation of rights of films (copyright); 
exploitation of transmission rights (copyright); online social networking services; copyright management.
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Priority claimed from 15/04/2016; Application No. : 690873 ;Switzerland 

3458762    22/09/2016
[International Registration No. : 1321445]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements; dietetic supplements for medical use; dietetic substances, beverages and foodstuffs for 
medical and clinical use; food for babies; nutritional supplements for medical use for pregnant women and breastfeeding 
mothers; vitamin preparations.

Cl.29;Cooked dishes based on vegetables, potatoes, fruits, meat, poultry, fish and seafood products; milk; dairy 
products; milk substitutes; Milk beverages, milk predominating; milk-based beverages containing cereals and/or 
chocolate; yogurts; soya milk (milk substitute).
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Priority claimed from 04/03/2015; Application No. : 677239 ;Switzerland 

3460767    28/09/2016
[International Registration No. : 1276272]
Biotronik AG
Ackerstrasse 6 CH-8180 Bülach Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Chemical and pharmaceutical preparations for medical use; organic and inorganic chemical and pharmaceutical 
preparations; chemical and pharmaceutical preparations for medical use, particularly inorganic preparations; 
pharmaceutical preparations used in medical engineering, particularly coatings of medical apparatus, coatings containing 
active ingredients for medical apparatus; pharmaceutical preparations used with stents and scaffolding, particularly 
coatings for stents and scaffolding, coatings containing active ingredients for stents and scaffolding; chemical 
preparations for enhancing the biocompatibility of implants, particularly coatings for stents; chemical preparations for 
enhancing the healing of implants, particularly medicated stents; medicines, medicine preparations, medicines for 
medical use, medicines and medicine preparations for the treatment of heart disease.

Cl.10;Surgical and medical apparatus and instruments, vascular and cardiovascular implants and apparatus; stents, 
catheters, particularly flexible stents, stents containing the active ingredient (Drug-Eluting-Stents DES), absorbable 
stents, metal stents (Bare-Metal-Stents BMS); coronary stents, particularly absorbable scaffolding, scaffolding containing 
the active ingredient, scaffolding of metal, coronary scaffolding.
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3464822    11/10/2016
[International Registration No. : 1322996]
De Rucci Bedding Co., Ltd.
Shuanggang Shanghuan Industrial Zone, Houjie Town, Dongguan City 523948 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.20;Sofas; furniture; bassinettes; bed bases; massage tables; beds; mattresses; bins of wood or plastic; ladders of 
wood or plastics; mirrors [looking glasses]; bamboo curtains; works of art, of wood, wax, plaster or plastic; nesting boxes
for household pets; coffins; furniture fittings, not of metal; pillows; cushions; sleeping bags for camping; slatted indoor 
blinds; display boards; decorations of plastic for foodstuffs; identification bracelets, not of metal; covers for clothing 
[wardrobe].

Cl.24;Textile material; cloth; upholstery fabrics; non-woven textile fabrics; wall hangings of textile; felt; towels of 
textile; quilts; bed clothes; bed blankets; bed linen; bed covers; fitted toilet lid covers of fabric; curtains of textile or 
plastic; eiderdowns [down coverlets]; furniture coverings of textile; shrouds; loose covers for furniture; flags, not of 
paper; mosquito nets.

Cl.35;Advertising; publicity; presentation of goods on communication media, for retail purposes; organization of trade 
fairs for commercial or advertising purposes; import-export agency services; procurement services for others 
[purchasing goods and services for other businesses]; sales promotion for others; marketing; personnel management 
consultancy; relocation services for businesses; demonstration of goods; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; accounting; sponsorship search; commercial administration 
of the licensing of the goods and services of others; providing business information via a web site; business 
management consultancy; marketing research; organization of exhibitions for commercial or advertising purposes; 
search engine optimization for sales promotion; provision of an on-line marketplace for buyers and sellers of goods and 
services.
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Priority claimed from 10/08/2015; Application No. : 014460224 ;European Union 

3469577    30/11/2016
[International Registration No. : 1293985]
Odenwald Faserplattenwerk GmbH
Dr.-F.-A.-Freundt-Straße 3 63916 Amorbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; tiles, poles and foils of metal for building and in the form of semi-finished products; 
ceiling and wall panels of metal; acoustic panels of metal for ceilings and walls; refractory tiles of metal for ceilings and 
walls; wall elements, partitions, wall components and wall linings of metal (building); metallic profiles for use in building; 
frame structures of metal for building; ceiling and wall coverings in the form of ceiling and wall canvases of metallic 
materials, including covered with textile materials; ceilings of metal; ceilings and partitions, being systems of metal for 
the construction sector and components of metal therefor, consisting predominantly of suspension devices, brackets, 
terminal strips and mouldings, cross-connectors, springs, hooks, dowels, wire, wire rope and ceiling or wall panels, all of 
the aforesaid goods consisting wholly or predominantly of metal and optionally in connection with non-metallic materials; 
all the aforesaid goods being in particular for the fitting-out of buildings.

Cl.17;Sealing and insulating materials, in particular sealing and insulating materials against heat, cold, fire, sound and 
moisture; mineral wool; semi-processed plastics in extruded form for use in manufacture; tiles, poles, non-woven fabrics 
and foils for insulation, in particular refractory tiles, acoustic panels, acoustic panels for ceilings, soundproofing panels, 
roof insulation panels, insulating panels, heat insulation panels, soundproofing materials, in particular non-woven fabrics 
for soundproofing, sound-absorbing panels; sound-absorbing material in the form of ceiling and wall canvases for 
application to ceilings and walls; insulating refractory materials; all the aforesaid goods being in particular for the fitting-
out of buildings and in particular for the sealing and insulation of ceiling and wall systems.

Cl.19;Non-metallic building materials; tiles, poles and foils, not of metal, for building and in the form of semi-finished 
products; ceiling and wall panels, not of metal; refractory tiles, not of metal; wall construction elements, not of metal; 
fibreboard plates; non-metallic partitions; wall components (wall coverings), not of metal; wall building panels, not of 
metal; non-woven fabrics for ceiling and wall construction; coatings [building materials]; coatings (building materials) in 
the form of acoustic coatings; fire protection materials (non-metallic -) for use in building; ceiling and wall coverings in 
the form of ceiling and wall canvases of non-metallic materials, including covered with textile materials; ceilings, not of 
metal; ceilings and partitions, being systems, not of metal, and components therefor, consisting predominantly of 
suspension devices, brackets, terminal strips and mouldings, cross-connectors, springs and ceiling panels, all of the 
aforesaid goods consisting wholly or predominantly of non-metallic materials, optionally in connection with metal or a 
metal coating, in particular for the interior design of buildings.
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3469589    29/11/2016
[International Registration No. : 1215724]
Sissel International GmbH
Inselstrasse 11, "Office am See" A-6900 Bregenz Austria

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; acupuncture needles; artificial limbs, eyes 
and teeth; suture materials; orthopedic articles; orthopaedic seating furniture and seat cushions; cushions, pillows and 
medical mattresses and for orthopaedic purposes, air-filled seat cushions for medical purposes; couches and chairs for 
therapy and massage; orthopaedic bandages, corsetry, suspensory bandages, stockings, tights and footwear; 
sphygmomanometers, hearing aids; draw-sheets for sick beds; electric heating cushions for medical purposes and 
electric blankets for medical purposes; physical exercise apparatus, for medical purposes; apparatus for the care and 
treatment of locomotor system disorders; apparatus for electrotherapy, ultrasound therapy, pressure wave therapy, laser 
therapy and metabolism therapy; traction equipment, power-assisted movement apparatus, movement apparatus for 
stretching and strengthening muscles for medical purposes; hot and cold gel packs for medical purposes; massage 
apparatus, electric or non-electric; massage accessories, namely massage balls, neck braces, massage apparatus; 
diagnosis apparatus; couches for chiropractors; chairs for medical practices, chairs and couches for use in gynaecology 
and metroscopy; walking bars; apparatus for hot stones massage; hot and cold compresses; special furniture for medical 
purposes.

Cl.20;Furniture, mirrors, mirrors for interior decoration and bathroom mirrors, mirror frames, picture frames; goods (not
included in other classes) of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum and substitutes for all these materials, or of plastics; wooden goods or wood substitute materials, namely 
mouldings for picture frames, curtain rails, plugs (wooden pegs), crates, transport pallets, casks and taps (faucets), tool 
handles, spools of yarn; goods of plastic materials, namely mouldings for picture frames; transport containers, casks, 
tanks; rivets, screws, pins; furniture, window and and door fittings; curtain rails and hooks, slatted indoor blinds, stakes 
for plants or trees; beds, bedding except linen, mattresses, spring mattresses, mattress toppers, pillows, cushions, 
bolsters; registration plates (not of metal); letter boxes and tanks, not of metal or masonry; air-filled pads, air-filled seat 
pads (all the aforesaid goods not for medical purposes); pressure pads, not for medical purposes, namely pillows, 
cushions and supports for reduction of the punctual pressure on parts of the human body; seat rings; back pillows; 
seating wedges; back rests; easy-chairs; travel cushions (all the aforesaid goods other than for medical purposes); 
portable massage tables; accessories for portable massage tables, namely face rests and arm rests; portable massage 
chairs; recliners for babies and children.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); exercise mats, yoga mats, mats and pads for pilates.

Cl.28;Games and playthings; gymnastic and sporting articles and gymnastic and sporting equipment; bodybuilding 
apparatus for improving musculature, in particular for physical exercises for strengthening the torso musculature; sport 
balls, balls for games; games and sports equipment; exercise balls; holders and supports for exercise balls; jumping 
balls; exercise apparatus with bars attached to a wall, wall bars; sitting balls and chairs with sitting balls, air-filled 
cushion and pads for balance and step exercises for physical fitness and aerobics, gymnastic tubes for improving body 
strength, fitness and tone, elastic bands for use in group fitness, in personal training or in rehabilitation, exercise bars for 
physical fitness and strength training, stands for mounting training bars, foam cushions for gymnastics, tilting tables for 
use in fitness training and for strengthening the back; medicine balls for gymnastic purposes; holders for medicine balls 
for gymnastic purposes; exercise apparatus, namely stress-relief balls for hand training; fittings for attaching gymnastic 
tubes and elastic exercise bands to doors, being parts for gymnastic apparatus, foam blocks and straps (sporting 
articles) for practising yoga; apparatus for practising pilates; stacking devices for gymnastic balls.
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3470679    14/09/2016
[International Registration No. : 1323877]
WAMGROUP S.P.A.
Strada Degli Schiocchi, 12 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.6;Steel coils for screw conveyors; metal screws; non-mechanical metal hoppers; metal down spouts; metal pipes and
tubes.

Cl.7;Bearings as parts of machines; machine parts, namely, bearing inserts; archimedean screw pumps; screw 
conveyors; conveyors [machines]; screw pumps; reduction gears being parts of machines; gear motors not for land 
vehicles; machine and machine parts for the feeding and the batching of granular, powder and liquid materials; screw 
feeders; shaft less screw feeders; electric motors for machines.
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Priority claimed from 29/11/2013; Application No. : 652615 ;Switzerland 

3470700    28/11/2016
[International Registration No. : 1216244]
TripOnline SA
Quai Wilson 45 CH-1201 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.36;Insurance services relating to the booking of travel and the purchase of travel; insurance contract services; travel 
insurance services.

Cl.39;Arranging of tours; travel reservation; travel agency booking services; booking of travel via the Internet; travel 
information and travel services provided online; providing on-line information in the field of travel; arranging of air travel; 
flight ticket services; charter flight services; flight arrangement services; reservation services, seat allocation, recording 
and priority boarding for frequent fliers; provision of flight information; escorting of travelers; organization of transfer to 
and from hotels; passenger transport by motor vehicle, bus, train, boat and airplane; rental, booking and providing of 
motor vehicles; car rental services; reservation services for vehicle rental; rental car reservation; information, advisory 
and consultancy services relating to all the aforesaid services.

Cl.43;Reservation of hotel rooms and temporary accommodation; hire of hotel rooms and temporary accommodation; 
booking and hire of hotel rooms and temporary accommodation provided via the Internet; booking and hire of hotel 
rooms and temporary accommodation for others; accommodation agencies [hotels, boarding houses]; reservation of 
hotel rooms for travelers; travel agency services for booking accommodation in hotels and temporary accommodation; 
providing information relating to hotels; providing on-line information in the field of booking and hiring hotel rooms; 
providing hotel booking services; information, advisory and consultancy services relating to all the aforesaid services.
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Priority claimed from 02/06/2016; Application No. : 015492994 ;European Union 

3471333    19/10/2016
[International Registration No. : 1324028]
Linde Material Handling GmbH
Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Controllers and automatic control devices for floor conveyors and drives therefor; control devices for autonomous, 
driverless floor conveyors and drives therefor; navigational devices for floor conveyors and drives therefor; control 
devices and support systems for part-automation of operating processes for floor conveyors and drives therefor; control 
devices for remote control of floor conveyors and drives therefor; computer and navigation devices for recording the 
environment with image recording systems, in particular with cameras.

Cl.12;Industrial trucks; spare parts and parts for the aforesaid goods, as far as included in this class.
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Priority claimed from 15/09/2016; Application No. : 015826522 ;European Union 

3472117    16/09/2016
[International Registration No. : 1324151]
WALDNER Holding GmbH & Co. KG
Anton-Waldner-Straße 10-16 88239 Wangen im Allgäu Germany

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating, air conditioning and water 
supply; ventilating apparatus and installations, in particular for laboratories, drying installations for fluidisation, climatic 
tunnels, in particular for cheese processing, drying cabinets, filter dryers, vacuum drying chambers, hurdle drying 
chambers, heated cabinets, incubation drying cabinets for the pharmaceutical industry; mixer taps, water spray guns, 
water treatment apparatus, sewage chambers, grease traps; sanitary installations, apparatus and equipment, wash-hand 
basins; fume extractor hoods.

Cl.20;Furniture, mirrors, picture frames, worktables, table tops, work cabinets, tall cabinets, wall cabinets, wall shelves 
and table boards, shelves.
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3475105    11/10/2016
[International Registration No. : 1323857]
MBPT, LLC
44191 Plymouth Oaks Blvd, Suite 600 Plymouth MI 48170 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Digital media, namely, pre-recorded video cassettes, digital video discs, digital versatile discs, and DVDs featuring 
strength and conditioning training.

Cl.16;Publications, namely, books, manuals and guides in the fields of strength and conditioning training.

Cl.25;Athletic apparel, namely, shirts and jackets.

Cl.41;Education services, namely, providing workshops, internships and apprenticeships in the field of strength and 
conditioning training; personal training services, namely, strength and conditioning training.
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Priority claimed from 06/03/2014; Application No. : 14 4 073 826 ;France 

3476236    01/11/2016
[International Registration No. : 1228592]
Baxalta Incorporated
1200 Lakeside Drive Bannockburn IL 60015 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software; software for calculating and adapting the optimal dose for patients by collecting blood samples from 
patients.

Cl.38;Provision of access to data and on-line computer data; providing access to a database to establish the optimal 
drug dose for patients; provision of an interactive web site enabling users to enter, access, locate and generate 
information in the field of health and in the field of medicine, namely, provision of access to an interactive web site 
enabling users to enter, access, locate and generate information in the field of health and in the field of medicine; 
provision of an interactive web site enabling users to manage chronic illnesses, medical disorders and health risks, 
namely, provision of access to an interactive web site enabling users to manage chronic illnesses, medical disorders and 
health risks; provision of an interactive web site enabling users to enter medical information and to establish the optimal 
dosing of medicines, namely, provision of access to an interactive web site enabling users to enter medical information 
and to establish the optimal dosing of medicines.

Cl.42;Creation and maintenance of an interactive website enabling users to enter, access, locate and generate 
information in the field of health and in the field of medicine; creation and maintenance of an interactive website enabling 
users to manage chronic illnesses, medical problems and health risks; creation and maintenance of an interactive website
enabling users to enter medical information and establish the optimal dosing of medicines.

Cl.44;Medical assistance and advice provided via a website, for entering specific medical information relating to the 
patients, and for identifying and establishing the optimal dosing of medicines. 
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Priority claimed from 20/03/2014; Application No. : 012711925 ;European Union 

3476363    22/11/2016
[International Registration No. : 1231382]
Synteo Holding AB
Sundstorget 5 SE-252 21 Helsingborg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications [downloadable] provided online from databases or the Internet.

Cl.16;Books; printed publications; reports; brochures of conferences; periodicals; printed matter.

Cl.41;Publications of books, magazines, periodicals, newspapers, periodical magazines, catalogues, reports, 
brochures; online electronic publications of journals and books; arranging and conducting of colloquiums, conferences, 
congresses, seminars, symposiums and workshops; production, publication and editing of videotapes and video tape 
films, compact discs, DVDs.
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Priority claimed from 10/11/2014; Application No. : 013444815 ;European Union 

3476895    22/11/2016
[International Registration No. : 1237975]
Synteo Holding AB
Sundstorget 5 SE-252 21 Helsingborg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable.

Cl.16;Books; printed reports; conference brochures; magazines; printed matter.

Cl.35;Business appraisals; business management assistance; business consultancy; business information; business 
management and organization consultancy, business management consultancy, business organization consultancy; 
business research; commercial or industrial management assistance, advisory services for business management.

Cl.41;Arranging and conducting of colloquiums, conferences, congresses, seminars, symposiums and training 
workshops in the field of business management; publication of books; film production; practical training in the field of 
business management; production of videotape films; providing online electronic publications; videotaping.
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3476896    19/10/2016
[International Registration No. : 1210480]
INDUSTRIAS YUK, S.A.
P.I. El Oliveral, Sub-Polígono No. 6, Parc. 2 y 3 E-46394 Ribarroja (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.6;Chains of metal, couplings for chains, parts and gears of metal included in this class, frames of metal for storage, 
guides for the transport of metal, as well as components, spare parts and accessories of all these goods.

Cl.7;Conveyors, conveyor bands, conveyor belts, motors, engines, electric motors, reduction gears for motors and 
motor reducers included in this class, as well as components, spare parts and accessories for all these goods.

Cl.35;Advertising; business management; business administration; office functions; wholesale and retail sale services 
in stores, as well as via global computer networks for chains of metal, couplings for chains, parts and gears of metal, 
frames of metal for storage, guides of metal for transport, metal transport and storage containers, conveyors, conveyor 
bands, conveyor belts, motors and engines, electric motors, reduction gear for motors, motor reducer, as well as 
components, spare parts and accessories of all these goods; import and export services; franchising services, namely, 
consulting and assistance regarding business management, organization and promotion relating to commercial company 
operation and/or management assistance.
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Priority claimed from 21/01/2014; Application No. : 14 4 062 252 ;France 

3477013    01/11/2016
[International Registration No. : 1215382]
Baxalta Incorporated
1200 Lakeside Drive Bannockburn IL 60015 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software; software for calculating and adapting the optimal dose for patients by collecting blood samples from 
patients.

Cl.38;Provision of access to data and on-line computer data; providing access to a database to establish the optimal 
drug dose for patients.

Cl.42;Creating, maintaining and providing an interactive website that allows users to enter, access, locate and generate 
information in the field of health and in the field of medicine; creating, maintaining and providing an interactive website 
that allows users to manage chronic illnesses, medical problems and health risks; creating, maintaining and providing an 
interactive website enabling users to input medical information and determine the optimal drug dose.
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Priority claimed from 28/08/2013; Application No. : 650936 ;Switzerland 

3477039    23/11/2016
[International Registration No. : 1184474]
NOVARTIS AG
CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments, excluding products for diagnosis and treatment of diabetes.

Cl.44;Medical services, namely medical information provided to patients and health care professionals, excluding 
information relating to the diagnosis and treatment of diabetes.
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Priority claimed from 26/06/2015; Application No. : 014298211 ;European Union 

3477073    30/09/2016
[International Registration No. : 1277444]
Ankarsrum Kitchen AB
SE-590 90 Ankarsrum Sweden

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for household use; faucets [kitchen machines]; dough knives for kitchen machines; 
dough hooks for kitchen machines; dough rollers for kitchen machines; power-operated coffee grinders; electric dough 
kneading machines; machines, electric, for household purposes; kitchen grinders, electric; power-operated coffee 
grinders; electric knives; electric knife sharpeners; electric sausage stuffers; kitchen machines, electric; electric food 
beating, mixing and blending machines and accessories, sold together or separately, for mincing, chopping, slicing, 
straining and filtering foods, juice extraction, kneading and sharpening; electric food processors for household use; 
blenders, electric, for household purposes; beaters, electric; pasta machines (electric); electric graters; whisks, electric, 
for household purposes; fruit presses [kitchen machines]; chaff cutter blades; knife blades for electric knives; knife 
cleaning machines; kneaders [electric kitchen machines]; sausage machines; mincers; food processors; mechanical 
graters; grating machines for household use; peelers [electric machines]; cutters [machines]; cutting tools being parts of 
machines; rollers; rollers being parts of machines; rollers for making pasta; beating machines; pulping machines; 
crushing machines; parts and fittings for the aforesaid goods.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating and drying; electrically heated trays; electric 
cooking utensils; roasting devices; domestic boilers; electric kitchen machines for cooking; ice machines and apparatus; 
roasting devices; grill heating plates; drying installations; drying chambers; drying ovens; baking ovens [for household 
purposes]; refrigerators; beverage cooling apparatus; cookers; extractor hoods for kitchens; electrical ice-cream makers.

Cl.21;Household or kitchen utensils and containers; citrus presses; baking mats; dishes, for baking purposes; 
scrapers (kitchen utensils); whisks, non-electric, for household purposes; graters for kitchen use; basins [bowls]; basins 
[bowls]; trays for domestic purposes; carving boards; coffee grinders; porcelain ware; coffee services of china; porcelain 
coasters; baking dishes made of porcelain; decorative porcelain; cups and mugs; oven-to-table tableware; hand-operated 
food grinders, mills or presses [kitchen utensils]; non-electric food mixers; cake decorating presses; cake molds 
[moulds].
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Priority claimed from 24/11/2015; Application No. : 683219 ;Switzerland 

3477082    05/12/2016
[International Registration No. : 1290927]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Vegetables and potatoes (preserved, dried or cooked), fruit (preserved, died or cooked), mushrooms (preserved, 
died or cooked); meat, poultry, game, fish and seafood, all these goods in the form of extracts, soups, jellies, spreads, 
preserves, cooked, deep-frozen or dehydrated dishes; jams; eggs; preserved soya beans for human consumption; edible 
oils and fats; sausages; charcuterie, peanut butter; soups, concentrated soups, preparations for making soups, thickened 
soup, bouillons, also in the form of cubes, tablets or powders, bouillon concentrates, preparations for making bouillon, 
consommés (soups).

Cl.30;Flours, cereal preparations, bread, yeast, pastry; rice, pasta, noodles; rice, flour or cereal-based foodstuffs, also 
in the form of cooked dishes; pizzas, sandwiches; oven-ready preparations of farinaceous paste and cake paste; 
powdered mixture for cakes; sauces, soya sauce; tomato ketchup; flavoring or seasoning products for food; spices for 
food, condiments, salad dressings, mayonnaise; mustard; vinegar.

8211



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 08/06/2016; Application No. : 015523954 ;European Union 

3477246    21/10/2016
[International Registration No. : 1325086]
Linde Material Handling GmbH
Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Controls and automatic control devices for floor conveyors, in particular for forklifts, reach trucks, narrow aisle lift 
trucks, forklift trucks, rack stackers, tractors and order pickers, and drives therefor; control devices for autonomous, 
driverless industrial trucks, in particular for forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, 
tractors and order pickers, and drive units therefor; navigational equipment for floor conveyors, in particular for forklifts, 
reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, tractors and order pickers, and drive units therefor; control 
devices and assistance systems for partial automation of operating procedures for floor conveyors, in particular for 
forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, tractors and order pickers, and drive units 
therefor; control devices for remote control of floor conveyors, in particular for forklifts, reach trucks, narrow-aisle trucks, 
pallet trucks, rack stackers, tractors and order pickers, and drive units therefor; computer and navigation devices for 
recording the environment with image recording systems, in particular with cameras.

Cl.12;Industrial trucks; fork lift trucks; reach trucks; narrow aisle lift trucks; forklift trucks; rack stackers; skidders; 
order pickers; spare parts and parts for the aforesaid goods, as far as included in this class.
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Priority claimed from 01/04/2016; Application No. : 015295728 ;European Union 

3478286    30/09/2016
[International Registration No. : 1324440]
Lookiimedia (UK) Limited
27 John's Mews London WC1N 2NS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); computer databases; multimedia content; software; application software; computer 
software; data recorded electronically; directories [electric or electronic]; recorded data [magnetic]; recorded data files; 
electric access control devices.

Cl.42;Data duplication and conversion services, data coding services; software as a service [SaaS]; IT consultancy, 
advisory and information services; software development, programming and implementation; administration of user 
rights in computer networks.
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Priority claimed from 26/04/2016; Application No. : 015382237 ;European Union 

3478744    21/10/2016
[International Registration No. : 1324301]
FactSet UK Limited
Broadgate Quarter, 1 Snowden Street London EC2A 2DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for integrating databases in the fields of finance and economics; electronic 
publications; downloadable publications.

Cl.38;Providing access to online computer databases; providing access to databases.

Cl.42;Database design and development; design and development of on-line integrated databases in the fields of 
finance and economics; hosting of databases; providing temporary use of non-downloadable software; providing 
temporary use of non-downloadable software for database management and integration; providing temporary use of non-
downloadable software for the management and integration of databases in the fields of finance and economics; design 
and development of computer software and computer systems; design and development of financial and economic 
computer software and systems; advice, consultancy and information services relating to computer software and 
computer systems; advice, consultancy and information services relating to financial and economic computer software 
and systems; all the aforesaid also provided through the internet or intranet systems or through a non-downloadable 
computer software interface.
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Priority claimed from 15/04/2016; Application No. : 692006 ;Switzerland 

3478746    11/10/2016
[International Registration No. : 1324956]
Nobel Biocare Services AG
Balz Zimmermann-Strasse 7 CH-8302 Kloten Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Dental, medical and surgical instruments; dental and surgical apparatus consisting in planning guides for 
determining, before surgery, target positions and intended depths of insertion of dental implants, and in models intended 
for use in the dental implant sector; dental implants, implant abutments for dental use, implant healing caps for dental 
use, dental crowns; bone compositions consisting of granules and substrates for use in the repair and replacement of 
bones, in the nature of biological or artificial bone, bone grafts or implants; bone graft substitutes; artificial skin replacing 
membranes, artificial tissue replacing membranes.

Cl.41;Education; providing of training, arranging and/or conducting educational conferences and seminars.

Cl.44;Medical and dental surgery services; treatment planning and consultancy services within the dental surgery field.
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Priority claimed from 28/09/2016; Application No. : 693485 ;Switzerland 

3479246    30/09/2016
[International Registration No. : 1324917]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 23/05/2016; Application No. : 30 2016 014 987 ;Germany 

3479308    20/10/2016
[International Registration No. : 1324463]
cab Produkttechnik Gesellschaft für Computer- und Automations-Bausteine mbH & Co. KG
Wilhelm-Schickard-Straße 14 76131 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing and dispensing machines, in particular machines for printing labels and labelling machines; electrical 
labelling apparatus; parts of the aforesaid goods; accessories for the aforesaid goods, included in class 7.

Cl.9;Replication apparatus, in particular printers; data processing apparatus, equipment and accessories, in particular 
printers for computer; signal cables for IT, in particular cables for printers, printing and labelling machines, electrical 
labelling apparatus; parts of the aforesaid goods; accessories of the aforesaid goods, included in class 9; software for 
printing and dispensing machines, printers, electrical labelling apparatus.

Cl.16;Office machines, in particular machines for printing labels for stationeries, office labelling machines; parts of the 
aforesaid goods; accessories for the aforesaid goods, included in class 16.
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Priority claimed from 16/03/2016; Application No. : 015222797 ;European Union 

3479389    13/09/2016
[International Registration No. : 1324776]
The Brooke Hospital for Animals
5th Floor Friars Bridge Court, 41-45 Blackfriars Road London SE1 8NZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Charitable fundraising; financial grant making; management and monitoring of charitable funds.

Cl.41;Education, provision of training and educational services; organizing of sporting, educational and entertainment 
events; publishing (including electronic publishing); provision of non-downloadable publications; including all the 
aforesaid in relation to animals, veterinary matters and to animal welfare.

Cl.44;Veterinary services; veterinary advisory, consultancy and information services; information and advisory 
services relating to veterinary pharmaceuticals, products, equipment and devices; veterinary assistance.
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Priority claimed from 22/03/2016; Application No. : 30 2016 008 484 ;Germany 

3479421    21/09/2016
[International Registration No. : 1325081]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising and promotional services; cultural events for the purpose of networking or product presentation for 
advertising; training and seminars for the purpose of networking or product presentation or for advertising; exhibition of 
goods for sales promotion; direct shipment advertising; development and presentation of audio visual presentations for 
advertising purposes; online advertising for goods and services on websites; organization of presentations for trade 
purposes; presentation of goods; presentation of goods in communication media; distribution of advertising material; 
mediation of business contacts; distribution of brochures for advertising purposes; composition of goods [not included 
the transport of the same] to easy sight and purchase for the consumers; aforesaid services especially in the area of the 
development, the operation and control of lighting devices and light systems for illumination and decoration purposes 
and for the visual communication as well as in the area of operation apparatus, control apparatus and interface apparatus 
for the illumination and the light decoration, of lamps, luminaires, monitors, lighting arrays, LEDs, LED modules and LED 
lighting apparatus; shipment, wholesale and retail sale services in relation to lighting devices and lighting systems for 
illumination and decoration purposes and for the visual communication as well as in relation to operation apparatus, 
control apparatus and interface apparatus for the illumination and for light decoration and in relation to lamps, luminaires, 
monitors, light arrays, LEDs, LED-modules and LED lighting apparatus; counselling and information in relation to the 
aforesaid services included in this class.

Cl.41;Education, training, entertainment and sports, cultural activities; training and seminars; counselling and 
information in relation to the aforesaid services included in this class.
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Priority claimed from 05/10/2016; Application No. : 693785 ;Switzerland 

3479671    07/10/2016
[International Registration No. : 1325068]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 21/10/2016; Application No. : 015958119 ;European Union 

3479680    21/10/2016
[International Registration No. : 1324461]
Sandvik Intellectual Property AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated tools for metalworking including chucks, milling, turning, boring and drilling tools, holders and 
inserts for such tools.

Cl.9;Computerized electric control systems for metal working machines and tools and chucks, milling, turning, boring 
and drilling tools; computer software for calculation of data collected in connection with machine working machines and 
tools; computer software for increased machine working tool productivity, logistics, accessibility and identification.
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Priority claimed from 28/09/2016; Application No. : 693486 ;Switzerland 

3479773    30/09/2016
[International Registration No. : 1324906]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 16/06/2015; Application No. : 014266456 ;European Union 

3481611    14/12/2016
[International Registration No. : 1298061]
Arccore AB
Mölndalsvägen 22 SE-412 63 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; software; computer software being included in built-in control systems; computer software 
relating to the automotive industry; computer hardware relating to the automotive industry.

Cl.42;Platform as a service [PaaS]; design and development of computer hardware and software; consultancy relating 
to computer software and consultancy relating to the design and development of computer hardware; computer 
programming; design of computer software and computer hardware; updating computer software; consultancy relating to 
software and consultancy relating to the design and development of computer hardware; computer software 
maintenance; computer system analysis; computer system design; development of computer systems; all the aforesaid 
services relating to the automotive industry.
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Priority claimed from 01/04/2016; Application No. : 015295652 ;European Union 

3482529    30/09/2016
[International Registration No. : 1326037]
Lookiimedia (UK) Limited
27 John's Mews London WC1N 2NS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; databases (electronic); computer databases; multimedia content; software; application 
software; application software for cloud computing services; application software for mobile phones; application software
for social networking services via internet; application software for wireless devices; communication software; 
communication software for connecting computer network users; computer application software; computer application 
software for mobile telephones; computer programmes for data processing; computer programs for project management; 
computer software downloaded from the internet; computer software for advertising; computer software for business 
purposes; computer software for document management; computer software for electronic bulletin boards; computer 
software platforms; computer software to enable telephone conferencing, videoconferencing and videophone services; 
computer software to enable the searching of data; downloadable application software for smart phones; downloadable 
applications for use with mobile devices; electronic mail and messaging software; software and applications for mobile 
devices; software for online messaging.

Cl.42;Software as a service [SaaS].
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3482566    21/09/2016
[International Registration No. : 1326121]
Emma Herrström
Primusgatan 67 SE-112 67 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.3;Perfume; make-up.

Cl.9;Spectacles [optics].

Cl.14;Jewellery; clocks.

Cl.18;Bags.

Cl.24;Fabrics for textile use.

Cl.25;Clothing; footwear.

Cl.26;Clothing buckles.
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Priority claimed from 25/04/2016; Application No. : 015374631 ;European Union 

3484454    21/10/2016
[International Registration No. : 1325266]
Webropol Oy
c/o Heidi Tiilvirta Huovitie 3 FI-00400 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Software for feedback, evaluation, and research surveys, data collection, data integration, data management, data 
analysis, reporting and consulting; electronic terminals and displays for feedback, evaluation and research surveys and 
for displaying information.

Cl.35;Business research and surveys; marketing surveys; employee surveys; market surveys; consumer surveys.

Cl.42;Providing software as a service, accessed via the Internet, namely services for feedback, evaluation, and research
surveys, data collection, data integration, data management, data analysis, reporting and consulting; computer services, 
namely, hosting and maintaining an on-line web site for others for conducting consumer surveys, business research and 
employee surveys and analyzing resulting data; computer software design; computer system design; computer 
programming.
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Priority claimed from 28/04/2016; Application No. : 015386626 ;European Union 

3485165    21/10/2016
[International Registration No. : 1325647]
FactSet UK Limited
Broadgate Quarter, 1 Snowden Street London EC2A 2DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for use in trading in equities, futures, derivatives, acceptances, options, 
commodities, currencies, shares and stock; computer software for real time trading, order management, electronic order 
routing, and analysis; electronic publications; downloadable publications.

Cl.42;Hosting of databases; providing temporary use of non-downloadable software; providing temporary use of non-
downloadable software for trading in equities, futures, derivatives, acceptances, options, commodities, currencies, shares
and stock; providing temporary use of non-downloadable software for real time trading, order management, electronic 
order routing, and analysis; all the aforesaid also provided through the internet or intranet systems or through a non-
downloadable computer software interface.
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3485810    19/12/2016
[International Registration No. : 1290096]
social sweethearts GmbH
Breite Straße 137 - 139 50667 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; games software; interactive entertainment software for use with personal computers; computer 
programmes for interactive television and for interactive games and/or quizzes.

Cl.28;Games; toys; puzzles.

Cl.35;Personality testing for business purposes.

Cl.41;Electronic games services, including provision of computer games on-line or by means of a global computer 
network; services for the organisation of quizzes; personal development training; entertainment services; provision of on-
line entertainment; providing computer assisted courses of instruction; operating quizzes.

Cl.42;Computer aided testing services.

Cl.44;Psychological testing services; personality testing for psychological purposes.

Cl.45;Horoscope casting.

8228



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 20/04/2016; Application No. : 690590 ;Switzerland 

3485831    17/10/2016
[International Registration No. : 1327057]
ADePhine GmbH
c/o FIDURIA AG Zieglerstrasse 43b CH-3007 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science; ion exchangers (chemical products); ion exchange resins; 
anionic and cationic exchange resins; membranes for ion exchange resins; catalysts for chemical and biochemical 
processes; biochemical catalysts; chemical absorbents for removing impurities of liquids and gas; chemical products for 
purifying water; chemical products for cleaning of contaminated nuclear substances and liquids.

Cl.6;Metallic containers for chemical products; metallic containers for ion exchangers (chemical products); metallic 
containers for transport and storage of ion exchangers (chemical products).

Cl.42;Scientific and technological services and related research and advisory services; industrial analysis and research 
services; research and development in chemistry and biochemistry; chemical laboratory services and consultancy related 
thereto; chemical analysis and consultancy related thereto.
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3487543    14/09/2016
[International Registration No. : 1325892]
BoCo Inc.
Isshin bldg. 6F 2-11-7, Yaesu, Chuo-ku Toyko 104-0028 Japan

Proposed to be Used
IR DIVISION
Cl.9;Earphones; headphones.

Cl.10;Hearing aids.
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Priority claimed from 17/06/2016; Application No. : 691412 ;Switzerland 

3489499    21/11/2016
[International Registration No. : 1326668]
Gina Noonan
Chemin de l'Eglise 20 CH-1405 Pomy Switzerland

Proposed to be Used
IR DIVISION
Cl.28;Games, toys.

Cl.41;Education, training.
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Priority claimed from 31/03/2016; Application No. : 2016-036720 ;Japan 

3489575    30/09/2016
[International Registration No. : 1327172]
Kyle Burns
La Tour Shibakoen 3010, 3-8-2 Shiba, Minato-ku Tokyo 105-0014 Japan

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer programs; electronic machines, apparatus and their parts; downloadable image 
files; recorded video discs and video tapes; electronic publications, downloadable; telecommunication machines and 
apparatus.

Cl.35;Advertising and publicity services; business management analysis or business consultancy; marketing research 
or analysis; providing information concerning commercial sales.

Cl.36;Electronic commerce payment services.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; publication of books; organization, arranging and 
conducting of sports competitions; production of videotape film in the field of education, culture, entertainment or sports 
[not for movies or television programs and not for advertising or publicity]; organization of entertainment events 
excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races.

Cl.42;Providing computer programs on data networks; computer software design, computer programming, or 
maintenance of computer software; creation, design, development, and maintenance of websites.
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3489692    08/11/2016
[International Registration No. : 1325508]
EHI RETAIL INSTITUTE GMBH
Spichernstr. 55 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; business management and 
organization consultancy; providing business information via a web site; professional business consultancy; compilation 
of statistics; business efficiency expert services; marketing research; market studies; organization of exhibitions for 
commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; compilation of 
information into computer databases.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; education information; arranging 
and conducting of conferences; arranging and conducting of congresses; arranging and conducting of symposiums; 
arranging and conducting of seminars; arranging and conducting of workshops [training].

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer technology consultancy; consultancy in 
the field of energy-saving; information technology [IT] consultancy; telecommunications technology consultancy; web 
site design consultancy; technological consultancy.
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Priority claimed from 21/10/2016; Application No. : 015958143 ;European Union 

3489867    21/10/2016
[International Registration No. : 1326862]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated tools for metal cutting and indexable inserts of cemented carbide or ceramics (parts of machines) 
for use in such machine tools, sold both as a unit with the machine tools and separately.

Cl.9;Computerized electric control systems for metal working machines and tools and metal cutting machines and 
tools; computer software for calculation of data collected in connection with machine working machines and tools; 
computer software for increased machine working tool productivity, logistics, accessibility and identification.
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3489876    01/12/2016
[International Registration No. : 1327007]
CELLOGRAFICA GEROSA S.p.A.
Via al Gigante, 23 I-22044 Inverigo (CO) Italy

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; labels; plastic materials for packaging; printers' type; printing blocks.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 15/03/2016; Application No. : 015216187 ;European Union 

3489878    14/09/2016
[International Registration No. : 1326824]
Meleghy Automotive GmbH & Co. KG
Dortmunder Straße 23 57234 Wilnsdorf Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; transportable buildings of metal.

Cl.7;Tools being parts of machines, in particular for vehicle construction.

Cl.12;Parts for apparatus for locomotion on land, air or water, in particular vehicle parts for motor vehicles, in particular 
individual parts for motor vehicle bodies of metal, sheet metal shaped parts, shaped parts, assemblies of metal, contour 
sections.

Cl.40;Metalworking, in particular metal forming, punching, pressing, jointing, welding.

Cl.42;Technical engineering; technical project studies; design of instruments.
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Priority claimed from 01/09/2016; Application No. : 694114 ;Switzerland 

3491139    18/10/2016
[International Registration No. : 1327058]
Kistler Holding AG
Eulachstrasse 22 CH-8408 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, motor driven tools, in particular electric or compressed air screwdrivers for making 
screw connections.

Cl.9;Scientific measuring and checking apparatus and instruments, in particular apparatus and instruments for 
measuring, monitoring, cataloging and operating screw-in processes with screwdrivers apparatus; apparatus for 
recording, transmitting, monitoring and reproducing electrical, electronic, optical and acoustic signals, in particular 
equipment for measuring the two-dimensional distribution of moment and angle; apparatus for the analysis of screw 
connections; apparatus and equipment for processing information for screwdrivers apparatus and screw connections; 
monitors; computer programs for measuring, monitoring, cataloging and operating screw-in processes with screwdrivers 
apparatus and for measuring the two-dimensional distribution of moment and angle.

Cl.42;Scientific and technological services and research and development and calibration services relating thereto, in 
particular services in the field of screwdrivers apparatus and screw connections; industrial analysis and research 
services in the field of screwdrivers apparatus and screw connections; design and development of computer hardware 
and software in the field of screwdrivers apparatus and screw connections.
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3491143    21/11/2016
[International Registration No. : 1326986]
OneDome
1 Berkeley St LONDON W1J 8DJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Real estate services.

Cl.38;Providing access to e-commerce platforms on the Internet.

Cl.45;Legal services.
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Priority claimed from 22/04/2016; Application No. : 87011147 ;United States of America 

3491178    14/09/2016
[International Registration No. : 1327283]
General Electric Company
1 River Rd Schenectady NY 12345 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software platform for use in asset optimization, industrial automation, machine diagnostics, and optimization of 
industrial, healthcare, manufacturing and infrastructure management processes; computer software for collecting and 
distributing data within computer networks, including the internet, and enabling data communication among application 
programs, consumer devices and industrial devices; downloadable cloud computer software for information 
management, data collection and data analysis in the fields of asset optimization, industrial automation, machine 
diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure management processes; 
downloadable software for information management, data collection and data analysis in the fields of asset optimization, 
industrial automation, machine diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure 
management processes; downloadable software application for information management, data collection and data 
analysis in the fields of asset optimization, industrial automation, machine diagnostics, and optimization of industrial, 
healthcare, manufacturing and infrastructure management processes; industrial firewall, namely, hardware and 
embedded software used for monitoring industrial network security; network devices, namely, computer networks and 
platforms, comprising computer hardware, computer network adapters, switches, routers and hubs, and computer 
firmware and computer software, for enhancing industrial automation and for assessing and identifying vulnerabilities 
and cyber security threats and risks in control system infrastructure, computer control systems, networks and devices, 
and for testing the effectiveness of cyber security applications, devices, and systems to achieve optimal network security, 
all in the field of cyber security vulnerability testing; computer hardware, firmware, and software to monitor, assess, 
manage and secure computer systems and networks in the field of cyber security; computer software for analyzing and 
optimizing equipment and processes in the manufacturing, mining, water treatment and purification, energy generation 
and distribution, oil and gas refining and extracting, chemical production and processing industries; industrial process 
control software; computer software for empirical modeling and statistical analysis of data obtained from and the 
monitoring of process controls systems in the fields of chemical processes, manufacturing processes, instrumentation 
processes, continuous manufacturing processes, financial processes, biological processes, machine operations, and 
data sensor operations; computer software in the field of predictive maintenance and equipment monitoring for use by 
owners and operators of industrial equipment; computer control system for supervisory control and data acquisition 
comprised of software used in industry to monitor and control industrial and manufacturing plants running on a central 
processor, and operator work stations; human machine interface (HMI) hardware and software in the industrial, 
healthcare, manufacturing and infrastructure management fields; supervisory control and data acquisition (SCADA) 
software in the industrial, healthcare, manufacturing and infrastructure management fields.

Cl.42;Platform as a service (PAAS) featuring computer software platforms for use in asset optimization, industrial 
automation, machine diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure 
management processes; software as a service (SAAS) services featuring software for use in asset optimization, industrial 
automation, machine diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure 
management processes; cloud computing featuring software for use in asset optimization, industrial automation, machine
diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure management processes; 
providing temporary use of on-line non-downloadable cloud computing software for use in asset optimization, industrial 
automation, machine diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure 
management processes; software-as-a-service (SAAS) services featuring software for monitoring industrial network 
security; cloud computing featuring software for monitoring industrial network security; platform as a service (PAAS) 
featuring computer software platforms used for monitoring industrial network security; consulting services in the field of 
testing and assessing networked devices for cyber security vulnerabilities and risks; maintenance and support services 
for computer software in the field of cyber security vulnerability testing of networked devices; support services in the 
nature of diagnosing problems for computer hardware in the field of cyber security vulnerability testing of networked 
devices; providing updates for computer software in the field of cyber security vulnerability testing of networked devices; 
computer consultation in the field of cyber security, namely, providing approvals that minimum security levels have been 
achieved in the field of cyber security vulnerability testing of networked devices; computer network security certification 
services, namely, testing, analysis, and evaluation of networked devices in the field of cyber security vulnerability testing 
to determine conformity with certification standards; testing, analysis, and evaluation of networked devices for others for 
vulnerability and risk in the field of cyber security to determine conformity with certification standards; computer software
installation and design for others.

Cl.45;Monitoring of computer systems for security purposes, namely, to provide approvals that minimum security 
levels have been achieved in the field of cyber security vulnerability testing of networked devices.
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Priority claimed from 02/05/2016; Application No. : 015397656 ;European Union 

3495289    28/10/2016
[International Registration No. : 1326878]
INDASA-INDUSTRIA DE ABRASIVOS, S.A.
Zona Industrial de Aveiro, Lote 46, Taboeira P-3800-55 Aveiro Portugal

Proposed to be Used
IR DIVISION
Cl.3;Sandpaper, abrasive cloth, sandpaper of vulcanised fibre, flexible abrasives and rigid abrasives.

Cl.7;Sanding and polishing machines with suction systems; machine tools, motors and engines (except for land 
vehicles); coupling and transmission components (except for land vehicles); agricultural implements other than hand-
operated; incubators for eggs; automatic vending machines.

Cl.8;Hand-operated tools and implements.
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Priority claimed from 19/04/2016; Application No. : 015350838 ;European Union 

3498852    18/10/2016
[International Registration No. : 1326960]
"EUROSTOCK DISTRIBUTION SERVICE" EOOD
Dragalevska str. No 1, office 2 Lozenetz BG-1407 SOFIA Bulgaria

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances adapted for medical use; vitamin drinks; vitamin preparations; nutritional additives for medical 
purposes.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); unworked or 
semi-worked glass (except glass used in building); glassware, porcelain and earthenware; kitchen utensils not of 
precious metal; tableware, cookware and containers; cups and mugs; tableware not of precious metal; tableware made of 
terra-cotta; decanters; mugs; glasses (receptacles); bottles; drinking bottles for sports; siphon bottles for carbonated 
water; squeeze bottle [empty]; reusable plastic water bottles sold empty; reusable stainless steel water bottles sold 
empty; thermal insulated containers for food or beverage; ice buckets and coolers for wine and champagne; insulated 
bottles; cool bags; refrigerating bottles; portable coolers; corkscrews, bottle openers; picnic baskets, including dishes; 
plate holders; trivets (table utensils); non-electric coffee percolators; candlesticks not of precious metal; vases not of 
precious metal, lunch boxes; oil and vinegar cruets.

Cl.25;Headgear, clothing, footgear; T-shirts; caps.

Cl.30;Coffee, teas and substitutes therefor.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.
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Cl.33;Alcoholic beverages (except beers).

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.43;Services for providing food and drink.
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3503176    15/12/2016
[International Registration No. : 1283715]
MetaLine Surface Protection GmbH
Robert-Bosch-Str. 7-11 71157 Hildrizhausen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry in detail synthetic coating materials and adhesives used in industry.

Cl.2;Paints, varnishes, lacquers in detail coating materials based on polyurethane and anti-corrosion materials.
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Priority claimed from 05/10/2016; Application No. : 87193657 ;United States of America 

3506801    29/11/2016
[International Registration No. : 1326489]
Bonfire Studios, Inc.
c/o Goodwin Procter LLP, 901 New York Avenue, N.W. Washington DC 20001-4432 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software.

Cl.42;Design and development of computer game software and virtual reality software.
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Priority claimed from 20/04/2016; Application No. : 1331040 ;Benelux 

3507418    19/10/2016
[International Registration No. : 1328132]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems, not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and zener 
diodes; so called “solid state” lighting and electronic lighting components, in particular led modules consisting fully or 
partially of integrated LEDs, OLEDs, polymer emitting diodes; optical control apparatus, thermal control apparatus, 
electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.
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Priority claimed from 22/07/2015; Application No. : 15/4198550 ;France 

3507588    20/12/2016
[International Registration No. : 1282291]
G.H. MUMM & Cie, Société Vinicole de Champagne, Successeur
29 rue du Champ de Mars F-51100 REIMS France

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters; beverages based on fruit and fruit juices; syrups and other preparations for 
making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.

Cl.33;Alcoholic beverages, except beers.

Cl.43;Bar and restaurant services.
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Priority claimed from 28/04/2016; Application No. : 015386329 ;European Union 

3507852    21/10/2016
[International Registration No. : 1327895]
FactSet UK Limited
Broadgate Quarter, 1 Snowden Street London EC2A 2DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for integrating databases in the fields of finance and economics; electronic 
publications; downloadable publications.

Cl.38;Providing access to online computer databases; providing access to databases.

Cl.42;Database design and development; design and development of on-line integrated databases in the fields of 
finance and economics; hosting of databases; providing temporary use of non-downloadable software; providing 
temporary use of non-downloadable software for database management and integration; providing temporary use of non-
downloadable software for the management and integration of databases in the fields of finance and economics; design 
and development of computer software and computer systems; design and development of financial and economic 
computer software and systems; advice, consultancy and information services relating to computer software and 
computer systems; advice, consultancy and information services relating to financial and economic computer software 
and systems; all the aforesaid also provided through the internet or intranet systems or through a non-downloadable 
computer software interface.
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Priority claimed from 11/04/2016; Application No. : 015321111 ;European Union 

3509329    21/09/2016
[International Registration No. : 1327998]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; data processing hardware; compact discs, dvds and other digital 
recording media.

Cl.41;Conducting of training events for software users.

Cl.42;Design and development of computer hardware and software; scientific and technological services and research 
and design relating thereto; industrial analysis and research services; engineering services; consultancy in the field of 
computer hardware and software; consultancy about computer systems; consultancy in the field of computer hardware 
and software; consultation services relating to computer hardware; advisory services relating to computer hardware 
design; engineering services; engineering consultancy services; engineering project studies; conducting engineering 
surveys; preparation of engineering reports.
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3509450    15/12/2016
[International Registration No. : 1286012]
Jangana, Jack
79 Meadow Woods Road Lake Success NY 11020 United States of America

Proposed to be Used
IR DIVISION
Cl.43;Hotel, bar and restaurant services.

Cl.45;Online social networking services; providing a computer application software for the purpose of social 
networking (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing 
online computer databases and online searchable databases in the field of social networking (terms considered too vague 
by the International Bureau - rule 13.2.b) of the Common Regulations).
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Priority claimed from 27/09/2016; Application No. : 693873 ;Switzerland 

3509466    11/10/2016
[International Registration No. : 1328457]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 17/03/2016; Application No. : 30 2016 008 059 ;Germany 

3510098    14/09/2016
[International Registration No. : 1327699]
BASF SE
Carl-Bosch-Strasse 38 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Liquid crystals being chemicals for manufacturing paints, printing inks and lacquers.

Cl.2;Dyes; paints; varnishes; lacquers; pigments; printing inks; liquid crystals being binders for paints, printing inks 
and lacquers; liquid crystals being colour formers (pigments) for paints, printing inks and lacquers.
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Priority claimed from 11/07/2013; Application No. : 2013-053893 ;Japan 

3510878    26/12/2016
[International Registration No. : 1176767]
UZABASE, Inc.
1-18-14, Ebisu, Shibuya-ku Tokyo 150-0013 Japan

Proposed to be Used
IR DIVISION
Cl.35;Providing statistics necessary for business analysis; providing business information necessary for business 
analysis; providing economic information necessary for business analysis; providing industry information necessary for 
business analysis.

Cl.36;Providing information relating to securities reports, securities registration statements and other all company 
information disclosed based on securities exchange law via the Internet or a communications network; providing stock 
market information; providing financial information on securities; providing financial information on banking; providing 
financial information on foreign exchange transactions; providing financial information on domestic exchange 
transactions; providing information relating to valuation of securities; company credit investigation.

Cl.42;Rental of computers; rental of computer software; providing computer software; providing computer software by 
application service provider; providing computer software via a communications network; providing computer software 
for use in the field of business data analysis and reporting; providing computer software for use in the field of marketing 
research via a communications network.
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Priority claimed from 03/05/2016; Application No. : 015398514 ;European Union 

3510943    27/10/2016
[International Registration No. : 1328553]
Pekos Valves S.A.
Rec del Molinar, 9 P.I. El Circuit E-08160 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal (other than parts of machines); drainage pipe valves (of metal); water pipe valves (of metal).

Cl.7;Machine valves; valves (parts of machines).

Cl.19;Water pipe valves (neither of metal nor of plastic materials).

Cl.35;Retail sale services in stores, wholesale and sale via computer networks for ball valves, valves of metal (other 
than parts of machines), drainage pipe valves (of metal), water pipe valves (of metal), machine valves, valves (parts of 
machines) and water-pipe valves (neither of metal nor of plastic materials).
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Priority claimed from 20/04/2016; Application No. : 1331042 ;Benelux 

3512015    19/10/2016
[International Registration No. : 1328487]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems, not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (leds), organic light emitting diodes (oleds), laser diodes and zener 
diodes; so called “solid state” lighting and electronic lighting components, in particular led modules consisting fully or 
partially of integrated leds, oleds, polymer emitting diodes; optical control apparatus, thermal control apparatus, 
electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.
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Priority claimed from 12/10/2016; Application No. : 30 2016 109 242 ;Germany 

3512287    26/10/2016
[International Registration No. : 1328239]
KloseDetering Werbeagentur GmbH
Zippelhaus 3 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring, regulating and control systems; electronic control units; process control systems, namely electronic 
and electrical facilities for conducting of procedures or signals; measuring instruments; controllers; control apparatus; 
traction converters.

Cl.12;Gear boxes; retarder and torsional vibration dampers; hybrid drives; independent suspensions and rigid axles for 
buses; drive systems for rail vehicles, such as turbo transmissions, final drivers and self-locking differentials; 
locomotives; ship's rudder; stabilization systems for ships; front ends for power units.

Cl.37;Service, maintenance, repair and cleaning of buildings and industrial plants, rental of cleaning machines; 
machinery installation, maintenance and repair.

Cl.38;Telecommunications.

Cl.39;Transport, packaging and storage of goods.

Cl.41;Education, providing of training, entertainment.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 21/10/2016; Application No. : 87212283 ;United States of America 

3512296    04/11/2016
[International Registration No. : 1328223]
iCeutica, Inc.
The Navy Yard Corporate Center, One Kew Place, 150 Rouse Boulevard Philadelphia PA 19112 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of migraines, pain, inflammation, infection, respiratory diseases and 
conditions, hormonal disorders, cancer and the side effects of the treatment of cancer, namely, mucositis, pain, nausea, 
bone marrow depletion, fibrosis, nerve damage, rashes, sore skin, hair loss, flu-like symptoms, fatigue, weakness, fever, 
and drop in blood pressure; veterinary preparations for the treatment of migraines, pain, inflammation, infection, 
respiratory diseases and conditions, hormonal disorders, and cancer.

Cl.42;Pharmaceutical drug development services.

Cl.45;Licensing of intellectual property.
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Priority claimed from 01/07/2016; Application No. : 015599442 ;European Union 

3512352    13/09/2016
[International Registration No. : 1328564]
SOLARIG GLOBAL SERVICES S.A.
Urbanización Las Camaretas, Calle Naranjo 6 E-42190 GOLMAYO Spain

Proposed to be Used
IR DIVISION
Cl.37;Building, construction and demolition services; construction; power plant construction; industrial property 
construction; construction of civil engineering structures; consultancy regarding civil engineering [building]; 
construction consultancy; management of construction projects on-site; construction information; insulation services; 
consultancy and information services relating to construction; electrical installation services; laying and burial of cables; 
laying electric networks; Building construction supervision; provision of construction information; underground 
construction work related to wiring; installation of solar energy systems; construction of civil engineering structures; 
project supervision for construction of civil engineering structures; renovation of electric wiring; electric wiring services; 
renovation, repair and maintenance of electrical wiring; installation of apparatus for production of electrical energy; 
maintenance and repair of energy production installations.

Cl.40;Generation of electricity from solar energy; information and advice relating to production of electricity from wave 
energy; production of energy; leasing of equipment for energy generation; consulting in connection with electrical energy 
generation; generation of electrical energy from renewable energy sources; generation of electricity.

Cl.42;Design and development of software for controlling, regulating and monitoring solar energy systems; engineering
services relating to the production of electrical energy and natural gas; monitoring of computer systems; monitoring of 
quality control processes; testing, authentications and quality control; scientific and technological services; design 
services; architecture and urban planning services; engineering services; inspection and exploration services; scientific 
analysis and research services; technological analysis relating to the energy and power needs of others; energy auditing; 
professional consultancy relating to energy efficiency in buildings; professional consultancy relating to technology; 
consultancy in the field of energy-saving; development of energy and electricity management systems; technological 
consultancy in connection with energy production and use; technical project study; scientific and industrial research; 
research in the field of energy; construction work planning; conducting research and technical project studies relating to 
the use of natural energy; advisory services relating to energy efficiency; advisory services relating to energy 
consumption; research and development services.
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3513363    10/10/2016
[International Registration No. : 1328432]
FOOD COMMERCE S.R.L.
Via Livatino, 6/III I-84083 CASTEL SAN GIORGIO Italy

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.
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3514760    24/10/2016
[International Registration No. : 1329053]
Inventionland, LLC
585 Alpha Drive Pittsburgh PA 15238 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation and management regarding marketing activities and launching of new products and 
packaging; brand concept and ideas and brand development services for corporate and individual clients.

Cl.41;Educational services, namely, providing on-line courses of instruction at the secondary and undergraduate level 
in the field of innovation, product development, and packaging development, and the distribution of course material in 
connection therewith.

Cl.42;Innovation consulting services, namely, advising others in the areas of product and packaging development; 
product and packaging research and development; design and testing of new products and packaging for others.

Cl.45;Licensing of intellectual property; licensing services, namely, intellectual property consulting services in the field 
of invention.
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Priority claimed from 02/06/2016; Application No. : 015493034 ;European Union 

3514779    18/10/2016
[International Registration No. : 1328892]
Wolfgang-Peter Geller
Mühlenweg 10 21376 Garlstorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Accessories for photographic and cinematographic apparatus, namely carrying and holding straps, belts and 
harness, and bags, rucksacks and other storage and transport containers for photographic and cinematographic 
apparatus; adapter pieces for connecting with static screw bushings of photographic or cinematographic apparatus; 
computer accessories, namely storage and transport containers for computers, in particular for laptops and notebook 
computers.

Cl.18;Cases, bags, rucksacks and parts and accessories for the aforesaid goods, included in this class.
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3515634    26/10/2016
[International Registration No. : 1329316]
SCA HYGIENE PRODUCTS AB
SE-405 03 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.16;Paper; products made of paper containing cellulose or not for wiping, drying, cleaning and polishing (included in 
this class), as well as towels, serviettes, kitchen rolls and toilet rolls made of aforementioned material as well as other 
products made of aforementioned material (included in this class), packagings made of paper or plastic, plastic material 
for packaging (not included in other classes), plastic bags for wrapping and packaging.

Cl.21;Household or kitchen stands, holders and dispensers for products made of paper, such as towels, serviettes, 
kitchen rolls and toilet rolls, packagings made of paper or plastic, plastic material for packaging, soaps, degreasing 
agents, detergents.
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Priority claimed from 14/09/2016; Application No. : 2016733866 ;Russian Federation 

3515850    27/10/2016
[International Registration No. : 1329751]
Public Joint Stock Company "ALROSA"
ul. Lenina, 6 RU-678175 g. Mirny, Respublika Sakha (Yakutia) Russian Federation

Proposed to be Used
IR DIVISION
Cl.14;Precious stones; jewellery including jewellery with diamonds.

Cl.35;Advertising; marketing and auctioneering, all the above listed services in respect of precious metals and their 
alloys, goods made of precious metals and their alloys, coatings made of precious metals and their alloys, jewellery, 
costume jewellery, bijouterie, precious or semiprecious stones.

Cl.36;Appraisal of precious metals and their alloys, goods made of precious metals and their alloys, coatings made of 
precious metals and their alloys, jewellery, costume jewellery, bijouterie, precious or semi-precious stones.

Cl.40;Gem-cutting of precious and semi-precious stones.
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Priority claimed from 06/04/2016; Application No. : 015312317 ;European Union 

3516224    13/09/2016
[International Registration No. : 1329644]
Telia Company AB
Stjärntorget 1 SE-169 79 Solna Sweden

Proposed to be Used
IR DIVISION
Cl.37;Computer hardware and telecommunication apparatus installation, maintenance and repair; advisory services 
relating to the installation of security and safety equipment; repair of electrical equipment and electrotechnical 
installations; construction of telecommunication towers; installation of communications network instruments; installing 
of electronic communications networks; installation of cellular communications systems; installation and repair of 
telecommunications networks; maintenance and repair of telecommunications networks, apparatus, and instruments.

Cl.38;Transmission and reception (transmission) of database information via the telecommunications network; 
communications by fiber optic networks; automatic transfer of digital data using telecommunications channels; high bit-
rate data transmission services for telecommunication network operators; data transmission services over 
telecommunications networks; information, consultancy and advisory services relating to telecommunications; providing 
video conferencing services; video communication services; providing facilities and equipment for video conferencing; 
teleconferencing and video conferencing services; telecommunications services provided via fiber optic, wireless and 
cable networks; rental of telecommunications apparatus and installations; rental of computer communication apparatus 
and instruments; rental of communication apparatus and implements; computer communication and internet access; 
provision and rental of telecommunications facilities and equipment; operating of electronic communications networks; 
operation of wide-band telecommunications networks; operating of electronic communications systems; operation of a 
telecommunications network; transmission of information by electronic communications networks; providing access to 
electronic communications networks; provision of central switching services for electronic communications networks; 
providing high speed access to computer and communication networks; providing telecommunications connections to a 
global communication network or databases; providing access to the internet and other communications networks; 
transmission of messages, data and content via the internet and other communications networks; providing access to 
websites on the internet or any other communications network; leasing of cellular communications equipment; 
transmission of short messages [sms], images, speech, sound, music and text communications between mobile 
telecommunications devices; satellite transmission; communication services by satellite; radio communication; 
information about telecommunication; telecommunications services between computer networks; telecommunication 
gateway services; data transmission services over telecommunications networks; operation of a telecommunications 
network; telecommunications routing and junction services; telecommunications services provided via fiber optic, 
wireless and cable networks.

Cl.42;Computer programming; IT security services in the nature of protection and recovery of computer data; computer 
systems integration services; configuration of computer software; diagnosis of faults in computer software; computer 
software design; computer software research; repair of computer software; updating of computer software; hosting 
services and software as a service and rental of software; data duplication and conversion services, data coding services; 
computer programming for data processing and communication systems; computer programming for 
telecommunications; analytical services relating to computer programmes; it consultancy, advisory and information 
services; monitoring of telecommunication signals; analysis of telecommunication signals; telecommunications 
technology consultancy; technical design and planning of telecommunications networks.
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Priority claimed from 04/04/2016; Application No. : 30 2016 009 657 ;Germany 

3516227    29/09/2016
[International Registration No. : 1329654]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; data processing hardware; compact discs, DVDs and other digital 
recording media.

Cl.41;Conducting of training events for software users.

Cl.42;Design and development of computer hardware and software; scientific and technological services and research 
and design relating thereto; industrial analysis and research services; engineering services; consultancy in the field of 
computer hardware and software; consultancy in the field of computer systems analysis; consultancy in the field of 
computer hardware and software; computer hardware consultancy; advisory services relating to computer hardware 
design; engineering services; engineering consultancy services; engineering project studies; conducting engineering 
surveys; preparation of engineering reports.
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3517082    28/10/2016
[International Registration No. : 1329779]
Kinetic Orthotics Pty Ltd
12 Cessna St MARCOOLA QLD 4564 Australia

Proposed to be Used
IR DIVISION
Cl.10;Orthotic devices; orthotic insoles; arch supports for footwear; exercise boots (orthopaedic footwear); inserts for 
footwear (orthopaedic); insoles for orthopaedic footwear; orthopaedic footwear; orthopaedic inserts for footwear.

Cl.25;Footwear; footwear parts.
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3517344    16/09/2016
[International Registration No. : 1329243]
VARA, SAS
3 rue Pierre et Marie Curie, BP 90108 F-77380 COMBS LA VILLE France

Proposed to be Used
IR DIVISION
Cl.3;Skin whitening preparations; laundry detergents; polishing preparations; degreasing preparations; abrasive 
preparations; soaps; perfumes; essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing 
products; lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather.

Cl.5;Pharmaceutical products; veterinary products; sanitary products for medical purposes; dietetic foods for medical 
use; dietetic substances for medical use; dietetic foodstuffs for veterinary use; dietetic substances for veterinary use; 
food for babies; food supplements; plasters, materials for dressings; teeth filling material; dental impression materials; 
disinfectants; products for destroying vermin; fungicides; herbicides; bath preparations for medical use; sanitary panties; 
sanitary towels; chemical preparations for medical use; chemical preparations for pharmaceutical use; medicinal herbs; 
herbal teas; parasiticides; alloys of precious metals for dental use.

Cl.29;Meat; fish; poultry; game; meat extracts; preserved fruit; frozen fruits; dried fruits; cooked fruits; preserved 
vegetables; deep-frozen vegetables; dried vegetables; cooked vegetables; jellies; jams; compotes; eggs; milk; dairy 
products; edible oils and fats; fats for food; butter; charcuterie; salted meats; crustaceans (not live); canned meat; 
canned fish; cheeses; milk beverages, milk predominating.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; flour; cereal preparations; bread; pastries; confectionery; edible ices; 
honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauces (condiments); spices; ice for refreshment; 
sandwiches; pizzas; pancakes; biscuits, cookies; cakes; rusks; sugar confectionery; chocolate; cocoa-based beverages; 
coffee-based beverages; tea-based beverages.

Cl.31;Agricultural and aquaculture products, horticultural and forestry products; live animals; fresh fruit; fresh 
vegetables; seeds (grains); natural plants; natural flowers; animal foodstuffs; malt; natural turf; live crustaceans; live bait 
for fishing; unprocessed cereal grains; shrubs; plants; seedlings; trees (plants); fresh citrus fruits; unsawn timber; 
fodder.

Cl.32;Beers; mineral waters (beverages); carbonated waters; fruit-based beverages; fruit juices; syrups for beverages; 
preparations for making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.

Cl.33;Alcoholic beverages (except beers); wines; wines protected by an appellation of origin; wines protected by a 
geographical indication.
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Cl.43;Services for providing food and drink; temporary accommodation; bar services; catering; hotel services; 
temporary accommodation reservation; day-care centers; providing campground facilities; retirement home services; pet 
boarding services.

Cl.44;Agricultural, horticultural and forestry services; medical services; veterinary services; skin care services (beauty 
and sanitary care); medical assistance; cosmetic surgery; hospital services; nursing homes; convalescent home 
services; rest home services; opticians' services; alternative medicine services; beauty salon services; hairdressing 
salon services; animal grooming services; gardening; landscape gardening services.

8267



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 19/04/2016; Application No. : 4265888 ;France 

3518803    18/10/2016
[International Registration No. : 1329274]
METABOLIC EXPLORER
Biopôle Clermont-Limagne F-63360 SAINT-BEAUZIRE France

Proposed to be Used
IR DIVISION
Cl.1;Soil fertilizers; bacterial preparations other than for medical and veterinary use; agricultural chemicals except 
fungicides, herbicides, insecticides and parasiticides; cultures of microorganisms other than for medical and veterinary 
use; nitrogen fertilizer; fertilizers for agriculture; fertilizing products; preparations of microorganisms other than for 
medical or veterinary use; vitamins for the manufacture of food supplements; proteins for the manufacture of food 
supplements.

Cl.5;Dietetic substances and foodstuffs for veterinary use; food supplements as normal diet supplements or as 
contributions for health; anti-parasitic products; bacteriological preparations for veterinary use; nutritional supplements; 
food supplements for animals; protein dietary supplements; protein supplements for animals.

Cl.31;Foodstuffs for animals; strengthening animal forage; strengthening fodder; food products for animals; animal 
fattening products; foodstuffs for animals containing in particular micro-organisms.
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3518879    03/11/2016
[International Registration No. : 1330103]
UAB "Intelligent Communications"
P. Zadeikos str. 9-45 LT-06324 Vilnius Lithuania

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services.

Cl.39;Packaging and storage of goods; distribution by pipeline and cable; parking and vehicle storage, mooring; 
transport.
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Priority claimed from 29/07/2016; Application No. : 30 2016 021 838 ;Germany 

3518926    18/11/2016
[International Registration No. : 1330576]
MAHLE International GmbH
Pragstr. 26-46 70376 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.7;Filter for motors; filters for machines; air filters for engines; filter as parts of machinery; filters as parts of motors; 
air filters for machine tools; filters [parts of machines or motors]; air cleaner [air filter] for engines.

Cl.11;Air filter; air filter [air-conditioning]; air filters for air conditioning; filters for air purifiers; filters for air purification; 
air filters for industrial use; air cleaning filters [parts of air cleaning machines or systems].

Cl.16;Filter paper; filter material made of paper.
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Priority claimed from 03/05/2016; Application No. : 4269616 ;France 

3519135    10/10/2016
[International Registration No. : 1330343]
ADOCIA
115 Avenue Lacassagne F-69003 LYON France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in science, in the medical and pharmaceutical industries.

Cl.5;Chemical products intended to be integrated in medicines so as to improve their effectiveness; pharmaceutical 
excipients; pharmaceutical substances for medical use; pharmaceutical and veterinary products.

Cl.42;Medical research; scientific and technological services in the field of pharmaceutical excipients.
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Priority claimed from 27/06/2016; Application No. : 015587629 ;European Union 

3519680    23/11/2016
[International Registration No. : 1330184]
Nube Print
CL Sancho Dávila 21. Bajo 3 E-28028 Madrid Spain

Proposed to be Used
IR DIVISION
Cl.9;Software; application software for cloud computing services; utility software; maintenance software.

Cl.37;Predictive maintenance services for computer printers.

Cl.42;Design and development of software for logistics, supply chain management and e-business portals.
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3519756    02/11/2016
[International Registration No. : 1330222]
Komatsu NTC Ltd.
100 Fukuno, Nanto City Toyama 939-1595 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; construction machines and apparatus; loading-unloading machines and 
apparatus; semiconductor manufacturing machines and systems; stone working machines and apparatus; machine 
elements (not for land vehicles); bearings (not for land vehicles).

Cl.9;Telecommunication machines and apparatus; electronic machines, apparatus and their parts; numerical control 
devices; measuring or testing machines and instruments; encoders; power distribution or control machines and 
apparatus.
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3520858    15/09/2016
[International Registration No. : 1330246]
Kemppi Oy
Kempinkatu 1 FI-15810 Lahti Finland

Proposed to be Used
IR DIVISION
Cl.7;Welding machines and apparatus as well as parts and fittings for these machines and apparatus; arc welding 
machines; robots for welding; welding guns; welding torches; electrodes for welding machines; electrode holders for 
welding machines; wire feeding units for welding machines; gas guards for welding machines; generators; electric 
generators; hangers for welding machines and apparatus; swing arms for welding machines and apparatus; cutting 
torches; conveyors for welding torches; tables for welding machines; machine tools; motors (except for land vehicles); 
electric welding apparatus.

Cl.9;Inverters (electricity); electric control apparatus for welding purposes; monitoring instruments; data collectors; 
computer hardware and software for welding; computer hardware and software for monitoring welding and welding 
quality; operation control panels [electric]; power supply apparatus; electric power supplies; electric batteries; chargers; 
earthing clamps; connection cables; cable connectors; remote control units; welding helmets; welding masks; protective 
clothing for the prevention of injury; virtual private network operating hardware and software for welding process training.

Cl.42;Research, development, engineering, consultancy and testing services in the field of welding; technical 
consultancy and project or structural planning in the development of power supply, electric devices and controllers; 
development of computer software for power sources and controllers for quality assurance; quality management 
services, in particular quality evaluation and analysis, quality assurance, quality control and quality system 
documentation; monitoring the quality of welding; preparation of technical reports and production reports relating to 
welding quality; providing virtual computer systems in the field of welding through cloud computing; research, 
development, engineering, consultancy and testing services relating to robotics in welding.
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Priority claimed from 14/07/2016; Application No. : 30 2016 220 271 ;Germany 

3521006    09/11/2016
[International Registration No. : 1330310]
Kabel Premium Pulp & Paper GmbH
Schwerter Str. 263 58099 Hagen Germany

Proposed to be Used
IR DIVISION
Cl.16;Containers of card for packaging; file pockets for stationery use; printed matter; wood pulp board [stationery]; 
cardboard tubes; cardboard packaging; cardboard; advertising signs of cardboard; cartons made from corrugated board; 
crepe paper; parchment paper; gift wrap paper; envelope paper; offset printing paper for pamphlets; papers for use in the 
graphic arts industry; photocopy paper; laser printing paper; notepaper; paper for wrapping and packaging; paper and 
cardboard; signboards of paper or cardboard; placards of paper or cardboard; paper for making bags and sacks; paper 
for use in the manufacture of wallpaper; stationery; paper ribbons; paper cartons for delivering goods; posters made of 
paper; advertising signs of paper.

Cl.40;3D reproduction services; printing of stamps; printing of books; printing of decorative patterns on gift wrap; 
printing of digitally stored pictures and photographs; printing of advertising matter; printing; printing of images on 
objects; stationery printing services; print finishing [folding] services; print finishing [binding] services; print finishing 
[cutting] services.
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Priority claimed from 16/06/2016; Application No. : 692615 ;Switzerland 

3521506    22/09/2016
[International Registration No. : 1330448]
FLORAIKU Sàrl
Chemin des Hauts-Crêts 18 CH-1223 Cologny Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; depilatory products, shaving products; 
lipsticks, cosmetic creams, lotions for cosmetic use, hair sprays, sprays for cosmetic use; balms for cosmetic use, oils 
for perfumes and scents, oils for toilet purposes, ethereal essences, flower extracts (perfumes), incense, sunscreen 
preparations, cosmetic sun-tanning preparations; mouth washes (not for medical use); cleaning preparations for 
cosmetic use, cosmetic preparations for baths, bath salts (not for medical use), cosmetic kits, make-up removing 
products, scented waters, shampoos, nail care products, make-up, beauty masks, cosmetic preparations for slimming 
purposes, tissues impregnated with cosmetic lotions.

Cl.4;Candles, perfumed candles.

Cl.35;Retail sale or wholesale services for soaps, perfumery products, essential oils, cosmetics, hair lotions, 
dentifrices, depilatory products, shaving products, lipstick, cosmetic creams, lotions for cosmetic use, hair spray, sprays 
for cosmetic use, balms for cosmetic use, oils for perfumes and scents, oils for toilet purposes, ethereal essences, flower 
extracts (perfumes), incense, sunscreen preparations, cosmetic sun-tanning preparations, mouth washes (not for medical 
use), cleaning products for cosmetic use, cosmetic preparations for baths, bath salts (not for medical use), cosmetics, 
cosmetic kits, make-up removing products, scented waters, shampoos, nail care products, make-up, beauty masks, 
cosmetic preparations for slimming purposes, tissues impregnated with cosmetic lotions, candles and scented candles; 
on-line retail store services offering the aforesaid goods; demonstration of goods; sales promotion for others and 
advertising services in the field of promotion and sale of perfumes and cosmetics; dissemination of advertisements, 
distribution of samples; dissemination of advertising matter, advertising; organization of exhibitions and competitions for 
commercial or advertising purposes.

8276



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 12/04/2016; Application No. : 015336654 ;European Union 

3522560    11/10/2016
[International Registration No. : 1330132]
Dekodur GmbH & Co. KG
Langenthaler Str. 4 69434 Hirschhorn/Neckar Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; plastic raw
material.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; goods from plastic material (semi-finished products), in particular sheet-like plastics.

Cl.19;Building materials [non-metallic], except plate glass for buildings; non-metallic rigid pipes for building; asphalt, 
pitch and bitumen; non-metallic transportable buildings; monuments, not of metal; the foregoing goods not 
predominantly from metal.

Cl.20;Furniture, mirrors, picture frames, in particular furniture with decorative surfaces; unworked or semi-worked 
bone, horn, ivory, whalebone or mother-of-pearl; shells; meerschaum; yellow amber.

Cl.27;Decorative sheets, composite sheets, elements for the covering of walls and ceilings.
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Priority claimed from 10/05/2016; Application No. : 1769281 ;Australia 

3522582    04/11/2016
[International Registration No. : 1330146]
Rebecca Mammen as Trustee for The Mammen Robertson Family Trust
3 Peppermint Drive CASHMERE QLD 4500 Australia

Proposed to be Used
IR DIVISION
Cl.24;Bedroom textile fabrics; sheets (textile); textile fabrics for making into blankets; textile goods for use as bedding; 
textile material; textile piece goods for making bedding covers; textile piece goods for making cushion covers; textiles; 
textiles made of linen; bed blankets; quilted blankets (bedding); bed linen; linens; bed covers; duvet covers; furnishing 
covers for household use; pillow covers; quilt covers; pillowcases.

Cl.25;Apparel (clothing, footwear, headgear); pyjamas; sleepwear.
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3522645    25/10/2016
[International Registration No. : 1330092]
Sichuan Tianzhutian Trade Co., Ltd.
No. 15, 1F, 15 East Fangcao Street, Gaoxin District, Chengdu City Sichuan Province China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; waterproof clothing; saris; footwear; caps [headwear]; gloves [clothing]; shawls; scarves; belts 
[clothing]; hosiery.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; organization of exhibitions for 
commercial or advertising purposes; import-export agencies; sales promotion for others; organization of fashion shows 
for promotional purposes; compilation of information into computer databases; sponsorship search; commercial 
administration of the licensing of the goods and services of others; marketing.
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3522988    25/10/2016
[International Registration No. : 1330141]
Infiniti Research Ltd.
8 Wimpole Street LONDON W1G 9SP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.35;Analysis of market research data; analysis of market research statistics; business to business networking 
services; collection of information relating to market research; collection of market research information; conducting of 
market research; interpretation of market research data; interviewing for qualitative market research; market research; 
market research by means of a computer data base; market research data collection services; market research studies; 
marketing research; provision of market research information; research services relating to marketing.

Cl.38;Chatroom services; communication by computer; communication by electronic mail systems; communication by 
electronic means; computer communication services; advisory services relating to communication.

Cl.41;Providing online electronic publications; publication of texts, other than publicity texts.

Cl.42;Web site design; providing search engines for the Internet.
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Priority claimed from 31/03/2016; Application No. : 86960135 ;United States of America 

3523029    28/09/2016
[International Registration No. : 1330810]
Tesla Motors, Inc.
3500 Deer Creek Road Palo Alto CA 94304 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Automobiles and structural parts therefor.

Cl.25;Articles of clothing, namely, t-shirts, shirts, jackets, gloves, scarves, hats; headgear, namely, sports hats, caps, 
sun visors; hats for infants, babies, toddlers and children; infant and toddler one piece clothing; infant wear.
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3523161    21/11/2016
[International Registration No. : 1331226]
YUHUAN XINGYE PLUMBING MANUFACTORY
Longxi Valve Industrial District, Yuhuan Zhejiang China

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, other than parts of machines; water-pipe valves of metal; fittings of metal for compressed air lines; 
drain traps [valves] of metal; nozzles of metal.

Cl.11;Taps [faucets]; pipes [parts of sanitary installations]; taps [cocks, spigots] [faucets (Am.)] for pipes; water intake 
apparatus; regulating and safety accessories for water apparatus; water distribution installations; anti-splash tap nozzles; 
watering installations, automatic.
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3523785    24/10/2016
[International Registration No. : 1331505]
Murex SAS
8 rue Bellini F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and computer software; computer programs and computer software, all designed for the fields 
of business and finance.

Cl.36;Financial affairs; monetary affairs; financial advice and consultancy management and information related to 
technology; investment management; financial risk management; insurance; real estate affairs; provision of information 
services, consultancy and advisory services in relation to all of the above.

Cl.42;Computer programming, computer software development, design and updating; consulting services for computer 
programs; provision of information services, consultancy and advisory services in relation to all of the above.
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3523802    11/10/2016
[International Registration No. : 1331483]
InterHealth Nutraceuticals Incorporated
5451 Industrial Way Benicia CA 94510 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Nutritional chemical additives in bulk powder, fermentation extract, tablet, capsule, gel, powder, and liquid used in 
the manufacture of food products and nutritional supplements.

Cl.5;Nutritional supplements sold as an integral ingredient of dietary supplements for medically restricted diets.

8284



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 28/04/2016; Application No. : 30 2016 012 661 ;Germany 

3524153    27/10/2016
[International Registration No. : 1330754]
trinamiX GmbH
Carl-Bosch-Str. 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.9;Sensors; detectors; photodiodes; photoconductors; photoresistors; photovoltaic modules; apparatus and 
instruments for conducting, distribution, transforming, accumulating, regulating or controlling of electricity, measuring 
apparatus and instruments; surveying apparatus and instruments; optical apparatus and instruments; spectroscopical 
apparatus; semiconductors.

Cl.40;Material processing, namely coating services.

Cl.42;Technological services, namely technical measuring and technical analysis.
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Priority claimed from 23/09/2016; Application No. : 1798831 ;Australia 

3526499    09/11/2016
[International Registration No. : 1331624]
Blundstone Australia Pty Ltd
88 Gormanston Road Moonah TAS 7009 Australia

Proposed to be Used
IR DIVISION
Cl.9;Safety and protective footwear.

Cl.25;Footwear including boots and shoes; clothing; headgear.

Cl.35;Retailing; retailing of footwear, boots, shoes, clothing and headgear, including such services provided through 
stores or on-line from a global computer network or the internet.
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3527462    25/10/2016
[International Registration No. : 1331502]
WUXI AUTOWELL TECHNOLOGY CO., LTD
No. 25, Zhujiang Road, New District, Wuxi Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.7;Soldering apparatus, gas-operated; electrodes for welding machines; soldering apparatus, electric; electric arc 
welding apparatus; electric arc cutting apparatus; vacuum plating machine.

Cl.9;Electric installations for the remote control of industrial operations; electric apparatus for commutation; 
automation devices for power stations; time recording apparatus.

Cl.42;Surveying; material testing.
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3527698    15/09/2016
[International Registration No. : 1330740]
Obshchestvo s ogranichennoy otvetstvennostyu "TRUECONF"
ul. Elektrozavodskaya, 24, of. 114.1 RU-107023 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission, reproduction of sound or images; data processing equipment and 
computers; remote control apparatus; sound recording apparatus; sound transmitting apparatus; electric apparatus for 
commutation; intercommunication apparatus; telephone apparatus; camcorders; video telephones; interfaces for 
computers; computers; notebook computers; microprocessors; microphones; monitors [computer hardware]; 
headphones; teaching apparatus; distance recording apparatus; audio- and video-receivers; computer programmes 
[programs], recorded; computer game programs; computer programs [downloadable software]; electronic publications, 
downloadable; audiovisual teaching apparatus; personal stereos; integrated circuits; television apparatus; cordless 
telephones; amplifiers; video recorders; sound reproduction apparatus; data processing apparatus; couplers [data 
processing equipment]; computer peripheral devices; readers [data processing equipment].

Cl.38;Telecommunications; electronic bulletin board services [telecommunications services]; information about 
telecommunication; telecommunications routing and junction services; message sending; computer aided transmission 
of messages and images; rental of message sending apparatus; rental of telecommunication equipment; communications 
by computer terminals; communications by telephone; teleconferencing services; telephone services.
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Priority claimed from 04/05/2016; Application No. : 1768711 ;Australia 

3528207    04/11/2016
[International Registration No. : 1331577]
Hatch (Australia) Pty Ltd
3 Moss Pl North Melbourne VIC 3051 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and skin care products; cosmetics including foundation, concealer, mascara, eye shadow, eye and brow
liners, lipstick, lip liner, lip balm, face powder, bronzer, blusher, moisturisers, make-up remover; non-medicated body 
powder; skin soaps; bath gel, bath oils, bath salts, bath beads, and bath fizzies; false eyelashes and adhesives for affixing 
false eyelashes; non-medicated skin care preparations, including lotions, creams, cleansers, scrubs, masks and toners; 
hair care and hair styling preparations; shampoos, conditioners, finishing spray, mousse, balm, wax and gels; personal 
deodorants, sun-tanning preparations; sunscreen oils and lotions; shaving preparations; dentifrices; perfumes, eau de 
toilette, essential oils for personal use, perfume oils; nail care preparations; nail enamel; pumice stone for personal use, 
cotton sticks and wool swabs for non-medical purposes all for use on the body; scented room spray fragrances, incense 
sticks, potpourri and sachets; powdered cosmetic tissues; tissues impregnated with cosmetic lotions; kits and gift sets 
containing skin and hair care preparations.

Cl.21;Hair brushes and combs.
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Priority claimed from 04/05/2016; Application No. : 1768709 ;Australia 

3528883    04/11/2016
[International Registration No. : 1331618]
Hatch (Australia) Pty Ltd
3 Moss Pl North Melbourne VIC 3051 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and skin care products; cosmetics including foundation, concealer, mascara, eye shadow, eye and brow
liners, lipstick, lip liner, lip balm, face powder, bronzer, blusher, moisturisers, make-up remover; non-medicated body 
powder; skin soaps; bath gel, bath oils, bath salts, bath beads, and bath fizzies; false eyelashes and adhesives for affixing 
false eyelashes; non-medicated skin care preparations, including lotions, creams, cleansers, scrubs, masks and toners; 
hair care and hair styling preparations; shampoos, conditioners, finishing spray, mousse, balm, wax and gels; personal 
deodorants, sun-tanning preparations; sunscreen oils and lotions; shaving preparations; dentifrices; perfumes, eau de 
toilette, essential oils for personal use, perfume oils; nail care preparations; nail enamel; pumice stone for personal use, 
cotton sticks and wool swabs for non-medical purposes all for use on the body; scented room spray fragrances, incense 
sticks, potpourri and sachets; powdered cosmetic tissues; tissues impregnated with cosmetic lotions; kits and gift sets 
containing skin and hair care preparations.

Cl.4;Candles, perfumed candles, scented candles.

Cl.25;Clothing, footwear and headgear.

8290



Trade Marks Journal No: 1800 ,   05/06/2017           Class 99 
 

Priority claimed from 27/04/2016; Application No. : 30 2016 103 958 ;Germany 

3528884    22/10/2016
[International Registration No. : 1331626]
Low & Bonar Production GmbH
Glanzstoffstraße 1 63906 Erlenbach Germany

Proposed to be Used
IR DIVISION
Cl.17;Filter material [semi-finished synthetic products].

Cl.22;Synthetic fibres for textile purposes; non-woven polymer fibre for textile purposes.

Cl.24;Textile materials and fabrics; textile composite materials, particularly as laminate with cellulosic materials; textile 
filter materials; non-woven textile fabrics; technical textile fabric, particularly for use as filter material and as carrier 
material; three-dimensional fabric.
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3529087    21/10/2016
[International Registration No. : 1331615]
ABB AB
Kopparbergsvägen 2 SE-721 83 Västerås Sweden

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; cast steel; alloys of common metal; blooms (metallurgy); steel alloys; iron slabs; steel sheets; 
sheets and plates of metal; steel slabs.

Cl.7;Machines and machine tools for steel works; motors and engines (except for land vehicles); machine coupling and 
transmission components (except for land vehicles); agricultural implements other than hand-operated; control 
mechanisms for machines, engines or motors; continuous casting machines for steel works; machines for removal of 
steel works defects; grinding machines; rolling mills.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; measuring apparatus; measuring devices, electric; measuring 
instruments; material testing instruments and machines; detectors.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of casting processes and materials; calibration [measuring]; quality control; material 
testing; energy-saving (consultancy in the field of ---).
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Priority claimed from 06/06/2016; Application No. : 1333706 ;Benelux 

3529240    11/10/2016
[International Registration No. : 1331482]
Kuge Invest nv
Korenbloemlaan 1 B-2350 Vosselaar

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biological additives for use in the manufacture of animal feeds; chemical food additives; chemical 
additives for use as binders for feed pellets; chemical additives for use in the manufacture of foodstuffs for animals.

Cl.31;Mixed animal feed; mixed feeding for animals; foodstuffs for animals; specially formulated feed for animals; 
fortifying foods for animals; animal fattening preparations.
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Priority claimed from 27/07/2016; Application No. : 1786108 ;Australia 

3529790    07/10/2016
[International Registration No. : 1330865]
The Ausray Group Pty Ltd
PO BOX 7305 BRENDALE QLD 4500 Australia

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements; dietary supplements; protein supplements for humans; protein dietary supplements; 
carbohydrate based dietary supplements; nutritional meal replacement powders; food supplements (dietary 
supplements); stimulants made of minerals; stimulants made of trace elements; stimulants made of vitamins; colostrum 
supplements; electrolyte replacement beverages for medical purposes; antioxidants (dietary supplements); dietetic 
substances for medical use in weight control; hormone preparations for medical use; energy drinks (dietary 
supplements); vitamin drinks; herbal beverages for medicinal use; dietetic beverages adapted for medical purposes; milk 
powder for babies; powdered milk foods for infants.

Cl.29;Dried whey products; whey; whey powder; whey protein; milk protein products; dried milk powder; milk powder 
replacers; powdered milk (other than for babies); dairy products; edible soy proteins; dairy based beverages and 
powders; preparations for making beverages (milk based); food protein for human consumption for use as a food 
additive; dairy products in powder form; dairy desserts (except ice cream or frozen yoghurt); dairy puddings; jellies; 
jams; compotes; cooked fruits; dried fruit; preserved fruits; cooked vegetables; dried vegetables; preserved vegetables; 
edible oils; nut-based snack bars; seed-based snack bars; fruit based snack food.
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Priority claimed from 07/06/2016; Application No. : 015519101 ;European Union 

3530079    07/10/2016
[International Registration No. : 1331475]
Messe Düsseldorf GmbH
Stockumer Kirchstraße 61 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Planning, organisation and conducting of trade fairs, exhibitions and presentations for commercial or advertising 
purposes; advertising; business consultancy and advisory services; market research; personnel management 
consultancy; compilation of data in computer databases, including online; systemization of information into computer 
databases; database provider services, namely collating, systemising and sorting of data in databases, including for 
online retrieval; rental of advertising space, also on the internet, providing and rental of exhibition stands and booths 
including respective equipment for commercial purposes.

Cl.41;Planning, arranging and conducting of exhibitions and presentations for cultural and educational purposes; 
planning and conducting of congresses, conferences and instructional events; entertainment; services of a publishing 
house (excluded printing services).
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Priority claimed from 17/10/2016; Application No. : 87205432 ;United States of America 

3530098    20/10/2016
[International Registration No. : 1331478]
WGVS USA, LLC
17253 FM 2252 San Antonio TX 78266 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Audio and video broadcasting services over the Internet or other communications network featuring the 
uploaded, posted, shown, displayed, and tagged videos of others; electronically transmitting information, audio, and 
video clips.

Cl.41;Entertainment services, namely, conducting contests and sweepstakes by broadcasting audio and video clips 
over the Internet or other communications network.

Cl.42;Hosting a web site that gives computer users the ability to upload and share user-generated videos, on a wide 
variety of topics and subjects.
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Priority claimed from 31/05/2016; Application No. : 015494149 ;European Union 

3530207    23/11/2016
[International Registration No. : 1332464]
Semmle Limited
Blue Boar Court, 9 Alfred Street Oxford, Oxfordshire OX1 4EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for analysis of computer software; computer software for analysis of data; computer software 
for cost analysis; computer software for compilation, systematization, management, maintenance, updating, processing 
and searching of data in electronic databases; computer databases related to the analysis of computer software, of data 
and of costs.

Cl.35;Compilation, systematization, management, maintenance, updating, processing and searching of data in 
electronic databases; cost analysis services; cost benefit analysis services; business statistical analysis services; 
business data analysis services; information, advice and consultancy regarding the aforementioned services; all 
aforementioned services unrelated to exhibitions related to sports, travel or tourism.

Cl.42;Providing temporary use of non-downloadable computer software for analysis of computer software; providing 
temporary use of non-downloadable computer software for analysis of data; providing temporary use of non-
downloadable computer software for cost analysis; providing temporary use of non-downloadable computer software for 
compilation, systematization, management, maintenance, updating, processing and searching of data in electronic 
databases; computer software analysis services; technical data analysis services; information, advice and consultancy 
regarding the aforementioned services.
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Priority claimed from 05/05/2016; Application No. : 015412761 ;European Union 

3530212    18/10/2016
[International Registration No. : 1331119]
Ideal Team Ventures Limited
One New Change, London, EC4M 9AF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Motor vehicles; automobiles; cars; sports cars; racing cars; vehicles for locomotion by land, air, water or rail; 
buses; trucks; vans; motorcycles; scooters; land vehicles; engines for land vehicles; motors for land vehicles; remote 
controlled vehicles; parts and fittings for water vehicles; parts and fittings for land vehicles; parts and fittings for 
vehicles; remote controlled rail vehicles.

Cl.18;Leather and imitation leather; animal skins; hides; trunks [luggage]; briefcases; suitcases; traveling bags; duffle 
bags; sports bags; umbrellas; parasols; walking sticks; whips; harnesses; saddlery; unfitted vanity cases; leather key 
cases; wallets; purses; coin holders.

Cl.25;Clothing; footwear; headgear; sports clothing; sports shoes; scarves; gloves; swimming suits; visors; ear muffs.

Cl.28;Games; playthings; gymnastic and sporting articles; gymnastic articles not included in other classes; sports 
equipment; decorations for christmas trees; scale model cars [toys]; remote controlled scale model vehicles; electric 
action toys; toy model vehicles.

Cl.35;Business management; business administration; office functions; advertising; promotion services; planning and 
conducting of trade fairs, exhibitions and presentations for commercial or advertising purposes; event marketing; sales 
promotion for others; arranging of exhibitions for advertising purposes; arranging of exhibitions for commercial 
purposes; commercial consultancy; business information services; promotional sponsorship; public relations services.

Cl.37;Repair and maintenance of motor vehicles and parts thereof and of engines for motor vehicles and parts thereof; 
providing information relating to safe maintenance and repair; installation of parts for vehicles; fitting of replacement 
vehicle parts; tuning of engines; overhaul of vehicles; advisory services relating to vehicle maintenance; vehicle tyre 
fitting and repair; information and consultancy services relating to vehicle repair; maintenance, servicing and repair of 
vehicles; advisory services relating to vehicle repair; garage services for vehicle repair.
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Priority claimed from 03/11/2016; Application No. : 87225255 ;United States of America 

3530644    03/11/2016
[International Registration No. : 1330731]
Lonza Ltd.
Lonzastrasse CH-3930 Visp Switzerland

Proposed to be Used
IR DIVISION
Cl.40;Custom manufacturing services for others for personal care products, hygiene and preservation products, 
nutritional products for humans and animals, pharmaceutical products, agricultural products, residential and industrial 
water treatment products, industrial wood protection products, industrial coatings, adhesives, sealants, lubricants and 
anticorrosion products, antimicrobial products for industrial, institutional and household uses, and chemical and 
biochemical products for scientific use.

Cl.42;Product research and development; scientific research and development; research and development in the field 
of microorganisms and cells.
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Priority claimed from 13/07/2016; Application No. : 015634199 ;European Union 

3530658    22/11/2016
[International Registration No. : 1331649]
DAKO Aktiengesellschaft, Chemische Spezialprodukte
Am Klingenbach 2 97353 Wiesentheid Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals, in particular chemical textile auxiliary agents, chemical cleaning preparations for use in the 
course of production, spinning preparations.

Cl.4;Industrial oils and greases; lubricants, in particular with a base of sustainable raw materials.
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Priority claimed from 13/04/2016; Application No. : 74926 ;Kazakhstan 

3530684    11/10/2016
[International Registration No. : 1331054]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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3530965    09/11/2016
[International Registration No. : 1332630]
SUMITOMO BAKELITE CO., LTD.
5-8, Higashi-shinagawa 2-chome, Shinagawa-ku Tokyo 140-0002 Japan

Proposed to be Used
IR DIVISION
Cl.1;Reagents for use in purification of antibody glycan, other than for medical or veterinary purposes; reagent kits 
comprised primarily of reagents for use in purification of antibody glycan, other than for medical or veterinary; industrial 
chemicals.

Cl.9;Chromatography columns for use in purification of antibody glycan; laboratory apparatus and instruments; 
measuring apparatus; measuring instruments.
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Priority claimed from 01/09/2016; Application No. : 30 2016 107 947 ;Germany 

3531513    21/12/2016
[International Registration No. : 1332804]
CeraCon GmbH
Talstraße 2 97990 Weikersheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for making foam in liquids.

Cl.9;Automatic dosage apparatus.
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Priority claimed from 25/04/2016; Application No. : 87013355 ;United States of America 

3531529    25/10/2016
[International Registration No. : 1331814]
National Council For Prescription Drug Programs, Inc.
9240 E. Raintree Drive SCOTTSDALE AZ 85260 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Publications, namely, manuals and directories relating to healthcare best practices, patient safety, and other 
issues impacting healthcare, primarily the pharmacy industry.

Cl.35;Association services, namely, promoting the interests of those concerned with improving the healthcare industry, 
primarily through initiatives in the pharmacy industry; providing consumer product information relative to healthcare 
providers and pharmacies.
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Priority claimed from 19/05/2016; Application No. : 015454457 ;European Union 

3531553    04/11/2016
[International Registration No. : 1332728]
TOF S.r.l.
Via dell'Erica, 16/18 I-28017 San Maurizio D'Opaglio (NO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for processing and preparing beverages, machine tools; seals, being parts of machines, in
particular for hydraulic packing; machine fittings; beer (apparatus for drawing up - under pressure); beer pumps; 
reducers (pressure -) [parts of machines]; pressure regulators [parts of machines].

Cl.9;Scientific apparatus and instruments, laboratory equipment; calibrating rings; precision measuring apparatus; 
measuring devices, electric; screw-tapping gauges; gasometers [measuring instruments]; water level indicators; quantity 
indicators; manometers; time switches, automatic; pressure measuring apparatus.

Cl.11;Apparatus for water supply and sanitary purposes; electric coffee percolators; taps [faucets]; laboratory taps; 
valves for water or gas apparatus, pipes and tubes; control valves for hydraulic pipes and tubes [parts of water supply 
installations]; bath tubs; showers; safety showers and baths; fittings for taps, being parts of water supply installations.

Cl.20;Furniture, knobs of plastic; clips, not of metal, for cables and pipes; workbenches; trolleys [furniture]; tool 
chests, not of metal, empty; edgings of plastic for furniture.
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3531972    24/10/2016
[International Registration No. : 1331804]
Inventionland,LLC
585 Alpha Drive Pittsburgh PA 15238 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation and management regarding marketing activities and launching of new products and 
packaging; brand concept and ideas and brand development services for corporate and individual clients.

Cl.41;Educational services, namely, providing on-line courses of instruction at the secondary and undergraduate level 
in the field of innovation, product development, and packaging development, and the distribution of course material in 
connection therewith.

Cl.42;Innovation consulting services, namely, advising others in the areas of product and packaging development; 
product and packaging research and development; design and testing of new products and packaging for others.

Cl.45;Licensing of intellectual property; licensing services, namely, intellectual property consulting services in the field 
of invention.
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3531977    21/11/2016
[International Registration No. : 1331753]
HAICHANG CONTACT LENS CO., LTD.
1, Danfu Lu, Situ Zhen, Danyang 212331 Jiangsu China

Proposed to be Used
IR DIVISION
Cl.5;Solutions for contact lenses; contact lens cleaning preparations; contact lens cleaning solutions.

Cl.9;Spectacle lenses; eyeglass frames; contact lenses; sunglasses; pince-nez; correcting lenses [optics]; spectacle 
cases.
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Priority claimed from 27/05/2016; Application No. : 015486459 ;European Union 

3532024    19/10/2016
[International Registration No. : 1331954]
Podolsky, Daniel
Fichtenstraße 10c 84130 Dingolfing Germany

Proposed to be Used
IR DIVISION
Cl.10;Dental and orthodontic apparatus and instruments and equipment for straightening teeth and for treating 
malocclusions; containers for storage and transport of teeth; parts and fittings for all the aforesaid goods, all the 
aforesaid goods included in this class.

Cl.35;Wholesaling and retailing of dental and orthodontic apparatus and instruments, equipment and containers; online 
wholesaling and retailing of dental and orthodontic apparatus and instruments, equipment and containers.

Cl.44;Medical, dental and orthodontic services and treatments; development and implementation of dental and 
orthodontic treatment plans for individuals; dental and orthodontic consultancy, in particular providing dental and 
orthodontic technologies, services, instruments, apparatus, materials and products.
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Priority claimed from 19/04/2016; Application No. : 1765744 ;Australia 

3532071    18/10/2016
[International Registration No. : 1331802]
Amelia Louise Beaumont
PO BOX 3075 REDFERN NSW 2016 Australia

Proposed to be Used
IR DIVISION
Cl.41;Online entertainment services to facilitate interactions between users and participants related to human 
endeavours which include artistic activity, educational activity, human developmental activity; entertainment services for 
on line interactions which facilitate improvements in human qualities including such improvements which have effects 
including beneficial, broadening, constructive, corrective, helpful, humane, humanizing, influential, instructive, liberating, 
nurturing, refining, stimulating, civilizing, uplifting, adorning, advancing, dignifying, elevating, ennobling, enriching, 
inspiring, glorifying, liberalizing, ornamenting, enhancing, promoting, raising, regenerating, renewing, socializing, 
intellectual expansion, elevating, fulfilling, praising, satisfying, invigorating, supporting, sustaining, honouring, exalting, 
human cohesion; services of entertainment derived from online interactions involving commenting, initiating and 
maintaining oral, written communications or artistic dialogues for the purpose of expressing positive sentiments between 
participants, in any language form, symbology, vernacular expression, cultural sign, body language, tone and pitch.

Cl.42;Scientific and technological services and research and design relating thereto; services of design and 
development of computer hardware, computer terminals using all forms of interface and software; providing software for 
enabling access to upload and access content stored on dedicated and discrete internet integrated server databases or 
other accessible storage mediums using local or global, mobile phone networks, fibre optic networks, landline networks, 
radio channels, the internet, satellite systems, or dedicated portals; hosting, creating and maintaining websites for others.
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Priority claimed from 16/06/2016; Application No. : 015543259 ;European Union 

3532312    21/10/2016
[International Registration No. : 1331808]
QIAGEN GmbH
Qiagen Str. 1 40724 Hilden Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biotechnological products for industrial and scientific purposes, namely, diagnostic 
preparations except for human or veterinary medical purposes; non-medical reagents, enzymes and buffer solutions for 
scientific and/or medical research use, for sample preparation, modification and manipulation of cells and for marking, 
separating, isolating, purifying, duplicating, sequencing and/or for the analysis of biopolymers, in particular nucleic acids, 
proteins, macromolecules and biologically active substances, in particular reagents, enzymes and buffer solutions for 
nucleic acid purification, enrichment, amplification and sequencing; kits comprising chemicals for sample preparation, 
modification and manipulation of cells; kits comprising chemicals for marking, separating, isolating, purifying, 
duplicating, sequencing and/or for the analysis of biopolymers, in particular nucleic acids, proteins, macromolecules and 
biologically active substances, in particular nucleic acids of biological or biochemical sample material; kits comprising in 
particular chemicals for reagents, enzymes and buffer solutions for nucleic acid purification, enrichment, amplification 
and sequencing.

Cl.5;Diagnostic preparations for medical purposes; diagnostic preparations for veterinary purposes; diagnostic 
preparations for humans for medical purposes; preparations for medical and veterinary purposes, in particular 
diagnostics, for sample preparation, modification and manipulation of cells and for marking, separating, isolating, 
purifying, duplicating, sequencing and/or for the analysis of biopolymers, in particular nucleic acids, proteins, 
macromolecules and biologically active substances, in particular reagents, enzymes and buffer solutions for nucleic acid 
purification, enrichment, amplification and sequencing; chemical, biochemical and biotechnological preparations, in 
particular reagents, enzymes and buffer solutions for sample preparation, modification and manipulation of cells and for 
marking, separating, isolating, purifying, duplicating, sequencing and/or for the analysis of biopolymers, in particular 
nucleic acids, proteins, macromolecules and biologically active substances, in particular reagents, enzymes and buffer 
solutions for nucleic acid purification, enrichment, amplification and sequencing; kits containing preparations for medical 
and veterinary diagnostic purposes, in particular for sample preparation, modification and manipulation of cells and for 
marking, separating, isolating, purifying, duplicating, sequencing and/or for the analysis of biopolymers, in particular 
nucleic acids, proteins, macromolecules and biologically active substances, in particular reagents, enzymes and buffer 
solutions for nucleic acid purification, enrichment, amplification and sequencing.

Cl.9;Scientific apparatuses, instruments and devices, as well as their parts and components included in this class; 
software for use in scientific and medical research; scientific apparatuses, instruments and devices, software in the area 
of analysis of nucleic acids, in particular sequencing of nucleic acids.
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3532483    29/11/2016
[International Registration No. : 1332112]
artimelt AG
Wassermatte 1 CH-6210 Sursee Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industry and science, particularly for manufacture of adhesive materials; unprocessed 
artificial resins, unprocessed plastics; adhesives (adhesive materials) for use in industry.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; services provided by technical consultants relating to product development, particularly relating to 
development of adhesives (adhesive materials).
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Priority claimed from 29/04/2016; Application No. : 015392251 ;European Union 

3532921    18/10/2016
[International Registration No. : 1330715]
ROTH + WEBER GmbH
Betzdorfer Straße 57520 Niederdreisbach Germany

Proposed to be Used
IR DIVISION
Cl.2;Toners and toner cartridges for printers, inks and ink cartridges for printers; developer powders for printers.

Cl.9;Data processing equipment and computers, computer software and computer hardware, printers, image scanning 
apparatus, copiers, printer controllers, scan controllers.

Cl.16;Paper, filing strips, binding strips, punchers, perforated reinforcing strips, binders, filing clip apparatus, 
bookbinding strips, folders (stationery).
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